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LOK SABHA DEBATES

LOK SABHA

Monday, March 30, 1992/Chaitra 10 1914
(Saka)

The Lok Sabha met! at
Eleven of the Clock

[MR SPEAKER in the Chaij
ORAL ANSWERS TO QUESTIONS
[Enghsh]
Coverage by Air/T.V.,
*450 S}:RI K PRADHANI

SHRI ASHOK ANANDRAO
“  DESHMUKH

Willthe Ministerof INFORMATION AND
BROADCASTING be pleased to state

(a) the percentage of population to be
covered by AIR and Doordarshan 1992 93,
State wise,

(b) whether it is proposed to cover the
entire population, and

(c)so the stepstaken by the Govern
ment in this regard?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFORMATION AND BROAD
CASTING (KUMARI GIRUA VYAS) (a) to
{c) A statement is laid on the Table of the
House

STATEMENT
(a) Percentage of Estimated Population to be covered by AIR/TV services by the end of

1992 93

State‘Union Territory Air v
R —

1 2| 3
1 Andhra Pradesh 99 784
2 Arunachal Pradesh 98 44 4
3 Assam 98 824
4 Bihar 99° 917
5 Goa 99° 1000
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State/Union Territory Air v
1 2 3
6. Gujarat 99" 76.8
7. Haryana 99° 98.5
8 Himachal Pradesh 91 61.9
9. Jammu & Kashmir 94 90.3
10. Kamataka 96 68.7
1. Kerala 95 86.3
12. Madhya Pradesh 96.5 60.1
13. Maharashtra 98.5 81.7
14." Manipur 99 66.4
15. Meghalaya 96 97.2
16. Mizoram 95 723
17. Nagaland 97 69.6
18. Onissa 98 77
19. Punjab 99 1000
20. Rajasthan 98.5 61.5
21. Sikkim 80 95.0
22. Tamil Nadu 98.5 90.1
23. Tnpura 89" 93.3
24, Uttar Pradesh 97.5 924
25 Waest Bangal 29" 98.7
26. Andaman & Nicobar islands 80 99.0
27. Chandigarh 99° 100.0
28. Dadra & Nagar Haveli 99* 436
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State/Union Terrtory

29 Delhi

30 Daman & Diu

31 Lakshadweep & Minicoy Islands
32 Pondicherry

* Fully covered

CHAITRA 10, 1914 (SAKA)
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Air v

2 _ N 3 i
99° 1000
99* 1000
29" 99
99* 100C

Notes Coverage figures in respect of Doordarshan includes population living i fringe areas
where elevated antenna and boosters are required to abtain satistuctory reception

(b) and (c) StepstakenbyGovernment
to Enhance Air/Tv Coverage

Atpresent Radio and Ncordarshan pro
vide coverage to on estimated 95 9% and
81% ol the population of the country respec
tively Further expansion of the electronic
media s being carned out in a phased
manner depending upon availability of ad
equate resources and inter se prionties 32
AR and 152 TV transmitter projects are
eitheratvarious stages of implementation or
envisaged to be set up With the commus-
sioning oltheseprojects ArrandDoordarshan
coverages would be available to 97 5% and
90% population of the country respectively

SHRIK PRADHANI Mr Speaker, Sw,
the Minister has rephied that 77 per cent of
the people ot this country will be covered by
the end of 1992-93 when these projects are
completed

Iwould like to point out that my constitu-
ency is one of the largest constfuency inthe
country having an area 1o the extent of 400
kms infength and 150 kms in breadth and
noteven one TV transmittercentre has been
put up In my constituency

May | know from the hon Minister why
this discrimination is there in regard to trans-

mussionstation when there ate 21 stations in
thewholeof 21 p iritamentary constituencies
in the State of Orissa but not even one
transmutter 1s focated in my constituancy?

KUMARI GIRIJIVYAS S as | under
stand, Korapur and Jevpore are covered
which ara very nedr tothe constituency of the
hon Member Malkhangin 1. baing covered
soon We have abeady ords 1ed for that |
have noted the point of w w of tne hon
Member

SHRI K PRADMANI Jeypore 1s not
withinmyconstituency itis withinthe Koraput
constituency Theru I1s not even one single
transmtter centre in my constituency

There are different stations around
Nowrangpur parhlamentary constituency As
I said earlier, it i1s a vety large constituency
covered with full of forests and mountains at
different altitudes Even with boosters and
higher antennas, about 50 per cent oi the
people cannot view television programmes
inmy constituency Willthe Ministortake into
constideration this fact and complete within
the year 1992-93 the project of commiss on
inganewtransmitter Centre in Nowrangpur?

KUMARI GIRIJA VYAS | have already
mentioned that | have noted down the point
of view of the hon Member
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[Transiation)

SHRI ASHOK ANANDRAO
DESHMUKH Mr Speaker, Sir, the hon
Minister has not given a complete reply The
purpose of asking the question was to know
as to what are the plans t> cover entire
popuiation of the country The hon Minister
has made available the area-wisefigures as
well as the number of Doordarshan and
Akashvani stations The hon Minister has
also stated that radio and TV coverage Is
nearly 85 and 81 per cent respectively

Mr Chairman, Sir, Doordarshan is the
best medium to reach the masses but tne
hon Minister did not give separate informa
tion about rural areas when ever she should
have give separate information about urban
and rural areas Shn Rajesh Pilot has said
that each Gram Panchayat will be piovided
telephone facility Similiarly, if television sets
are provided to each Gram Panchayat infor-
mation aboutthe rural welfare programmes,
family welfare programmes and other devel
opment pogrammes going on in the country
may be made available to the people and it
wouldfacilitate to solve the problems of rural
areas |would like to know by what time the
Government propose to provide TV and
broadcasting facility to every Gram
Panchayat?

KUMARI GIRWA VYAS Mr Speaker,
Sir,there were nearly 18televisioncentres in
the Sixth Five Year Plan, when Doordarshan
was introducedinthiscountry Gradually, we
havereachedthe present percentage Atthe
time of introduction of television, the aimwas
to give preference to big cities, metropolitan
cties and north-western areas Later on,
preference would be givento one lakh popu
lation Butit was observedthateventhenthe
entire areais notcovered Therelore prefer
ence Is given to the areas which are ncarthe
borders, hill areas of north-west, tnbail and
sensitive areas Gradually, we have reached
the existing percentage Withtheincreasein
economic capacity, we would be able to
cover entire area We are certainly commit-
ted to reach far-flung areas as well

MARCH 30, 1992
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[English]

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (GHRI AJIT PANJA) Sir,
1Just want to add to the answer given by my
colleague Therewas onequestion askedon
the provision of TV sets o Panchayasts This
1s different from the transmitter with a high
power or low power

t must inform this House that so far as
TV sets are concemed, 5, 000 community
TV sets were allotted during the Seventh
Plan pernod for the North Eastern region
because i 1s a far flung and tribal hill area

We waited for the report of the Council
there 1 e, the North East Council and, ac-
cording to their suggestion we have sanc-
tioned community 1V sets for some places
There aretnbal and hilly areas Even though
we cover It by population-wise through our
transmitter, unless there is purchasing power
of the people to buy a set, it becomes really
useless

So, we are suggesting to the Planning
Commussion that we are in favors of giving
more community TV sets but that depends
on the resources that we obtain from the
Planning Commussron

[ Translation)

SHRI ARVIND TRIVEDI Mr Speaker,
Sir, they have given assurances to Gujarat
several times to link it with the national
network but it has not been done so far The
hon Minister has said that efforts are being
made to reach hilly areas but ground areas
have not been covered so far The
programmes do not reach our rural areas,
especially tnbal areas The message meant
for the public does not reach them We were
given assurances | would like to know by
what time this work will be completed? How
long shall we go on teliing people that this
Government would do the work?

KUMARI GIRWA VYAS Mr Speaker,
Sir, if the hon Member Is hinting at the
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regional service, preferance would be given
to #t with the coming of INSAT-2 As far as
Guyarat is concemed, it is well covered that
15 99 per cent by AIR and 76 8 per cent by
Doordarshan

SHRICHHEDIPASWAN Mr Speaker,
Sur, Vv BRETEN Programmes broadeast
from Patna station of AIR or the
Doordarshan news bulletin telecast 7 30
p m does not cover the entire Bihar May |
know from the hon Minister by what time
action would be completed to cover the
entire Binar, sothatallthe peopleof Biharare
able to hear the news?

[Enghsh)

SHRI AJIT PANJA We are seriously
going by the advice given at that time by the
engineers to cover the whole of Bihar by
micro wave Now satelites have come For
that reason we have already covered five
States and our whole idea is to covered all
the 25 States and 7 Union terntories by the
end of the Eighth Plan provided all those
Plans which we have submsted to the Plan
ning Commussion are approved

[ Translation], {0 oy

i
Upper Tapti Project

*451 SHRIMAHENDRAKUMAR SINGH
THAKUR Will the Miruster of WATER RE

SOURCES be pleased to state

(a) the present posttion of the Upper
Tapti project phase Il in regard to Khena
Gutighat Dam Navatha Diversion dam,
Khena Lett bank Canal, Navatha Right Ca
nal and Hatnoo Right Bank Canal

(b) the detaiis of land to be irngated by

the project in Madhya Pradesh and
Maharashtra

(c) the time by which the project i»iikely
to be completed, and

(d) the expenditure involved thetein ?

CHAITRA 10, 1914 (SAKA)
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THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA) (a)to(d) afterexamination ofthe
report of Upper Tapi Stage 1l, which envis
aged annual rngation of about 46, 700 hect
ares in Madhya Pradesh and 59, 800 hect
ares in Maharashtra at an estimatad cost of
Rs 303 crores, the States have been ad
vised to send a modified report keeping in
view the observations made by the Central
Water Commussion The modified report has
notbeenreceived atthe Centre Thetimefor
completion and expenditure involved canbe
deterrmined after receipt of the moddied
report here

SHRI MAHENDRA KUMAR SINGH
THAKUR Mr Speaker, Srr, | would lke to
ask the hon Minister whether the
Maharashtra Government has made any
recommendation regarding including upper
Taptiproject Phase llin the Eighth Five Year
Plan? I not, why hasthe earlierthree phased
project been suspended inbetween whenits
first phase was about to be completed?

SHR! VIDYA CHARAN SHUKLA Mr
Speaker, Sir, no proposal to include the
aloresardprojectin the Exghth Five Year plan
has been received from Maharshtra Gov
emment Although, our national policy s to
complete those projects on priorty basis on
which work has aiready been starled We
had raised this issue with the Maharashtra
Government it1s hopedthat they will agree
on s nclusion in the Eighth Five Year Plan

SHRI MAHENDRA KUMAR SINGH
THAKUR The reasonsfordelay in preparing
the modified report as per the advice of
Central Water Commussion and the work
completed in 1991 92 on the second phase
of this project and the work proposed to be
completed by the Government during 1992
937

SHRI VIDYA CHARAN SHUKLA As |
have stated earher the report of this project
has aiready been sent to the Maharashtra
and Madhya Pradesh Govemments They
have been asked to furnish the certain infor-
mation and clarfications required in connec
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tion with implementation of this project. The
required information has not so far been
receivedfromthe MaharashtraGovernment.

However, the Madhya Pradesh Gov-
emment has informed a few days ago that
they will soon assess their technical require-
ments and inform the Central Government
about them. As regards Maharashira Gov-
emment, we have not received any reply
from them and after waiting for a year this
project has been sent back to Maharashtra
Govemment. ,

SHRIRAMKAPASE: The hon. Member
has fast low intorihied That after waiting for a
year for the report from the Maharasthra
Government they have sent it back to
MaharashtraGovernment. When was tsent
and what information has been sought from
them?

SHRI VIDYA CHARAN SHUKLA: The
project was sent back to the Maharashtra
Government aroynd three years back.

SHRI RAM KAPSE: Please state the
date onwhich it was sent andthe information
sought from them?

SHRIVIDYA CHARAN SHUKLA itwas
sent back around three years back. | do not
have with me the exact date and month. The
clarification sought by us was mainty techni-
cal and pertaining to hydrology or in other
words it was about the availability of water
andother assential tems which are time and
again required and about the proper utilisation
of funds allocated for the purpose. That is
why, & was precisely sent to them. | hope to
receive information in this regardvery soory.

4 L
Crossbar system In Telephone Ex-

452. PROF. RASA SINGH RAWAT:
Wiil the Minister 6T CORINURICATIONS be
pleased to state:

(a) the telephone exchanges in
Rajasthan wherein crossbar and other sys-
tems are functioning;

MARCH 30, 1992

Oral Answers 12

(b) whether crossbar system continu-
ously remains out of order,

(c) of so, the reasons therefor;

(d) whetherthe Government proposeto
change the said system; and

(e) if so, the datails thereof?
[English]

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYA NAIDU): (a) the cross-bar type
telephone exchanges in Rajasthan circle
are:

A jmer(8000iines)Penta Conta Cross-
bar.

Jodhpur (8000 kines) Penta Conta Cross-
bar.

Jaipur (10, 000 lines) japanese C-4000
Exchange.

The number and capacities of other
types of telephone systems in Rajasthan are
given in the Statement placed on the Table
of the House.

(b) No, Sir.
(¢) Does not arise.

(d) The exchanges which are life ex-
pired and unsatisfactory in performance are
being replaced progressively.

(e) It is planned to replace these ex-
changes in phases during the 8th and 9th
Five year Plans.

{ Translation)

PROF. RASA SINGH RAWAT: Mr.
Speaker. Sir, although, the hon. Minister has
given a detailed answer, but | would like to
know from the hon. Minister of Communica-
tions whether it is a bitter reality that 8000
fines Penta conta crors-bar exchange to
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which the hon. Minister just now referred to
is notcapable to meetthe requirement of the
subscribers of Ajmer, that is why number of
the complaints by the telephone subscribers
is continuously increasing. What are the
main reasons therefore, and the steps taken
to redress the greive ncess of the subscrib-
ers and for the maintenance of the cross bar
system which has come out of date?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): Mr. Speaker, Sir, it istrue

complaints regarding the functioning of
cross bar exchange were received and we
had endeavored to redress the companies.
Mr. speaker, Sir, ever since the electronic
exchanges technology has come there has
been a growing demand for it all over the
country. Now wherever we allot cross bar
exchange, people refuseto acceptthe same
and are even prepared to wait for two years
for electronic exchange. There is a great
difference between the two technologies.
The problem faced by the governmentisthat
the cross bar system cannot be removed
before the expiry of its life or only when they
come totally unserviceable. We do not have
the capcity to allot electronic exchanges at
demand. The people on the waiting list in
Ajmer are around Sthousand. Last year, that
is in 1991-92 we had allotted around four
thousand exchanges but due to some rea-
son it could not be aliotted to Ajmer. Mr.
Speaker, Sir, | will try to allot an exchange
with four thousand lines to Ajmer so that the
inconveniences faced by the subscribers are
lessened to some extent.

As far as faults are concemed, the
maximum number of complaints received
arethose of junction exchanges. Forthat we
have already sent a team of technologists to
look into the causes of such complaints with
a view to bring about improvement therein.

PROF. RASA SINGH RAWAT: Mr.
Speaker, Sir, | am grateful to the hon. Min-
ister for his active and positive approach the
but at the same time, | would like to requesi
the hon. Minister through you to state the
time by which the demands of thousands of

CHAITRA 10, 1914 (SAKA)
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people on the watting list will be met by
replacing te cross bar systems by electronic
exchange in ajmer in Rajasthan which is the
heart of all religions and is also an historical
place. What steps have been taken so farin
this direction?

SHRI RAJESH PILOT: Mr. Speaker,
Sir, |tully agree with the hon. Member that
Ajmer is a very important place and not only
Indian tourists but foreign tourists also visit
this place. The religions minded people visit
Dargah sharifin Ajmer and as such from all
angles it is certainly an important place. In
the light of the aforesaid points we are
contemplating on the ways through which
this place can be provided with modern

‘

PROF. PREM DHUMAL.: Mr. Speaker,
sir, the ion. Minister in his reply has said that
Rajasthan has 882 exchanges and they are
of fourteen different kinds. On account of it,
it is dificult to give request service to the
subscribers. | would, therefore, like to know
from the hon. Minister the time by which it
canbe replaced by the latest technology and
secondly electronic exchanges are sanc-
tioned for one place but your officers set up
exchange at another place which creates a
big problem. What action do you propose to
take in this matter?

SHRI RAJESH PILOT: So far as the
question of replacing afl the cross bar and
manual exchanges are concerned, it is im-
possible to replace them soon because we
have every limited financial resources. As |
toid you earlierthat we replace the cross bar
system only in the event ot expire of their
lives or in the event of theirgoing out of order
to the imeparable extent. We replace the
cross bar exchange i we have the request
capacity but we don’ t have adequate capac-
ity. Only forty per cent electronic exchanges
have been set up in the country. Our
endeavour is to make it sixty to seventy per
cent during the Eighth Five Year Plan. Al-
though Members beleonging to opposition
parties are not agree with us yetwe hope that
our capacity will increase by the virtlue of the
boost that we or our Department got as a
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result of new economic policy. Mr Speaker,
Sir, iwill take only one minute Forinstance,
the cost of production of a single kne is
between Rs 8 or 10thousand whenever we
purchased them it cost us Rs 7-8 thousand
or even ten thousand As such we invited
open tenders on rupee payment basis and
we got the same for Rs 8 thousand and
something We saved Rs 20 crore for one
countryinthis one attempt This Rs 20 crore
can be utiized on roads andwater This kind
ol work will at least be beneficial for the
development of our department and ¢t IS
hoped that the new policy of production of
electronic exchange through fifty one per
cent equity will increase our capacity to such
an extent which will enable us to replace 70-
80 per cent exchanges in the country by
electronic pxchanges

Mr Speaker, Sir, the secondpoint raised
by the hon Member is that the exchanges
are notsetup atthe places forwhichtheyare
sanctioned This is true | would like to give
aninstance of U P The aliotment was made
for particular place All the representatives
took a stand that they will notletthe truckgo
They will rather set the truck afore The
exchange remained there for three day and
itis still at that place They are asking as to
why s it passing through their areas and why
as was it not installed in their area before?

SHRI RAJVEER SINGH Can an ex
change be gof i this way? (Interruptions)
Exchange canbe gotd the people’s pressurse
representative them?

SHRI RAJESHPILOT |am replying to
tht In such conddions, delay is made in
certain cases but as per the Government
policy we try to allot exchanges to every

district and every place
1o
Teesta Barrage project
*453 SHRI NATH DAS

SHRI BASUDEB ACHARIA.

Will the Minister of WATER RE-
SOURCES be pieased to state

MARCH 30, 1992
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(a) the stage at which the Teesta bar-
rage project stands at present;

(b) the expenditure incurred on the
project so far,

(c) the amount released by the Union
Government till date, and

(d) the time by which it is likely 1o be
completed?

THE MINISTER OF WATER RE-
SOURCES (SHR! VID YACHARAN
SHUKLA) (a) While the work on three bar-
rages, Teesta-Mahananda main link canal
andMahanandamaincanalhave been com-
pleted, the work on Dauk-Nagar, Nagar-
Tangon andteesta-Jaldaka maincanals and
distribution system is in different stages of
construction lIrngation Potential of 25
thouand Hectares has been created by end
of June, 1991

(b) Anexpenditureof Rs 359 55crores
has been incurred on the project upto Sep-
tember, 1991 against the revised estimated
cost of Rs 695 crores

(c) A Special Central Assistance of Rs
5 crores dunng 1983 84 and advance plan
assistance of Rs 15 crores during 1986-87
and Rs 10 crores during 1987-88 was pro-
vided to this project

{d) The project is expected to spill over
to | X th plan

SHRI JITENDRA NATH DAS Sir, from
the arswer, i11s clear thatitis nothing but the
re ection of the new economic policy of the
Lentral Government As you know, the
Teesta project is the only project, through

" which 22 lakh acres of land agricuitural land

- in five distncts of North Bengal will be
benefited This project will not only solve the
problem of the crop raising but also changes
the entire economy of the North Bengal and
the State (/nterruptions)

MR SPEAKER Whatis yourquestion?
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SHRI JITENDRA NATH DAS: | am go-
ing to ask my question. But | will have to
explain the density of the necessity of this
problem.

MR. SPEAKER: That is not aliowed.
Please come to the question.

SHRIJITENDRANATHDAS: lamcom-
ing to the question. Rs. 365 crores have
already been spent by the State Govemn-
ment, out of which the special Central Assis-
tance has been to the tune of Rs.5 crores. If
the Central Govemnment's view is to improve
the agricultural sector, 1 do not know, how it
is possible without irrigation?

| would like to know from the hon.
Minister what are the constraints of the
Central Government to provide financial
assistance during this plan period and the
names of similar projects in different States
which are being monitored by the Central
Government.

SHRIVIDDHYACHARAN SHUKLA: sir,
we provide considerabie importance 1o this
project and, therefore, we have given Spe-
clal Central Assistance to this project. we
would also like to clarify and propose to the
Planning Commission to covert this project
into a national project which should be funded
entirely from the Central Assistance. But
after consideration, the concept of national
project has not so far been accepted by the
Planning Commission. We are discussing
this matter with them. But the work on this
project is continuing; it has notbeen stopped.
We are fully cooperating with the West Ben-
gal Govemment. The West Bengal govemn-
ment is also doing its best to complete the
project according 1o the schedule.

SHRI JITERNDRA NATH DAS' | would
like to know whether the Government has
got any letter from the hon. Chiet Minister of
West Bengal regarding the Teesta project. if
s0, what is the outiook of the Government on
the points raised in this letter?

SHRI VIDYACHARAN SHUKLA: the
Waest Bengal Chief Minister has asked for 50
per cent assistance fromthe Central gov-
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emment. Ouroutlook is that we are prepared
togive 100 percent assistance tothis project.

SHRI BASU DEB ACHARIA: For the
last two days lwas in North bengal. | sawthe
potentiality of this project. This is a very vital
project for the five districts of North Bengal.
An all-party delegation of MLAs, under the
leadership of the lrrigation Minister of the
Government of West Bengal will be meeting
the tigation Minister Shri Shukia and also
the Deputy Chairman of the Planning Com-
mission Shri Pranab Mukherjee for seeking
Speclal assistance forthe Teesta project, so
thatthis canbe completed inthe 8thfive Year
Plan period. not that should not be spilled
over 1o the Sth Plan also, but it shouid be
complated within the Bthfive Year Plan. May
lknow fromthe hon. Minister whether he will
take up this matter with the Planring com-
mission for sufficient and adequate financial
assistance so that,..

MR. SPEAKER; "So that' is not neces-
sary |

SHRI BASU DEB ACHARIA: This vital
project can be completed within the 8th five
Year Plan period.

SHRI VIDYACHARAN SHUKLA: As |
said, this project is already underthe discus-
sions with the Planning Commission. The
outcome of he discussions can be known
only after-the discussions are over. | have
saidearherthatwe have givenverygood and
very high priority to this project. This is a
mega project, so it does not seemlikely tobe
completed in the 8th Pian. Even if the sanc-
tions are made in time and all the work goes
on, even then looking to the magnitude of the
work involved, it is likely to befinished during
the 8th Plan. But we wilt try and see that the
sufficient resources are provided for this
project becausa this is a project of national
imponance.

[ Transiation}

SHRI PIUS TIRKEY: Mr. Speaker, sir,
the hon. Minister has just now stated that it

1s a national project like Bhakhra Nagal dam
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project. Now | would like 10 ask the hon.
Minister as to why its completion has been
delayed for such a long period and why the
funds which were to be provided by the
Central Government have not been pro-
vided? Secondly, the hon. Minister has stated
that it is a national project and Centrai Gov-
emment would provide hundred percent fi-
nancial assistanceforthis project. So |would
like to know the amount of moneyto be given
by Central Government during the current
year and the coming years and how long it

will take to complete the project?

SHRI VIDYA CHARAN SHUKLA: Mr.
Speaker, Sir, irigation is a state subject.
Therefore, the State Governments have to
bearthe whole expenditure onirngation. The
Centralgovemment generally do not provide
any money for it. It is just for this particular
project that about Rs. 5 crores have been
sanctioned Rs. 15 crores have been sanc-
tioned for advance plan. Keeping the impor-
tance of the project in view, the Government
is prepared to meet the whole expenditure
on this project. if this project satislies the
norms laid down for a national project and
Planning Commission approves it as such,
then work on this project will be carried outin
adifferent way otherwise the Govemment of
West Bengal will have tocompietethe project
with its own resourcas. As | have already
stated, the matter is stili under consideration,
and no decision has yet been taken.

[English)

SHRIMATI DIL. KUMARI BHANDARI: |
would like to know irom the hon. Minisier as
to whether the Government have any pro-
posal to construct a barrage as a part of the
Teesta. Barrage Project, at or near Corona-
tion Bridge in North Bengal. lam andtorthat
matter, the people of Sikkim are not against
tha Teesta Barrage Project. But, if this par-
ticular barrage is constructed at this particu-
far point, then, our people are apprehensive
that three towns which are situated on the
bank of River Teesta will be submerged. Not
only these three towns, but also the whole
National Highway 31A, witibe submerged. i
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itis so, Iwanttoknow the reaction of the hon.
Minister to this.

SHRI VIDYACHARAN SHUKLA: | do
not know which of the three barrages atfects
the area that the hon. Member indicated.

One barmrage is proposed to be con-
structed at Gazoldaba in Jalpaiguri District;
secondbarrage is proposedto be constructed
at Phubari in Jalpariguri District; and the
third barrage Is proposed to be constructed
on Dauk River and this would be on Teesta-
jaldaka main Canal. These are the three

barmrage under contemplation.

| do not know which of the barages is
going to affect the area that the hon. lady
member has said. But, | will look into this
matier and find out what are the implications
of submersion in these three barrages.

Production of Copper ,

" *454. SHRI BHAGEY GOBARDHAN:
Will the Minister of MINES be pleased Yo~
state:

(a) the estimated reserves of copper
available in the country and the locations
thereof;

(b) the annual production of copper vis-
a vis its demand in the country; and

(c) the details of public sector undertak-
ings engaged in the production of copper
including profitability of each undertaking?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHR! BALRAM
SINGH YADAV) (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

(a) The estimated reserves of copperin
the country as on 31.3.1988 are 632 million
tonnes. These reserves are available mostly
in Madhya Pradesh (38%), Bihar (35%).
Rajasthan (19%) with smaller deposits in
Kamataka, Andhra pradesh, Sikkim and a
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few other States.

(b) The indigenous production of copper
in the country is about 50, 000 tonnes per
annum against the current annual demand
of around 1.8 lakh tonnes.

(c) Hindustan Copper Limited (HCL) is
the only public sector undertaking producing
copper metal in the country. The net profit
earned by the company is as follows.-

(Rs. in crores) L
1989-90 45.18
1990-91 45.10
1991-92 66.42*
(*Apnito Feb,

1992 Provisional)

SHRI »HAGEY GOBARDHAN Sir,
from?? to the answer provided, you would
find that today only 27.7 per cent of the
demand tor copperis being met indigenously.
Two years ago, it was 34 per cent and as we
go along, the demand will continue to in-
crease and we shall have to depend on the
imports

My question is this: What is the current
level offoreign exchange outgo and what are
the steps which are being taken by the
Government to augment indigenous pro-
duction of copper so that the foreign ex-
change outgo will be minimised and at the
same time, our dependence on external
sources of copper will be mimmised ?

[Translation}

SHR' " ALRAM SINGH YADAV: In reply
tothef < *ofthe question raised by the
hon. Me 1 would ke to submitthat the
loreign exchange to the tune of Rs 800
crores is involved n importing Copper trom
other countries. So far as the second par of
the question is concerned, the Government
wants to take some measures - such as
increasing the mining capacity in the coun-
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try, giving incentives 10 increase secondary
capacity, utilizing the present instalied smelt-
ing and refining capacity to the maximum.
Besides all this, there are proposals for
increasing copper smetting and refinery ca-
pacityfrom31, 000 tonnes to 45, 000 tonnes
peryear in the westem part i.e. in Rajasthan
in accordance with the availability of funds in
Eighth Five Year Plan; increasing the yearly
production of oie in Malajkhand mine in the
Central parti.e.in Madhya Pradesh fromiwo
tothree milliontonnes; developing the Banvas
mine in Western part i.e. Rajathan and the
development of Chhapri, Sidheshwari mine
neastem part i.e. in Bihar with the capcity of
about 0. 75 million tonnes and installing a
matching concentrator.

|English)

SHRI BHAGEY GOBARDHAN: is the
Government intending to involve the pnvate
sector aiso in the production of copper.
Presently, it 1s the public sector which the
sole producer of copper in our country par-
ticularly in the ore-mining and processing
sectors. f so, what is the policy of the
Government under the liberalised at-
mosphere.

[Translation)

SHRI BLARAM SINGH YADAV. It s
true that uptillnow the mining and processing
of copper was resetved for the public sector.
But with the change of cicumstances the
policy regarding procesing of copper has
been liberaliseed and now the people in
pnvate sector can also purchase the scrap
fromother countries and undertake smelting

work to prepare copper. :
[English}

RI LOKANATH CHOUDHURY: Mr.
Speaksr, S, TWanT IO KAGW a6 increase
the production 1o meet our demand, what is
the present capacity of the industry already
established. Only mining will not solve the
problem. What s the added capacity thatthe
Government is proposing to have during the
Eighth Plan?
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[ Translation}

SHRI BALRAM SINGH YADAV: At
present the total installed production capac-
ity refined copper is about47, 500tonnes per
annum. Steps are being taken to meet the
shortage.

SHRI DIGVUAYA SINGH: 38 per cent
of the™Yotar&6pper reseives are there in
Madhya Pradesh, and there is not even a
single smelting plant in the State. in regard
to the expansion programme, | would like to
ask the hon. Ministaer whether there is any
proposal to set up a smelting plant at
Malajkhand in Balaghat which is the biggest
reserve of the country, and if so, how log it will
take to set up the plant?

SHRI BALRAM SINGH YADAV The
government has been actively considerating
the matter. Today the biggest reserve of
copper are in the country is there in Madhya
Pradesh; and in Madhya Pradesh too
Malajkhand is the place where copper is
found the maximum. In this connection, |
would like to submit that there was a pro-
posalto set up a smelter at that place and a
Japanese Consultancy firm was given the
charge to prepare #s feasibilty report They
were given two years time to accomplishthis
task. We hope that the report will be submut-
ted within two or three months. When they
submit their report and we are convinced of
its feasibility and the increase in the produc-
tion of copper, then the Government would
certainly consider to set up the smeiter
during the Eighth Five Year Plan

TRl

SHRI SHARAD YADAV: | confirm that
Shri Digvijaya Singh has stated and would
ke to know the expenditure on transporta-
tion of raw copper from the mines of
Malajkhand to the Khetri unit. The flaw inthe
planning is that the dismantle unit has not
been set up at the place where copper is
found. Had the dismantle unit been set up
there, it would have resulted in low cost of
production. | would like to know as to how
much expenditure is involved in transporta-
tion.
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SHRI BALRAM SINGH YADAV: For
this | need a sepaerate notice. However, |
would ke to teli the hon. Member that this
company was set up there a fong time ago
and the hon. Members have time and again
raisedthis questionthat the raw material has
to be brought here from that place which
invoives expenditure on transportation. Itis
truethat it involves expenditure on transpor-
tationwhich inturn escalates the overall cost
of the production. But on the other hand, if
smelter is set up there, its overall expendi-
ture will be much higher that is why | submit-
ted that in order to increase the overall
production of copper in the country several
measures are being taken and the Govemn-
ment do hope that they will be able to
overcome the problems that come in the
way in future.(Interruption)

MR. SPEAKER: Let Dr. Bhoi ask his
question in regard to mining.

{English)

DR KRUPSINDHU BHO!. Mr. Seaker
Sir, the information which the Minister has
given tothe House has been supplied by the
bursaucrats because the metallurgic or the
ming engineers have not been consulted.
Are there 632 mullion tonnes of copper re-
serves which has been shown to the House,
mineable reserves? isthe reserve of Copper
ore deposit more than 2000 miliontonnes in
our country ? What is the percentage of
Copper ore vis-a vis alloys ore particularly in
Malaj Khand on which the project report can
be prepared indigenously by the Khetnmine
people who have done this job in a magnifi-
cent way? There is no question of asking
Japan or Austriahia. The design parameteris
available indigenously in our country. Why
not the Government take a decision forth-
with to have a copper smelter in the pithead
area of Malaj Khand itself?

[ Translation}

SHRI BALRAM SINGH YADAV: Sir,
miningisbeingcarried outforthe last several
years in Khetri area, due to which the content
of copper ore in raw r ‘-rial has been
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decreasing (Inferruptions) | do not have the
information at the moment. Japanse tech-
nology is better than ours and that 1s why
their expertise has been engaged so that
they may conduct various studies and pre-
pare the feasibiiity report and submit ittothe
Government of India. ,
Allocation to LLP. and Gujarat for
Development of Tourlist sports

*455 SHRIMATI - BHAVNA

A
DR RAMESHCHANDTOMAR.

PR

_‘,,.ml-
Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state

(a) the total amount allocated to the
Gavernment of Uttar Pradesh and Gujarat
fordevelopment oftounst spots during 1990-
91 and 1991-92;

{b) the amount spent each year for the
development of said sports, and
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{c) the number of tourist spots develop-
ment in these States with the said amount
during 1990-91 ?

[English)

THE MINISTER OF STATE IN THE
MINISTRY OF CIVIL AVIATIONAND TOUR-
ISM (SHRIM O.H FAROOK), (a)to (c) A
statement is laid on the Table of the Sabha

STATEMENT

(a)to{c) Development of tourists spots
ls primarily the responsibility of the State
Govemments However, Central financial
assistance is extended for augmentation of
tounsminfrastructure on the basis of specific
proposals received from the State Govern-
ments and dependent upon their merts,
inter-se prorities and availabiiity of funds
During 1990-91 and 1991-92, the amount
sanctioned and released for projects/
schemes recesved from the Govemment of
U P and Gujarat is given below

(Rs 1n 1akhs)
State 1990-91 1991-92
Amount Amount
sanctioned/ Sanctioned/
refeased released
upP 397.87 20525 54 65 27 80
Gujarat 99 55 4250 126 34 64 85
Theprojects/schemeswhichweresanc-  low Both Saurashtra and Gujarat have a

tionedduring 1990-91 includedthe augmen-
tation of tounsminfrastructure facilities at 32
locations in up and 7 m Gujarat

[Transiation)

SHRIMATI BHAVANA CHIKHLIA Mr
Speaker. Sir, through you, | would like to
sibmit that the hon. Minister in reply to my
question has stated that only 7 places In
Gujarat have been selected for developing
tourism Infrastructure. This number s very

nght cuitural heritage and Junagarh Is fa-
mous all over the world for its lions lts
archiecture has no paraliel The town 1Is
located at the foothills of Girnar Mountain I
Junagarh is developed as a tourist spot, the
country will, undoubtedly, eam a lot of for-
eign exchage Therefore, | would like to
impress upon the hon Minister to hink
Junagarh with broad gauge line and provide
adally Indian Alriines flight to the township
With its unique archaeological importance, i
the above facilities are provided to the town-
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ship, It can develop both industrially and
economically Besides, has the Govem-
ment of Gujarat submitted any proposal to
the CentraiGovernment for development of
Junagarh as a tourist spot?

[English]

SHRIM.O H FAROOK Icould under-
stand the anguish of the hon Member
While | appreciate her sentiments, | would
saythat | cannot do anything as Railways is
concemed But as far as tounsm s con-
cemed, i there is any proposal from the
Gujarat Government, | think we will be able
to look into It

[ Translation)

SHRIMAT! BHAVANA CHIKHLIA Mr
Speaker, Sir, through you, 1 would like to
point out to the hon Minister that the late
former Pnme Minister, Shri Rajiv Gandhi,
had drawn up an ambitious plan for the
development of Ayodhya in Uttar Pradesh
as atounst spot |feel thatthe Government
must fulfill his wishes Does the Govem-
ment have any such scheme ? If it has
already done something in this regard, the
detalis thereof

[Enghish)

SHRIM O H FAROOK There was a
proposal from the Govemment of Uttar
Pradeshto havetwo YatriNiwas at Ayodhya
We are looking into the matter We will bein
a position to sanction two Yatn Niwas very
‘shortly, within a few days

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHA¥ RAO
SCINDIA) We have been corresponding
withthé UMtar Pradesh Govemment onthese
Yatra Niwas at Ayodhya | am afraid, the
response we have received s totally unsat-
isfactory We have senttelegraphic remind-
ers We have wiitten to them But we have
sent telagraphic reminders We have writ-
tentothem Butwe have noresponsetothe
last seven reminders Ultimately, just a few
days age, they havefinally responded With
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great difficulty we were able to pursuade
them into responding.{iInferruptions)

[ Transiationy

SHRIMATI BHAVNA CHIKHLIA: It is
absolutely wrong.

(interruptions)

lay on the Table of the House the Capies of
alitheletters sentto the Government of Uttar
Pradesh and replies received from them.

(Interruptions)
{English]

SHRIMADHAV RAO SCINDIA On 10th
October, we have sent a DO letter, on 31st
October CPWD has also written to the State
Govemment, on 13th November, a reminder
has been sent by the Department of Tour-
1sm, On 23rd December, CPWD has again
reminded the State Gévernment, On 28th
Decemeber, DO reminders have been sent
from Joint Secretary to the Secretary, Tour-
ism, UP Government, on 6th January an-
other remender was sent, on 27th February
atelegraphicreninderwas sent,andon 10th
March, a DO reminder was again sent to the
Sate Government Finally we got the same
reply saying “ Yes we are preparing same
plans for 16th March *

| Translation)

DR RAMESH CHAND TOMAR Mr
Speaker, Sir, the Central Government should
give all help to Uttar Pradesh lor developing
tourism, forwhichthere is alotof scope But,
my question 18 (Mnterruptions) Please lis-
ten 10 me first The reply given by the hon
Ministar is completely difterent from the fac-
tual position In 1990-91, out of the total
sanctioned amount of Rs 398 lakh only Rs
205 Jakhs were actually released to Utlar
Pradesh and in 1991-92, out of Rs 55 lakhs
sanctioned to the State, Rs. 27 lakhs were
meleasad This year Ardh-Kumbha Mela is
goingtobe held at Haradwar in Uttar Pradesh,
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whene hundreds and thousands of Indian
and foreign tourists would congreagate.
Besides, a number of tourist spots were
destroyed by the recent earthquake in
Garhwal in Uttar Pradesh. So, in order to
provide amenities to tourists and for the
development of destroyed tourist spots, will
the Central Government release the entire
sanctioned amount? This is part (a) of my
supplemeniary...(interruptions).. Whatis the
reasons for releasing less amount ? Will the
Govermnment release the entire amount sanc-
tioned for the repair of destroyed spots? In
part (b) of my supplementary, | wouid like to
know whether the Government is going to
increase the amount.

[English]

SHRI MADHAVARAO SCINDIA- |
would just like to add one more thing | have
just said about the totally cold response we
have received from the Uttar Pradesh Gov-
emment as far as the Yatri Niwas at Niwas at
Ayodhya is concemed. | would also Ike to
add that we have been recelving a similar
cold response on Yatri Niwas in Chitrakut

also.
(Interruptions)
[Transiation)

Dr. Ramash Chand Tomar. This is no
ground for reducing the amount. Why the
sanctioned amount of Rs. 398 lakh was
reduced?

ShriMadhavrao Scindia; lamcomingto
that. Please have patience. Inthe Seventh
Five YearPlan an allocation of Rs. 4.42 crore
was made to Uttar Pradesh. In 1991-92 we
wanted to sanction a sumof 2.20crore Rtis
50 per cant of the amount sanctioned dunng
the entire Seventh Five Year plan, in one
year. So everything depends on the re-
sponse of the Uttar Pradesh Government
Wheneverfunds are sanctioned by the Cen-
tral Government, 1t is aiso the endeavour of
the Centre to take up a few projects on
priority basis. In this connection we have
been consulting the Government of Uttar
Pradesh and comesponding with them for
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theirfull inthe matterof utilisation
of funds amounting to Rs. 2.20 crore, i they
are not responsive, then funds will not be
released. The hon. Member has aiso de-
sired to know astowhy only Rs. 27 iakh were
released out of the sanctioned amount of
Rs.54 lakh. Inthis connection, 1woulid iike to
State that it is the refiection of the response
we receive from the Govemment of Uttar
Pradesh, both last year and during the cur-
rent financial year.

SHRI SULTANPURI:
Mr. aker,, is it a fact that for promoting
tourism at Ayodhya and developing it as a
tourist spot a number of temples have been
demolished there thus causing widespread
damagetotourism. Sir, through you, i would
like to know from the hon. Minister whether
the Government has received reports thata
number of temples have been demolished
by the B.J.P. Government of Uttar Pradesh.,
Besides, will the hon. Minister please State
whether funds sanctioned for promotion of
tourism at these spots will be misused or

properly utilised?

SHRIMADHAVARAO SCINDIA: thave
already given a reply inn this connection in
the other House and repeating the samething
here that no proposal to promote tourism at
Ayodhya has been received from the Gov-
emment of Uttar Pradesh by the Central
Govemnment

SHRI ATAL BIHARI VAJPAYEE: Mr.
Speaker, Sir, the question is regarding Uttar
Pradesh and Gujarat, but the hon. Minister
has shiftedto Chitrakut ali of asudden. Even
Lord Ramatook a longtimeto reach Chitrakut
trom Ayodhya shouid an hon. Minister make
use of the Question Hour to cst aspersions
on a State Government? Though the ques-
tion does not pertin to Madhya Pradesh, yet
thehon. Minister hastriedto dragthe Madhya
Pradesh Government into
t.(Interruptions)Yes, please fisten, Chitrakut
is in Uttar Pradesh.

SHRIMADHAVARAO SCINDIA: Ithink
‘Shri Vajpayse has forgotion his way. (Mnter-
ruptions)
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AN HON. MEMBER: Chitrakut is in
Untar Pradesh.

ANOTHER HON.MEMBER: Shn
Vapayee should first visks Uttar Pradesh
and find out himself  (interruption)

SHRI ATAL BIHARI VAJPAYEE Mr
Speaker, Sir, Chitrakut in Uttar Pradesh Is
adjacent to Madhya Pradesh border You
may please askthe hon Ministersothatthe
point is make clear please ask hm as to
which State, Madhya Pradesh or Uttar
Pradesh, was in his mind when he was
making a reference to Chitrakut (/ntenrup-
tions)

MR SPEAKER No, Sir (Mnterruptions)
MR SPEAKER Question No 456

[Enghish}
%Oﬂnhcom. Links in Orissa

456 SHRI ARJUN CHABAN SETHI
Will the Minister of COMMUNICATIONS be
pleased to state the names of important
places in Onssa to be provided with STD
facities and other telecommunication iinks
during 1992-93?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) Subject to availability
of resources, the names of piaces in Onssa
planned to be provided with STD faciiies
and other telecommunicanion hnks in 1992-
93 are given in statements ‘A’ and ‘B

STATEMENT A
Names of the to be
provided with. STD facilty during 1992-93
S No Name of
Exchange
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S.No. Name of

- I L

-]

10
11
12
13
14
15
16
17
18

19

21

24

25

Khanar Road
Ray Khariar
Nawapara
Karanpa
Bangamunda
Athgarh
Chhendipada
Surada
Purusotampur
Buguda
Khalkote
Jaipatna
Daspalia
Khandapara
At tabwa

Belpora
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SNo Name of SNo Name of
Exchange Exchange
1 2 1 2
P
26  Binka 48 BiePada
‘ 27  Harshankar Road 49 Gandia
28 loisinga 50  Hanchandandpur
29  Salebhata 51  Ghagaon
'30 Bahugram 52 Joranda
31 Balkuda 53  Tinol
32 Baramba 54  Kankarada
33  Binjhapur 55 Banamaipur
34 Chhatia 56  Balakati
35 Laraka 57 Godaygin
"36 Kujang 58 Bhath
37  Kandarpur 59, Radabahal
38  Kishore Nagar 60 Sohela
39  Khuntun 61  Siakhandeta
'40  Kuakhia 62 Pakmal
41 Kugupur 63  Pata Pur
42  Mouda 64  Pudaman
43 Sunbuda 65 Seregad (GM)
‘44 Nischinta Kot 66  Narla Road
}45 Raghunathpur 67  Smapah
;46 Mahakal Pada 68  Jamsola
47 Pani Koil 69  Joshpur
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S.No. Nare of S.No. Name of
Exchange Exchange
1 2 1 2 *
70  Kantamal 92. Melkramunda
71.  Bausuni 83. Romenda
72. Gop 94. Bisepur
73. Nachuni 95. Rupa Road
74. Rajsunakhala 96. Upkela
75. Navahai 97.  Haiadihi
76. Mohana 98. Bhuban
. 77.  Katatpur 99. Parjang
78.  Sarankul STATEMENT B
79. Chhatana List of Proposed Telecom Links, Radio
(Transmission Schemes)
80. Odagaon
SI.No. Name of the
81. Bahad Jhola Telecom Link
82. Tgkia 1 2
83. Brahmanipur 1. Aul - Kendrapara
84. Gin Pur 2. Bailishmouza - Cuttak
85. Bari-Cuttack 3. Danpur - Kendrapara
86. Purunapanipur 4. Kandarpur -cuttak
87. Bisra 5 Kusupur - Kendrapara
88. Lathikata 6. Korua — Kendrapara
89. Padiabahal 7.  Mahakalpada - Kendrappra
90. Dahaspur 8. Tigiria - Athgarh
91. Bagdehi 9. Olatpur - Cuttak
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SLNo. Name of the SI.No. Name of the
Telecom Link Telecom Link
1 2 ! 2
10. Panchupandau -Cuttack 32. Ambadola - Bisamkatak

11.
12.
13.
14.
15.
16.
17.
18.
19.
20.
21.

22.

24,
25.
26.
27.
28.

29,

a1

Ranghunathpur - Jagatsingpur
Rajnagar- Pattamundai
Rajkanika - Pattamundai
Sunguda - Salepur

Tiran - paradip

Aska - Shorgarh

Bausuni - Sonepur
Kantamal - Sonepur
Purumakatak - Boudh
Boula - Bhadrak

Jamsola - Baripada
Khunta- Udala

Pathuri - Baripada
Sullapada - Baripada
Baiakati - Bhubaneshwar
Banmalipur - Bhubaneswar
Balianta - Bhubandeshwar
Gop - Nimapara

Kanas - Jatni

Rajranpur - Khurda
Chitrakonda - Balimela

33.  Bolpariguda - Deypore (K)
34. Kasipur - Koraput

35. Bagdehi- Jharsubuda

36. Kantapali - Bargarh

37. Balasore - Baripada

38. Brhampur - Pthara- Bhanjngr
39.  Cutck-Ntigiri- Kendrapara
40. jharsuguda- Brajrajnagar

41. Kesinga- Titlagarh

42,  Koraput-R-Lakhimpur

43. Parlekhamundi-R/R-S’ K' KLM
(Srikakulam)

44.  Rajgangpur-Raurkela
45.  Koraput-Chitradurga
46.  Cuttak-Nathgiri

SHRI ARJUN CHARAN SETHI: Mr.
Speaker, Sir, there is no doubt that the hon.
Minister has sanctioned a number of places
in Orissa which require Immediate STD con-
nection. | would like to know from the hon,
Minister whether while providing this STD
facility to a particular place, he will give
preference to sub-Division al headquarters
or Teheliheadquarters. There are some sub-
divisionf# headquarters which are not in-
cluded ihthe list. iwould requestthe Minister
to at least include the sub-divisional head-
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quarters in the list that is going to be pre-
pared for the current year. .

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRL ..
RAJESHPILOT). Mr. Speaker, Sirthe policy
of the Government is to give priority to a
district headquarter. |amhappytoinformthe
House and especially to the hon. member
from Orissa that all district headquarters in
Orissa have been provided with STD facility.
Out of 58 sub-divisional headquaiers, 48
have been provided with STD. Only 10 are
left. | must compliment the Officers and
workers of Orissa. About 50 per cent of
electronic exchanges have been
replaced(/nterruptions)

[ Transiation} .

All the equal for us and no one s dis-
criminated against. But others may interpret
it in a different way.

[English) ;) Y

SHRI RAJESH PILOT: 8ir, 26 of the
pligrimage and tourists centres have been
given STDfacility. Only 10 are left. i the hon
Member has anything in mind, he may give
this informationto me and | will certainly give

priority to that place.

SHRI ARJUN CHARAN SETHI" Sir, at
least, one Sub-Divisional Headquaners, in
my constituency, is left out now and that is
Nilgiri. It is most essential because here
concentration of tribal population is there.

Iwould request the hon. Ministerthat he
should aiso, at least, include this Sub-
Divisonal Headquarters along with the other
Sub-Divisional Headquarters which have
large concentrations of tribal population.

SHRIRAJESHPILOT: This is arequest
from Mrs. Sethi that she must contact you
everyday. | will certainly get it done.
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SHRI SRIBALLAV PANIGRAHI: Sir,
certainly, the progress made by the Govem-
ment in the expansion of tele-communica-
tionfaciiities in the country is spectacularand
is commendable.

Sir, 99 places have bean named in the
statement that has been supplied to us as
telaphone Exchange where STD facility in
Orissa will be provided this, year.

| would like to know from the hon.
Minister, through you, as to what will be the
percentage of thetotal number of exchanges
in Orissa that wili be provided with the STD
facllity and how does it compare with the
national average. At the same time, the
important Sub-Divisional Headquarters like
Deogarh, whichwill soon have the distrinction
of being the District Headquarters, have yet
to be provided with the same facility. The
ples taken is that, there is some delay in
getting he required equipment and so on. |
wanttoknow whether Deogarh and Pallahara
will also be included.

SHRI RAJESH PILOT: Sir, as | said
earfier, Orissa Is slightly ahead as far as the
Electronic Exchanges are concemed. But
that is because, they have a less number of
Exchanges compared to the other parts of
the country. | do agree with this.

As far as the nation is concermned, we
have 50 per cent of Electronic Exchanges
functioning in Orissa today. When, our gov-
emment took over - if the hon. Member of
Parliament Shri Vajpayee does not give a
refiection of praising the Government there
were 66 Electronic Exchages with STD facli-
ity in Orissa. At that time the Janta Dal and
your Govemment/were there. So, within
seven months of our coming to power, we
have added another one hundred. And this
year, we are going to add another 99.

So, we are giving a boost to the back-
ward States like orissa in orderto see that in
communication, they are one of the best
States.
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{Translation}

*..Fire In Bosing 734
*457.SHRI

MBUTUNJAYANAYAK: Wil
the Minister of CIVIL AVIATION AND TOUR-

ISM be pleased 10 state:

(a) whether any enquuty into the dam-
age caused by fire to the Indian Aurfines
Boaing 734 has been made;

(b) if s0, the details thereo! mciuding the
name of investigating agency; and

(c) when the final anquiry report is likely
to be received?

[English]

THE MINISTER IF STATE IN THE MIN-
ISTRY OF CIVILAVIATION AND TOURISM
(SHRI M.O.H. FAROOK). (a) Yes, Sir.

(b) and (c). Preliminary investigation by
a Committee appointed by Director General
of Civil Aviation indicates that the tire ongi-
nated from pneumatic continuous flow con-
trof unit of the oxygen system. The report is
being finalised.

SHRIMRUTYUNJAYANAYAK' Sir, aver
since 1980, how many accidents have taken
place and how much damage 1o property
has been incurred? How many peopie have
losttheirlives whiletravelling byindian Airlhes
fights and whether investigations have been
conducted and compieted in time?

Sir, the Reports of the Sub-Committee
have always been delayed. in patticular, 1
would like to know- because the nation has
been gravely concerned about this fromthe
hon Minister as to what happened 1o the
Report of Aircrash which killed Shn Sanjay
Gandh in 1980.

SHRI M.O.H FAROOK: Su, the hon
Member is asking the Reports from 1980
onwards. Forthat, aseparatequestion should
be asked. But, |cantell himthat these are all
complex issues. Global implications ara in-
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volved. We must be very vary sure about the
whole matter. Therefore, it takes time to
come o a dedision because, it involves so
many agencies, including foreign agencies
aiso.

SHRI MRUTYUNJAYA NAYAK. What
are the precedents and practices followed in
deciding the criteria for the constitution of
such investigation Committees and how the
Reports are accepted by the Govemment ?

SHRIM.O_H. FAROOK: Sir, the pointis
that when any major defect is nohiced, imme-
diately, DGCA goes there. He appoints a
Committee and then investigation goes on.

When they start it, they just involve
Federal Aviation and Administration into it,
andthenthe manufactures are also invoived
into this matter. A final report is being looked
into. Al aspects havetobetakeninto consid-
eration Finally, a report is compiled and
given to the Govermnment.

MR. SPEAKER: The Question Hour s
over

[English)
WRITTEN ANSWERS TO QUESTIONS
Alr india Fares

*458. SHRI PHOOL CHAND VERMA.
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

{a) whether the Air India fares are much
higher as compared to other intemationat
Autines,

(b) K so, the details thereof and the
reasons therefor, and

{c) the steps proposed to be taken to
ncrease the profitability of the Air India and
bring down the fares to the level of other
memational Airlines?
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) No, Sir.

{b) and (c). Do not arise.

Assistance to Andhra Pradesh for
irrigation and Flood Control

*459. PROF. UMMAREDOY
VENKATESWARLU: Wil the Minister of
WATER RESOURCES be pleased to state:

(a) the allocation made by the Union
Government to the Govemment of Andhra
Pradesh for imrigation and fiood control pur-
poses during each of the last three years;
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{b) whether the aliocation made has
been fully utiiised by the State Govemment;
and

(c) #f not,, the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) A Statement is laid on the
Table of the House.

(b) and (c). The expenditure incurred
by the State Govemment during each of the
fast thtee years has been more than the
approved plan aflocation because the State
Government has spent large amount of

* money on unproved projects also.

STATEMENT

Staterent Indicating Approved Outlays and the Expenditure incurred during each of the
last Three Financial Years on irngation and Flood Control Purposes in Andhra Pradesh.

Year Plan outlay Expenditure Expenditure on projects
{in Rs. crores) (in Rs. crores) not yet approved
(in Rs. crores)
1988-89 300.00 331.62 103.39
1989-90 300.00 328.38 12213
1990-91 300 CO 340.61 97.02

T.V. Progrgnmu by Private Agencies

*460. SHR!

M V.
CHANDRASEKHARA
MURTIHY:
SHRI V. SBEENIVASA
PRASA:
Willthe Miister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Government are con-
sidering to engage private agencies on a
time slot basis to produce programmes for

the second channel till the recommenda-
tions of the Vardan and Damodaran Com-
mittees on competition in electronic media
are implemented,;

(b) ¥ so, the details of the agencies
which have shown interest;

(c) the time by which the Qovernment is
likely to take a decision in this regard; and

(d)the extent to which the step taken by
the Government is likely to check the inva-
sian of foreign networks in the country?
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRIJA VYAS). (a) to
{c). Government are considering 1o extend
the programme duration on the four metro
channels of Doordarshan.The modaities of
the scheme to generate additional
programmes inhouse by Doordarshan as
also by outside producers to be telecast on
this channel is being worked out. Alist of the
parties that have evinced interest in this
regard is g~ in the annexed Statement.

(d) it s the constant endeavour in
Doordarshan to bring about qualitative im-
provement in its programme content and
format so as to sustain the interest of its
viewers.

STATEMENT

1. PTI-TV, Delhi

2. T.V. Programme Producers Guikd
of India Calcutta.

3. Paradigm Media, Bombay.

4. Business India Television, New
Delhi.

5. M/S. Eastern News & Features
Agency (P) Ltd.

6. Forum forBetter Cinema, Bombay.
7. WS, Jain Studios Ltd, New Delhi.

8. M/S.CentreforMedia Studios, New
Delhi.

9. MWS. Cinevista Ads, Bombay.
10. MWS. Vishal Productions, Bombay.

11. The Hindu, 5, INS Building, New
Delhi.
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12.

13.

14.

19.
20.

21,
22,

23.

24,
25.
26.

27.

28.
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Chozha Creations, Thyagaraja
Nagar, Madras-600017.

Roshni TV Pageant, Trivandrum.
Techno Visuais, Calcutta-700007.
Enkay Visions (P)Limitad, Madras.
Dr. Dadi Balsara, Singapore.

Spotfilms TV News & Features
Agency, New Delhi.

Sh, Siddhartha Ray, independent
Television Co. Pvt. Limited, New
Delhi.

Patrika TV, New Delhi.
Dev Features Pvt. L'd. New Delhi.

UTV (United Television), Bombaty-
400018.

Cellulinks Productions (P) Ltd., J-
71 Kalkaji, New Delhi.

Sh. Siddharth Basu, Synergy Com-
munications Pvt. Ltd. D 2571,
Vasant Kunj, New Delhi - 110 030.

PrannoyRoy, NDTV, W-17 Greater
Kailash |, New Delhi -48.

LP. Bajpai, Octave Communica-
tions, G-151, Kalkaji, New Delhi.

Ramesh Sharma, 3/42, Jangpura
‘B’ Ist Floor, New Delhi-14.

Rakesh Khanna, C/O Chanakya
Pictures, H-11, Cannaught Circus
(Middie Circie), New Delhi.

Prem Prakash, Asian Films TV, 72
Janpath, New Delhi.
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29. Vinzod Dua, S-89, Panchshee!
Park, New Dethi-17.

30. Naresh Bedi, E-19, Rajouri Gar-
den, New Delhi-27 and

31. Rajiv Mehrotra, 136, Golf Links,
New Dethi-3.

Food Processing Industries!

*461. SHRISUDHIR GIRI, Willthe Min-
isterof FOODPROCESSING INDUSTRIES

be pleased to state:

(a) the steps taken by the Government
to develop highly sophisticated machinery
for food processing industries;

(b) the bottlenecks faced by these in-
dustries; and

{c) the total value of the production of
_processed food in 1990-91 and 1991-92?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) Research and Development Institutes/
Organisations and some machinery manu-
facturing Companies have developed cer-
tain types of food processing machineries
with different degrees of sophistication.
Technology import and foreign collaboration
for manufacture of such machineries are
also allowed. Ministry of Food Processing
industries have formulated a scheme for
setting up a Food Engineering Centre at
C.F.T.R.1 , Mysore in the 8th Plan This
Centre inter-alia will take up design and
davelopment of food processing machinery
and allied Research and Development ac-
tvities.

(b) Food Processing Industries in the
country, presently face saereral constraints
for their development. These include, high
cost of packaging material, lack of infrastruc-
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ture, highincidence of taxes and duties on
packaging material andalsothe State levies.
Inadequate marketing faciilties and market
data, obsolescence of machinery and lack of
public awareness about quality standards of
processed foods are also indicatedtobe the
constraints.

Fruit and vegetable processing industry
suffers form non-availability of right quality
and quantity of raw material at reasonable
rates over a long pariod. Non-availability of
right type of machinery particularly for
decentralised quality processing and prepa-
ratory processing, inadequacy of infrasiruc-
ture for storage, transport etc., are consid-
ered 1o be constraints.

The meat and poultry industry suffers
from lack of modem processing facilities,
prevalence of certain disease in animals,
social constraints, non-availability of trained
manpower and good quality of indigenous
machinery and marketing facilities like re-
frigerated transport.

Deep Sea Fishing and Fish Processing
Iindustries has not substantially expanded
because of inadequacy of resource specific
vassels for harvesting the deep sea re-
sources lack of diversification in fishing op-
erations and lack of availability of finance for
deep sea operations, and technologies.

High percentage of levy in some States
have restricted faster modernisation of Rice
hullers. Inadequacy of technology for pro-
cassing and packaging parnicularly for tradi-
tionalfoods right type of indigenous machin-
ery, marketing problems, trained manpower
forsome products andtraditional {ood habits
are constraints for growth of consumer food

industry.

{c) While the information on total value
of production of processed foods is not
maintained centrally, it is estimated that the
food processing industry contributes ap-
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proximately 18% of industial G.D P of the
country. All india Census for SSI conducted
by the Office of the DC SSI shows that the
production of small scale food processing

industries in the year 19867-88 was Rs
9632.95crores Estimates of the production
of selected products for the year 1990-81
and 1991-92 are given in the Statement
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Fly Ash Released by Thermal Power motion of fly ash based products
Stations ke bricks, cement, etc.;
(2) Establishmentotpkheadcoalbene-
(4) Raising the height of chimneys in tactionplantsforpowergrade coals;
power stations; and

(3) Augmentation of pollution control

*462. SHRI UTTMRA_O DEORAQ devices fike mechanical and elec-

PATIL: Wil Th Winister of POWER AND trosiatic precipitators as a part of

RON-CONVENTIONAL ENERGY renovation and modernisation
SOURCES be pleased to state: programmes;

(a) whether i is a fact that tly ash
released by thermat powaer stations is caus-
ing immense harmto human health besides
causing environmentai poilution,

(b) if so, the detaiis thereof;

(c) whether studies have been under-
taken in this regard,

(d) if so, 1he results thereof, and

(e) the concrete sleps taken or pro-
posed to be taken to tackle this menance?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). Fiy ash

- generated from thermal power stations, #
not cisposed off n appropriale manner *,
may cause environmental pollution and be
hazardous to heaith.

{c) and {d). A socio-economic survey
conducted in the Singrauli areaduring 1988-
91 in regard to public health has not specifi-
callyfound any health problems being caused
due to fly ash poliution.

(e) Government has taken the foliowing
steps to mitigate the problems arising from
fly ash accumulation near thermal power
stations:

¢

(1) Issue of certain guidelines for pro-

(5) Increasingtheexitvelocity ofgases.
Pilot Stydy Stations

*463. SHRI SRIBALLAV PANIGRARI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whetherthe Governmentproposeto
have pilot study stations inked by radio and
screen;

{b) it so, the details thereof,

(c) whether the ARl India Radio has
developed any paging system to taciltate
communications to and from remote places
in the country; and

(d) ff so, the details thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMAR! GIRUA VYAS): (a) to
{d). The Research Department of All india
Radio has developed a dual sub carrler
system nemed radiotext/SCA (Subsidiary
Channel Authorisation) for providing addi-
tional auxifiary services in the broadcast
band without disturbing the normal
programme. All India Radio proposes to
establish a pliot study centre in one of the
opevational FM stations. The system would
provide transmission of text in ait india lan-
guages and one speech quallly second
programme. A special decoder with monltor
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uld be needed at the listeners end for
g thq text.

developing a Paging system to be
on FM network of AIR. The Paging
mhelps only forestablishment of faster
)ymmunication and does not provide a link
If two way communication. :

ITDC Hotels
F_ *464. KUMARI FRIDA TOPNO:
SHRI RAM BADAN:

) Will the Minister of CIVIL AVIATION

- (a) whether the Government have any
roposalto privatise the hotels runby ITDC’;

~ (b) if so, the details thereof; and

~ (c) the reasons therefor?

" THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO

hotels would be formedforthe purpose
veloping them as joint ventures with
ed foreign hotel chains. In the first
nce, two groups of four hotels each are
oposed to be developed in this manner.

- Demand and Supply of Energy

~ *485. SHRIMATI MAHENDRA

3 KUMARI:

SHRI RAJENDRA
AGNIHOTRI:

~ Willthe Minister of POWER AND NON-
NTTIONAL, ENERGY SOURCES
sed to state:

a) whether there is a gap between
d and supply of energy;
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(b) if so, the details thereof;

(c)whetherthe Government have taken
any steps during the last two years in
economisinng the use of energy in order to
bridge this gap; and

(d) if so, the tota! energy saved during
the said period?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). During the
period April, 1991-February, 1992, the en-
ergy requirement in the country was 262799
million units against which the availability
was 242367 million units which represents a
shortfall of 7.8%.

(c) Yes, Sir.

(d) Most projects are being executed on
a decentralised basis and hance savings
cannot be quantified. However, UNDP
project has estimated the energy saving
potential as Rs. 37.98 Crores per annumin
the 45 units audited by the project. Similarly.
the Indo-EC programme have projected a
saving potential of Rs. 7 Crores per annum
insmalland mediumscale industries studied
under the programme.

[Trans/ation]
Employment by BALCO
“466. SHRI PARASRAM BHARDWAJ:
Will the Minister of MINES be pleased to
state:
(a) whether the local people of the area

are not being provided employment by the
Bharat Aluminum Company Limited;

(b) if so, whether it is proposed to set up
any cellforproviding employmentto the local
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people of Bilaspur area in Madhya Pradesh,
and

(c)the details of the people belongingto
Scheduled Castes/Scheduled Tribes and
Backward classes provided employment in
BALCO dunng the iast three years?

THE MINISTER OF STATE IN THE
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MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) No, Sir

(b) Does not arise
(c) Details of employment provided by

BALCOduringthe period 1989-91 areshown
below -

Total SC ST Others
Group A o 21 —-MS“ 3 o __—1;——
Group B -
Group C 29 7 io 6
Group D 48 12 9 27
"8 24 28 46
[Enghish) (e) the foreign exchange lkely to be

Drive to attract Fm;algn Tounan

*467 SHPI R SURENDER REDDY.
Wiit the Minsster of CIVIL AVIATION AND
TOURISM be pleased to state

(a) whether a record number of {oreign
tounsts visted India during January and
February 1992,

(b) if so the details thereof

(c) whether the Government have
launched a mac: ve drive to attract foreign
tourists to India during the coming summer
months and the target set therefor

(d) f so the details of the special pack-
ages that are being prepared jointly by the
airlines, hotels and travel agencies, and

earned thereby?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) and (b) The number of for-
eign tounsts who visisted India dunng Janu-
ary and February, 1992 were 1,77,475 and
1,67,268respectively andrecordedincrease
of 23 1% and 46 0% over the same months
of the previous year

(c) A publicity programime on summer
package Is being evolved in addtion to the
regular publicty efforts The number of
foreign tounsts who are expected to visit
India during Apnl to September 1992 are
7,60 188

(d) The package would be offered at
uniform competitive prices dunng April to
September for three years from 1992 in
Europe and United States.
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{e). The likely foreign exchange earning
from tourists during April-September, 1992
is Rs. 1570 crores.

Power Sets Commissioned during
Seventh Plan

14l

—————

*468. SHRIMATISUSEELA GOPALAN.

‘Will the Minister of POWER AND NON-

CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) the number of 200 MW and 500 MW
themlal sets commissioned in the country
dunng the seventh Five Year Plan;

(b) the number of sets supplied by the
BHEL out of them and the number of those
imported; and

(c) the average cost per MW of capacity
(in indian rupee).for the sets suppied by
BHEL as compared to the imported sets?

, THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl)- (a) and (b). Duringthe 7th
Plan period, 11 Thermal Units of 500 MW
capagcity and 39 Thermal Units of 210 MW
were commissioned. Out ofthese, 2 Units of
500 MW and 8 Units of 210 MW were
.imported. The restwere of indigénous make
and were suppled by BHEL expcept in 3
cases of 210 MW Units where the boilers,
though indigenous, were not supplied by
BHEL but by ABL.

i¢) The average capital cost/MW of
1a0ar ity commissioned during the 7th Plan
period is indicated below:-

' imported indigenous
(Rs. lakhs) (Rs. lakhs)
108.1 103.5

As regards 500 MW sets , the indig-
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enous sets commissioned during the 7th
~Plan period are in configuration with210 MW
indigenous sets and the total project cost
includes the cosis of sets of both ratings
and., therefore, the costMW of 500 MW
sets of indigenous and Imported sets are nal
comparable.

S.T.D. Facllity
r ~ +"
469.  SHRI DATTATRAYA
- BANDARU:
SHRT CHETAN P.S.

Willthe Ministergf COMMUNICATIONS
be pleased to state:

(a) whetherthe Governmentpropose to
provide STD facility to more areas of Andhra
Pradesh, Uttar Pradesh Rajasthan and
Gujarat;

(b) it so, the detalls thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (SHRI
RAJESH PILOT): (a) Yes, Sir. *

(b) 1t is proposed to provide NSD to all
the exchanges by the end of 8th Five Year
Plan.

(c) Does not arise.

Chasnala colllery

5097. SHR| SANATKUMARMANDAL:
Will the Minister of STEEL be pleased to
state:

(a) whethet the Chasnala Colllery in
Dhanbad continues to pose hazards of min-

ing;

(b) it 5a, reasans therefor;
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(c) whether any concrete safety mea-

sures along with a modernisation plan have
been drawn up for the colliery;
(d) if ao, the broadfeatures thereof; and

{e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
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MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) and (b). the management
of Chasnalla Colliery Complex has taken all
safety measures, required statutoritly and
other-wise, for the safety of workers (and
they will continue to be taken). As a result,
thare has been a significant reduction in the
number of accidents in the complex. Details
of reduction in number of accidents overthe
past two years are given below:

year Fatal Serious Reportable
Accidents Accidents Accidents
1990 Nil 13 100
1991 1 7 47
1992(Upto Nil 3 7
Fab)

(c) and (d). the Chasnalla Underground
Mine, work on development of which is on,
has hazards of water inundation, gassiness
and roof and/or side wall collapse. Neces-
sary preventive measures/steps like driliing
of bore holes for tapping water from old
workings, environmental telemonttoring of
ventilation system and use of hydraulic sup-
ports, etc. have been taken in the mine..

{e) Does not arise.
»

[? ‘
. Vi W - N

Buddhist Tourist Centres In Bihar,

5098. SHRI BARE LAL.JATAV: Willthe
Miruster of CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether any scheme wasformulated
to develop Buddhist tourist Centres in Bihar
with the assistance of Japan;

{b) if so, the detalls thereof and since
when the work on these schemes is going on
and the stage of work at present;

{c ) whether the work of these schemes
1s being delayed; and

(d) if so, the reasons therefor?

THE MINISTER OF CIViL AVIATION
AND TOURISM (SHIR MADHAVRAO
SCINDIA): (a) Yes, Sir.

(b)to (d). ALoan agreement was signed
between the Government of india and the
Overseas Economic Cooperation Fund of
Japan on 15th December, 1988 for an inte-
grated development of infrastructure facili-
ties on the identified Buddhist Travel circult
in UP and Bihar at atotal project cost of Rs.
220. 43 crores out of which Japanese assis-
tance of 9. 244 bullion Yen (approximately
Rs. 100 crores) would be made available by
the OECF. The main componenis of the
project are development of Natiorai and
State Highways, construction of hotels and
wayside amenities, landscaping, augmen-
tation of water and electricity supply, import
of cars and coaches and augrmentation of
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telecommunication facilities the projectcom-
menced in December, 1988 and is expettad
to be completed by December, 1993 The
work s in progress on the road and telecom-
ymunication sectors However, the progress
of work in Bihar is slow because of delay in
finahsing the technical details and release of
funds from the State budget

Oveelopment of Tourismin A and N __

Islands
asapm——

5099 SHRI MANORANJAN BHAKTA
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state

{(a)whetherthe Union Govemm nthave
formalated any plan for development of tour-
ism in the Union Terntory of Andaman and
Nicobar Islands, and

(b) 1 so the details of the infrastructure
faciliies proposed to be provided for the
purpose?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a)and (b) Yes, Sir The Andaman
& Nicobar Islands has been identi as a
destination for development of tounsm On
the fcid of the projects along with the esti
mates received and at the request of the

.Union Terntory admunistration, projects/
schemes amountingtoRs 48 32lakhs have
been sanctioned for augmentation of tour-
ism infrastructure dunng 1991 92

[Translation)
International Airport at Nagpur

5100 SHRIGOVIDRAO NiKAM
SHRIYASHWANTRAOPATIL
Wil the Minister of CIVIL AVIATION
AND TOURISM be pleased to state

(a) whether there 1s any proposal to
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construct an intemational airport-in Nagpur,
Maharashtra,

{b) if so, the details thereof , and
(c) i not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVARAO
SCINDIA) (a) No, Sir

(b) Does not anse

(c) The existing five intemational air-
ports viz, delhi Bombay, Caluctta, madras
and Tnvandrum are conskiered sufficient to
cater to cutrent traffic needs

[English]
Expamlo;l of Bhubaneswar Alrport

5101 SHRISIVAJIPATNAIK Willthe
Ministerof CIVIL AVIATION ANDTTOURISM
be pleased to state

(a) whetherthere is any proposalforthe
expansion of Bhubaneswar airport, and

(b) ¢ so, when t is likely to be com-
pleted?

THE MINISTER OF CiVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) Yes, Sir

() Extension of the runway and expan-
sionof the facilities at the airport will be taken
up In a phased manner from 1892%3 on-
wards

Notional Biil Introduced by DESU

5102 SHRI GEORGE FEBHANQES
Will the Mnister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be

pleased to state
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(a) whether the Delhl Electric Supply

Undertaking has Introduced National Bill
system for the consumers;

(b) ¥ so, whetherunderthis system, the
consumers have to make payment of heavy
advance bills;

(c)whetherDESU doaes notgoby meter
reading in certain areas;

{d) whetherthe Government propose to
issue instructions not to send advance bills
fo the consumers; and

(e} it not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRi
KALP NATH RAl): (a) to (c). Under the
present system of DESU, electrcity bills to
the domestic and non-domestic (low Ten-
sion) consumers are sent on bi-monthly
basis. A bill on actual meter reading basis is
prepared every four months and a bill on
provisional basis is sent in between for two
months based on past consumption In re-
spect of other categories, the bills are 1ssued
onmonthlybasis. Thesystemotfourmonthly
meter reading has been adopted by DESU
due to the shortage of Me'ter Readers

{d) and (e) In view of the above, issue
of any instructions to DESU inthis regard is
not considered necessary.

[ Translation}

Vioiation of Alr and Water Pollution
Reguiation Acts by Hotels in 5;__!!3! ,

5103. SHRIRAM LAKHAN
SINGH YADAV:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:
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(a)whetherthe Government have taken
any action against the five star hotels which
have violated the air and water poliution
Regulation Act;

(o) if not, the names of such five star -
hotels in Delhi; and

(c) the action taken against such viola- q
tions ?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHR! MADHAVARAO
SCINDIA): (a) to (c). All five star hotels are
required to mest the standards prescribed?
under the Water (prevention and Control of
Pollution) Act, 1974 and Air (preventior, and
Control of Pollution) Act, 1981 through the
process of consent management.

The hotels had been asked to meet the
standards within atimeframe. Some of them
have met the required stippulation, while
others have initiated steps to meet the stan-
dards.

[English]
STD Facllity in Kerala
5104. SHRI KODIKKUNNIL
SURESH-
SHRI V.S
VNAYARAGHAVAN:

Wilithe Minister of COMMUNICATIONS
be pleased to state:

(a) whetherthe Union Government pro-
posetoprovide STD{acillty to various places
in Kerala during the Eighth Five Year Pian;

(b) if so, the places selected for the-
purpose; and

(c) i not, the reasons therefor ?
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) Ot thetotal 650telephone exchanges
in Kerala State, 178 exchanges (163 sta-
tions) are already provided with STDASD
facility. The remaining 472 exchanges are
planned to be provided with STD facility
prograssively during 8th Five Year Plan

(c) Does not arise.
Supply of Coke Breeze to workers of
Hsco

5105 SHRI PIUS TIRKEY: Will the

Minister of STEEL be pieased to state.

{a) whether “Coke Breeze” IS being
supplted to the workers of Indhan Iron and
Steel Company Lid. Kulti, west Bengal, at
subsidized rates,

(b) if 50, the details of the coke breeze
<upplied to the workers In the last five
years,;

{c) the critenon 2nd procedure for the
distribution of * Coke Broreze “ among the
workers;

(d) whether any compiaint of black
marketing 1n this connection has been re-
ceived by the management, and

(e) If so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONT OSH
MOHAN DEV): (a) Yes, Sir.

(b) The quanttties of coke breeze dis-
tributed among the workers during the last 5
years are as under
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Year Quantity

(Tonnes)
4086-87 233428~
1987-88 3769.86
1988 89 3797.74
1989-90 3734.48
1990-91 ,:3155.52

—DHARANA of SC/ST-Employees-in—
einl.

5106. SHRBI . BAMGHANDRA,
VEERAPPA"; Will the Minister of COMMU-
NICATIONS be pleased to state-

(a) whether a dharna outside Sanchar
Bhawan, Dethi by the Scheduled Caste and
Scheduled Tribe empioyees of the
Mahanagar, Telephone Nigam Limited was
organised in February, 1992;

(b) if so, the reasons thereof; and

{c) the reaction of the Government
thereto?

THE DEPUTY MINISTER OF THE MIN-
ISTRYOF COMMUNICATIONS (SHRiP.V.
RANGAYYA NAIDU) (a) P & T SC/ST
Employees Welfare Associatizn held Dhama
outside Sanchar Bhavan on 25-2 92.

(b) The dharns was organised in sup-
port of the following demands:

1. Application of reservatior in pro-
motions in Time Bound Jne Pro-
motion (TBOP) Scheme w.e.f. 30-
11-83.

2. Promotion of SC/ST Employees
underthe Schemeof Biennial Cadre
Review on completion of one years
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service after promotion under
TBOP

3 TBOP&BCRfornon-testcategory
Group D employees

4 lLateral advancement of JTOs be
longing 10 SC/ST community on
completion ot 8 years of service as
against the normal criternia of 12
years service

5 Reservation benefits to Buddhists

(6) Recognitionto P & T SC/STEm
ployees Welfare Association

{c) The P & T SC/ST Employees Wel-
fare Association is not areecognised service
Association All the same, the deemands
projected by the organisation were duly ex-
amined and suttable action was taken as per
rules/policy guidelines faid down by the Gov-
emment

Development of Non-conventional
Energy in Kerala

5107 SHRI TJ ANJALOSE Will the
Minister of POWER AND NON CONVEN
TIONAL ENERGY SOURCESbe pleasedto
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state

(a) whether the Governmentpropose to
develop non-conventionalenergy sourcesin
Kerala, and

(b)  so, the details thereot ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl) (a) and (b) Yes, Sir
Various types of non-conventional energy
systems and devices, such as, biogas, Im
proved Chulha, Solar Thermal Systems,
Solar Photovoltaic Systems, Wind Energy
Systems, Mint Micro Hydel Plants, Bioma
based energy generation systems etc are
being developed and disseminated in asso
ciation with State Government, implement-
ing Agencies, Voluntary Organisations and
research Institutions in the state of Kerala
The status of achievernents made for van-
ous types of non-conventional energy sys-
tems and devices in the State of Kerala s
given in Statement Durning the year 1992-
93, it 1s tentatively proposed to take up
installation of 2000 nos of biogas plants and
70,000 nos of Improved Chulhas besides
many other new and renewable nergy sys
tems and devices based on Solar Energy,
Wind Energy etc

STATEMENT
Status of Achievements of Non conventional Energy Systems and Devices n the state of
Kerala
;I—b;: Progmrt;n;/—s—yste:ras_ S Cumulative achievements
And Devices upto 31 12 1991

1 Biogas plants 28,119
2 Improved Chutha 2,51,311
3 Insuartelal solar water heating 28

9

4 Domestic solar water heater
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SI No  Programme/Systems

and Devices

Cumulative achievements
upto 31 12 1991

5 Sotar Arr heating system

6 Solar Distillation System 10
7 Solar Cookers 149
8 Photovoltaic communtty hghting/TV systems 11
9 Photovoltatic water Qumping system 6
10 Villages provided with street ighs 93
1" .Photovolta power plant 1
12 Water pumpting windmils 19
13 Wind mapping stations 30
14 Wind monitonng stations 9
15 Wind electric generator 1
16 Biomass gasifiers/sting engines 4

*
A
Thechnology Mission in Telecommun}-

cations

5108 SHRI BAPLLHARICHAURE
SHRI MANIKRAO HODLYA
GAVIT

Wilithe Minister of COMMUNICATIONS
be pleased to state

(a) the mprovements affected as a
result of the launching of technology mission
in Telecommunications,

(b) the investment on technology mis
sion so far,

{c)whetherthere hasbeenresults inthe
working of the telephone system, if so, the

detalls thereof,

(d) whether the Government have
sought the assistance of some foreign tech-
nology recently, and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) Considerable im-
provements have been etfected inimportant
areas, viz qualtty of service, accessibility of
Telecom. facihes both n urban and rural
areas, delivery of telegrams and provision of
Telex on demand, STD to Distnct Head-
quarters and national Digital network
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(b) Activities of Technology Mission from
integral part of the DOT's Action Plan and
investment onthemis made fromthe annual
allocation.

(c) Sgnificant achievermnents have been

made in the working of telephone system
since the launching of the Mission, as is
indicated in the Statement

(d) No, Sir.

(e) Question does not anse,
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Economy Megsures in the Ministry

5109 SHRIMOHAN MWN,,E Willtho
Minister of INFORMATION AND BROAD-
CASTING be pleased to state

(a) the details of economy measures
undertaken by his Ministry to reduce expen-
drture, and

(o) the amount thus saved so far by
adopting these measures ?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRIJA VYAS) (a)
and (b) The need for economy in expendi
ture 1s aiways kept in view by the Ministry of
Information & Broadcasting andthe instruc
tions issued by the Govt In this regard are
strictly implemented This 1s a continuous
process andtherefore, the amount saved as
a result of such measures has not been
separately quantified However, this Minis
try has not asked for any additional funds
dunng the year 1991-92 over what was
sanctioned in the Budget

[ Translation)
Expansion of Gwallor airport

5110 SHRI BHAGWAN SHANKAR
RAWAT Will the Minister of CIVIL AVIA
TION AND TOURISM be pleased to state

(a) the number of passengers travelled
dunng the first nine months of 1990-91 and
1991-92 respectively from Gwalior cvil air-
port and the names of air services thereof

{b) the ncome earned therefrom re
spectively,

(c) whether any proposal 1s under con-
sideration of the Government to expand this
airport with a view to introduce new air thights
therefrom, and
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(d) if so0, the detalis thereof ?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) Indian Airiines fiight IC-433/
434 operates through Gwalior The number
of passengers who travelled from Gwalior
dunng the first nine months of 1980-91 and
1991 92 are as follows

Apni-December, April-December,
1990 1991
4227 2376
{b) During the first nine months of 1990-
91 Indian Airlines operated 10 433/434 con
necting Gwalior dasly from April to 15th Sep

tember 1990 and four times a week from
16th September 1990 to December, 1990

Dunngthecorresponding penodof 1991
92 it operated IC 433/434 connecting Gwalior
daily from August, 1991 to December, 1991
The traffic revenue earned dunng the first
nine months of Gwalior operations in 1990-
91 and 1991-92 were Rs 709 00 lakhs and
Rs 549 20 lakhs respectively

{¢) No, Sir

(d) Does not anse
4

Power Genaration in Orissa

5111 SHRISRIKANTAJENA Wil the
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleased
1o state

(a) the target in million unats fixed forthe
power generation programme in Orissa dur-
ing 1991-92,

(b)thetargetin million units fixed forthe
power generation programime in Orissa dur-
ing 1991-82,
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(b) the extent to which thase targets
have been achleved; and

(c) it not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHR!
KALP NATH RAI): (a) to (c). During this year
1991-92 the energy generation target for
Orissa has been fixed at 5260 million units.
The actual achievement upto February, 1992
was 5530 million units.

[English)
_T.V. Film and Drama Festivals

' 5112. SHRI MAHESH KANQDIA. Wil
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whetherthe Governmentproposeto
organise TV fiim and drama festivais on
national and intenational level to encourage
small screen producers; and

(b) if so, the details thereof ?

THE DEPUTY MINISTER IN THE MIN-

CHAITRA 10, 1914 (SAKA}

Whritten Answers 82

ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRUA VYAS): (a) No,
Sir.

(b) Does not arise.

[ Translation}
i
Post Offices In Districts of Madhya
Pradesh

e

5113. SHRI SUSHIL CHANDRA
VARMA: Wilithe Minister of COMMUNICA-
TIONS be pleased to state:

(a)the number of post offices, category-
wise, working in the rural areas of Bhopal
and Sihore districts of Madhya Pradesh; and

(b) the criteria fixed for opening of new
post offices in rural areas ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) The number of
post offices category-wise functioning in ru-
ral areas of Bhopal and Sihore distncts of
Madhya Pradesh as on 31.12.91 is as un-
der:-

Name of Departmental Extra departmental
Distnct sub post office branch post office.
Bhopal 3 57

Sihore 6 132

(b) criteria laid down by.the Department
for opening of new post offices in rural areas
is given in Statement.

STATEMENT
Critenia/Norms fixed for opening branch

post offices in rural areas effective from
1.4.1991.

Thefollowing norms for opening branch
post offices effective from 1.4.1991 have
been adopted.

(1) Population
(a) In Normal areas:

3000 population in a group of vil-
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lages (including the PPO villages). (i) the scheme covers departmental sub

offices 10 be set up in project areas,

{b) Inthe Hily, Tribal, Desert and Inac- new industrial estatesftownships/sat-
cessible areas; sliite colonies developed in the periph-

ery of clties/urban agglomerations and

, 500 population in an individual vil- other similar developments which have

lage or 1000 population in a group
of villages.

() Distance:
(a) In normal areas:

The minimum distance from the
nearest existing post office willbe 3
Kms.

{b) In Hilly. Tribal, desert and Inacces-
sible areas:

The distance limit will be the same
as above except that in hilly areas,
the minmum distance limit can be
relaxed by the Directorate in cases
where such relaxation is warranted
by special circumstances which
should be clearly explained while
submitting a proposal.

(iliy Anticipated income:
(a} In normal areas:

The minimum anticipated revenue
will be 33 1/3 % ot cost

(b) In hily, tribal, desert and Inacces-
sible areas”

The minmum anticipated income will be
15% of the cost.

Departmental sub post offices (plan)

Since Novon 1687 denartantal
sub post offices are also sanctiv.wu under
the Plan scheme subject to the following
conditions:-

come up in new areas in pursuance of
the Plan activities of State and Central
Government departments and agen-
cles. in other words, the concept of
Postal sector plan to be enlarged to
coverthepostalinfrastructure required
for the overall National Plan.

(i) The proposed sub office should have
a minimum anticipated work-load 0f 5
hours per day.

(i) While departmental sub offices are
expected to be financially self-sup-
porting, in rusal areas a loss up to Rs.
2400/- perannumis aliowed (Rs. 4800/
- in hilly/ backward/tribal areas).

|English)
Same day Postal Service in Kerala

5114. SHRI V.S. VUAYARAGHAVAN:
Willthe Minister of COMMUNICATIONS be
pleased to state:

(a) whetherthe Union Government pro-
pose to infroduce same day postal service In
more centres of Kerala;

(b) if so, the details thereof; and

(c)the places indentified inthe State for
this purpose?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RNGAYYA NAIDU): (a) No, Sir. At the mo-
ment Union Government does not propaose
fo introduce samep day Postal Service in
more centres of Kerala.
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(b) and (c) Question does not anse
Classification of Minerals
AN Sk
5115 DR __ LAXMINARAYAN
LPANDEYA
SHRI GIRDHARI LAL
BHARGAVA

Willthe Minister of MINES be pleasedto
state

(a) whether the Government have clas
sifiedthe mineral/mines into vanous catego
nes in the country

(b) f so, the category wise details
thereol,

(c) whether a representation to this
effect has beenreceived by the Government
to include hme and gypsum minerals in ‘A’
category essential for the cement industry
into the open category,

(d)whetherthe Governmentproposeto
include In the schedule 'F of Mines and
Minerals (Reguiation and Development) Act
1957, aiso only those minerals policy thereby
separating the remaining minerals,

{e) it so, the time by which a decision s
likely to be taken in this regard, and

(f) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAY) (a) and (b) Minerals have
been broadly classified under two catego-
nes, minor minerals and those other than

~minor minerals which are popularly known
as major minerals Minor minerals have
been defined under section 3 (e) of the
Minas and Minerals (Regulation & Develop-
ment) Act, 1957 (MMRD Act) and have also
been so notified in the Official Gazette from
time fo time Building stones, gravel, ordi-

CHAITRA 10, 1914 (SAKA)

Written Answers 86

nary clay, ordinary sand, marble, limestone
used in kilns, quartzite, sand stone when
used for construction purpose, etc., have
been categorised as minor minerals which
are generally govemed by the Minor Minerat
Concession Rules of the respective State
Governments

Minerals other than minor minerals are
governed by the Mineral Concession Rules,
1960 In case of some of these minerals
which are spectfied in the First Schedule of
the MMRD Act, prior approval of the Central
Government is required before grant or re
newal of Prospecting Lincence or Mining
lease They are generally known as * First
Schedule Minerals’ In all 38 minerals are
histed in the First Schedule

(c) No category such as ‘A’ category or
open category’ exist under the MMRD Act
However, some representations to delete
limestone and gypsumiormthe First Sched-
ule of the MMRD Act have been receved

(d)to(f) TheMines and Minerals (Regu-
lation and Development) Act 1957 does not
contain any Schedule 'f

4

Increase In Prices of Newsprint
!
5116 SHRISHANKARRAO KALE Will
the Ministerof INFROMATION ANDBROAD-
CASTING be pleased to state

(a) whether the hike in the pnces of
newspnnt has affacted the economies of the
newspaper industry, and

{b) ¢ so, the remedial steps taken to
retneve the situation ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND
BROADCSTING (KUMARI GIRWA VYAS)
(a) Yes, sir

(b) Customs duty on the import of stan-
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dard newsprint as well as glazed newspnnt
hasbeenremoved Thenewspaperindustry’s
hability accruing from the devaluation of
rupee and rolfing over of credits was reduced
from Rs 60 63 croras to Rs 29 20 cores
DAVP advertisement rates have also been
increased ’

Utilisation of water of River
Brahmaputra
5117 _ SHRI NANI

« NBHATTACHARYA
SHRI ANAND RATNA
MAURYA
Will the Minister of WATER RE
SOURCES be pleased to state

{a)thedetails ot schemeforfullutlisation
of the waters of Brahmaputa and Ganga
nvers in order to utilise the national water
resources in the country,

{b) whether any study has been made to
augment water supply to the Ganga and
Hoogly for the improvement of navigation
facility at Caicutta port and supply of waterto
Mehanadi, Godavari and Krishna basin,

(c) # so, the details thereof,
(d) # not, the reasons therefor, and

(e)the steps taken/proposedtobe taken
in this regard ?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDAYACHARAN
SHUKLA)' (a) and (b) Some studies have
been carried out to utiise waters of
brahmaputrafor augmenting watersupplyto
Ganga but not for augmenting supply to
Mahandi, Godavari and Knshna basins

(c) and (d) There are two alternative
possibilities for augmentation from
Brahmaputra
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() Brahmaputra-Ganga gravity Link
Canal passing through india and
bangladesh, which will need the
concurrence of Bangladesh

() Brahmaputra-Ganga Link Canal
contained entirely within Indian ter-
ntory but involving pumping of wa-
ter through a lift of 125 meters

{e) While conceptual paper studies have
been carnied out for alternative (1), pre-feas:
bility studies on the ground have been car-
ned out for alternative (1)

w

Irrigation schemes limited to Ayacut

5118 SHRIDHARAMHB'KSH&M Wili
the Minister of WATER RESDURCES be
pleased to state

{a) whether itis a fact that the Govern
ment of Karnataka and Maharastta have
taken up several minor and ift irngation
wachemes for tapping excess water over and
above the allocation made to the States
under the bachawat Tribunal Award,

(b) ff so the steps being taken by the
Government in this regard,

(c) whether Central Water Commmission
have not cleared the imgation scheme him-
fted to an Ayacut uplto 500 acres, and

(d) if so, the reasons therefor?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA) (a) No Sir

{b) Does not anse

{c) The clearance of irrigation projects
for culturable command area below 2000
hactares is not required form Central Water
Commission
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(d) Does not anse

Department of Telecommutications
agreemeonts with Bhartiya Telecom.
Technicians Union

5119 PROF PREM DHUMAL Wilithe
Minister of COMMUNICATIONS be pleased
to state

(a) whether any agreement made by
the Department of Telecommunications with
Bhartiya Telecom Technicians Union on
August S 1986 and November 10 1986
before Chief Labout C smymusaioner, ha, biren
mplemented,

(b) if so the details thereo! and
(c) o not, the reasons theretor ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) Memorandum of
settlement dated 58 86 was signed be-
tween Bhartiya Telecom Technicians Union
andthe Department of Telecommunications
before the Assistant Labour Commussioner
(Central) The second memorandum of
Settlement dated 10-11-86 was signed be-
tween the DOT and BTTU before Chief
Labour Commussioner (C) Action on both
the Memoranda of Settlement has been
laken by the Department

(b) The details of the Memoranda of
settlement are given in Statement

(c)Question does notanse in view of (a)
above

STATEMENT

Mamorandum of Settlement dated 5 8 86
Terms of settiement

Tems of Settlement
1 Theproposalforthe revision of the
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pay scales of the Technicians has
already been taken up with the
appropnateauthonties anditwilibe
pursued vigorously by the Depart-
ment of Telecommunications, for
grant of better pay scales than
recommended by the Pay Com-
mission

2 The final decision of the Govt re-
garding the Recommendations of
the pay Commission may be
awaited

3 Circle authorities will be requested
by the DOT top consider the cases
of the absentees with sympathy
and ensure harmonious relations

4 The association/Union agreed to
withdrawthe Hunger Stnke andthe
strike Notice served on the Man-
agement with immediate effect

Memorandum of settlement dated 10-11-86
Terms of settlernent

1 ltis agred that the restructuring of
the cadre of Technicians will be
done taking into account the de-
mands of the Union referred to
above,

2 lMisagreedthatthe Bharatiya Tele-
communications Technicians Union
will be consulted as frequently as
possible at the time of formulation
of the scheme before making inter
departmental reference,

3 It s agreed that the qualifications
and other job contents of ditferent
cadres have to be Determined by
the Telecommunications Depart
ment and

4 ltis agreed that the scheme will be
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implemented immediately after
finalisation withthe otherconcemed
Departments

Facilities to private Hotelg in Goa

5120 SHR!I HARISH NARYAN
PRABHU ZANTYE Wilithe Minister ut CIVIL
AVIATION AND TOURISM be pleased to
state

{a) whether » number of private Yotels
alongwith their locanons with 1nvestrwnt of
over rupaes tity .akhs have come up nGoa
for the ast three years

(b) whether any facilty or tinancial as-
sistance has been provided to them by the
Union Government, and

{c) if so, the details there of?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRi MADHAVRAO
SCINDIA) (a) Yes, Sir

(b)and (c) Financialassistance (s gwven
by the financial nstitutions The Govern
ment gives interest subsidy to approved
hotelprojects onloansgrantedby iIFCI TT'Cl
and State Financial Corporations the inter
est subsidy of 3 per centis given for 1 3 star
hotel projects on entire loans amount and |
per cent for 4 and 5 star hoel projects up to
amaximum loan amount of Rs 75 lakhs In
addition vanous incentives/ concessions are
also given to hotel projects and functioning
hotels

[Transiation]

~
Mineral gxploration Corporation
Limited

5121 SHRI SANTOSH KUMAR
GANGWAR Will the Miniztsroremnmes e
pleased to state
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{a) whether the Mmneral Exploration
Corporation Limited 18 running in loss,

(b) d s0, the details of iosses during the
last three years and reasons therefor,

(c)whether the Government proposeto
constitute acommitiee togo into the working
of the Corporation,

(d) # so, the details thereof, and

{o) f not the steps the Govemment
porpos. 10 take 1o muke in viable ?

THE MINISTER OF STATF IN THF
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) and (b} The Mineral
Exploration corporation Limited (MECL)
which was eaming profits till the year 1989
90hasincurred aloss of Rs 3291akhs duning
1990 91 Inadequate availabiltty of dnlling/
mining work, and higher costs of staff ,
operations and overheads were the main
reasons for the loss

{c) There is no proposal at present

(d) Does not arise

(e) Govemment have asked MECL to
secure more exploration work trom its client

organisations and reduce its operational
expenditure

[Enghsh)
Production of steel
5122 SHRI R DHANUSKO

DIATHITHAN Wittthe KRiSi67Tof STEEL be
pleased to state

{a)thetotalproduction of steel atpresant,

(b) the name of the largest producer of
steel;
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(c)the quantumof steel exported dunng
1989,

(d) whether the export has increased in
subsequent years, and

{e) if so,
wise 7

the detaiis thereof, year

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONT OSH
MOHAN DEV) (a) Total production of fin
ished steel during the year 1991 92 1s esti
mated at about 14 55 million tonnes

(b) The Steel Authortty ot India is the
largest producer of stee! in the country

(c) The quantum of mild steel exported
by the main producers in 1989 90 (April
March) was 2 99 lakh tonnes

(d) Yes, Sir

(e) Dunng the year 1990-91 export by
the main producers was 3 11 lakh tonnes In
1991-92 (upto January, 1992), it has been
2 82 fakh tonnes

Post Offices in Villages, Maha‘ashlra
5123 SHRI PRAKASH V PATIL Will
the Minister of COMMUNICATIONS be
pleased o state
(a)the number of villages 'n Maharshtra
without post offices as on the January 31,
1992 and

(b) the steps taken to by the Govern-
ment to provide this facility?

THE DEPUTY MINISTER IN THE MIN
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ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) As onJanuary 31,
1992, there are a total of 25224 villages
without post offices in Maharashtra State

{b) While the existing postal network of
the State caters to the requirements of the
entire State, new post offices are opened
from time to time under the Annual Plans in
order to augment the postalinfrastructuse so
as 1o provide better services to customers
104 extra departmental post offices have so
far been sanctioned in Maharashtra during
the current financial year

Availablility of Eelectricity in the
country

5124 SHF(IAMTI VASUNDHARA RAJE
Will the Minrster of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state

(a) the total availability of Electricty in
the country as on February 29, 1992,

(b) whether power generation pusition
has improved in some States as compared
to the same penod in 1991,

(c) if so, the States where it has been
improved, and

(d) the posttion in other states in this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON
VENTIONAL ENERGY SOURCES (SHRI
KALP NATHRAI) (a)to{d) State-wisetotal
availabilty of power in the Country during
Apnl, 1990- February, 1991 and Apnil 91
Feb , 92 Is given in Statement
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Diversion of Krishna Water

5125 SHELJ. CHOKKA RAQ Will the
Minister of WATER RESOURCES be

pleased to state

(a) whether the Government of Andhra
Pradesh has brought to the notice of the
Union Govemment about the Westward Di-
version of Knshna water by the Government
of Maharstri contrary to Bachawat Tribunal
Award,

(b)if so, the details of recommendations
made in the award in this regard, and

(c) the action proposed to the taken by
the Union Government thereon to clear the
position ?

THE MINISTER OF WATER RE
SOURCES (SHR! VIDYACHCARAN
SHUKLA) (a) Yes, Sir

(b) A statement is attached

(c) The attention of the state Govern
ment has been drawn to the provision in the
award that it 1s for the concerned State
Governments to mutually cometo an agree
ment about any alteration, amendment or
modffication of the clauses of the Tnbunal’s
Award Also, the Central Water Commussion
has been entrusted with the responsibiitty, in
consultation with State Government, of
finalising a mechanismfor exchange of data
for water availability and utilisation in the
Krishna Basin States so that the apprehen-
sions on water utilisation are removed

STATEMENT
Clause X
(1) The state of Maharashtra shall not

out of the water allocatedto itdivert
orpermitthediversion of morethan
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675 TMC of water outside the
Krishna nver basin in any water
year from the river supplies in the
Upper Krnishna (K-1) sub-basin for
the Koyna Hydel Project or any
other project

Provided that the state of
Maharashtra will be at liberty to
divert outside the Krishnanverbasin
for the Koyna Hydel project water
1o the extent of 97 TMC annually
dunng the period of 10 years com-
mencing on the IstJune, 1974 and
water to the extent of 87 TMC
annually dunng the next penod of 5
years commencing onthelstJune,
1984 and waler to the extent of 78
TMC annually dunng the next suc
ceeding penod ol 5 years com-
mencing on the ist June 1989

(2) The State of Maharshtra shall not
out of the water allocatedtoitdivert
or permit diversion outside the
Krishna river basin from the river
supplies in the Upper Bhima (K 5)
sub-basin for the projects collec-
tively known as the Tata Hyde!
Works or any other project of more
than 54 STMC annually inany one
wateryearand morethan213 TMC
in any penod of five consecutive
water years commencing onthe Ist
June, 1974

(3) Except to the extent mentioned
above, the State of Maharashtra
shall not divert or parmit diversion
of any waterout of the Knshnariver
basin

Purchase of Alrcraft by Al and LA.

-

5126 SHR! BHUPINDER SINGH
HOODA Wl the Minister OF CIVIL AVIA-
TION AND TOURISM be pleased to state
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{a) The total amount of forogn ex-
change spent since 1997 towaids purchase
of aircraft by the Aw-India and the Indian
airines,

{b) The amount of foreign exchange
eamed in the correspaonding penod by the
Arr india and the Indian Airtines through the
sales of tickets and freight charges and

(c) The total amount of foreign ax
change tncurred towards allowances (o statf

of these two antines dunng tho last one year
?

THE MINISTE:R OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) The amount of foreign ex
chanqe spent by Airincha and indian Arrlines
on purchase of awcraft sinze 1987 is as
under

Arr india US $ 1008 129 rullivn

Indian Arrines US $ 1184 million

(b} The amount of foreign exchange
eamoadby Airindiaand indian Atrlines through
the sale of tickets andfreight charges dunng
the cormresponding penor Is as unde”

Arr Incha Rs 7955 08 crores

Indhan Airines Rs 19989 53 crores

{c) according to availabie mtormation,
oncrew allowances and travel of other statf,
Air India has spent approximately Rs 21
crores while Inthan Arrines has spent ap-
proximately acrore and ahalf, dunngtholast

one year

Revision of schedule of indian
Aldines.
w

5127 SHRI MAD. URANA
Wili the Minister of CIVIL AVIATION AND
TOURISM be pleased to state
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(a) whethar the indian Airlines keep
on changing s time schedule,

(b) # so, the reasons therelor,

(c) the number of times the schedule
has been revised during the last twelve
months, and

(d) the steps taken to improve the
warkiny and functioning of the Indinn
Airnes?

THE MINISTFI? OF CIVIL AVIATION
AND TOURISM (SHRi MADHAVRAQO
SCINDIA) (a)to(c) Indian Airhines changes
its fhght schedule when necessary for rea-
sons kke implement weather load factor on
fhights, special requiremeants of charter op-
eratiunc elc tempnrary reduction In operat-
ing awcrafl, nowe availebihily ot airport facih-
ties anr industnai unrest Apan trom re-
scheduling on these accounts, the schedule
of Indian Airvnes fitgnts is ordinarlly revised
twica a year tor winter and summer

{d) The followino steps have been taken
10 improve in this raspect, the functioning of
Indian Ariines tights

(1) provision of standby aircraft capacity
at base siations

(1t) more malisticc schedule for mainte-
nance of arcraft,

(1) close monitonng of action taken for
rectification of snags,

(v) more rational scheduling and de-
ployment of awcraft, matching with
traffic demands

New Post Otfices in ‘&i‘;‘.‘."&
5126 SHRI PROBIN DEKA. Will the

Minister of COMMUNICATIONS be pleased
1o state the names of places in Assamwhere
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new Post Offices are to be opened during
1992-93?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): while'itis proposed to
expand the postal network in Assam during
1992-93, it is notfeasible to state the names
of places in Assam where new post offices
are to be opened as targets for 1992-93 in
this respect have not been finalised.

Working of Geological Survey of
FidTa
———
5129. SHRIMATIGEETAMUKHERJEE:
Will the Minister of MINES be pleased fo
state:

(a)the numberof Committees appointed
by the Government to review the working of
the Geological Survey of India;

(b)the details of recommendations made
by these Committees have been imple-
mented infull and the number of recommen-
dations still under implementation;

(c)the details of recommendations which
have not been implemented in full;

(d) whether the Government have ap-
pointed a Committee under the Chairman-
ship of Mr. R.K. Lang; and

(e) if so, the terms of reference of the
Committee ?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) to (c). Information is
being coliected and will be laid on the table of
the House.

(d) Yes, Sir,

(8) the terms of the reference of the

MARCH 30, 1992

Written Answers 104
Commitiee are given: in the staterment at-
tached ‘

STATEMENT

Termns of Relerence for Review of the
Geological Survey of India

1. Assess tha scope and extent of functions
alongwith their relevance to the task
entrustedto G.S.1. andindicate, inquan-
tiativeterms, lovel of fulfiliment alongwith
costs.

2. Study and establishfeasbility of trans-
terring function {or tunctions) ot GSI to
other organisations with a view to
economising on expenditure without
sacrificing the work content or the
essentials, Study the scope for shed-
ding of peripheral functions.

3. Assess productivity of typical work
activities of GSl and their cost effective-
ness., Study current work norms and
productivity parameters in this light and
suggest measures forimprovement with
aview to reduce/optimise expenditure.

4, study adequacy and maintenance
system of the equipment and assess
efficiencies of utilisation of the equip-
ments and other assets both in the field
and in the regional head functions. For-
mulation of policiesthatcould be adopted
for fixing of norms for their optimum
utilisation.

5. Study the need for modernisation of
GStwith the introduction of State-of-Art
Technology for surveys and expioration
including also sophisticated equipment
andinstruments, withaviewtoraisethe
expertise and performance to the levels
achieved internationally. A list of such
technologles and equipment with esti-
mated costs of acquisition shouid be
given. o ‘
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8. Study the relative roles of GSI| and
Mineral Exploration Corporation Lid.
(MECL) in exploration of minerals witha
view to assess duplcation/overlap, if
any, and suggest any changes neces-
sary.

7 Study and assess current practices
otfinancialmanagementincluding moni-
toring of costs and suggest improve-
ments alongwith the feasibility of inter-
dicting zero based budgeting.

8 Study the scope for redeployment of
personnel and resources for the most
optimal results from the inputs, in the
context of functions and responsibilities
standing entrusted to GSI.

9 Suggest a revised charler relating to
thefunctions and responsibilities of GSI
based on findings of the studies carmed
out under 1 and 8 above suggest the
revised organisational structure of GSI
in terms of the revised charter of func-
tions and responsibiiities.

10.  Suggestpnnciples for recoveringcost
of investigations and exploration work
done by GSI

" “Vacancles in Geglogical survey of

India

———

5130. SHRIINDRAJIT GUPTA" Willthe
Minister of MINES be pleased to state:

(a) the number of posts lying vacant
over last one year {Designation-wise) in the
Geological Survey of India, Westem Region,
Jaipur in each category;

{b) Whetherthese posts have been kept
in abeyance:

(c) i so, the reasons thersof; and

(d) the etforts being made to fill-up the
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existing vacancies ? N

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRt BALRAM
SINGH YADAV): (a) to (d). The information
ls being collected and will belaidonthe Table
of the House.

Contingent Workers Deployed in
Geologlcal survey of India

5131. SHRILOKANATH CHOUDHURY:
Will the Minister of MINES be please to
state:

(a) the number of contingent workers
deployed in the Geological Survey of india;

(b) the age of superannuatino for these
contingent workers;

{c) the details of termunai benefits given
to them at the time of their superannuation,

{d) whether thera is any scheme under
conswderation of the Government to send
these workers on superannuation; and

{e) 1 so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) As on 1.1.92there were
661 contingent workers.

(b) Contingent workers are not regular
empioyees and hence there is no prescribed
age of superannuation.

{c) to {e) Does not anse.
Narmada Sagar, Onkareswar and

Mahesear imigaion pojects

5132, KUMARIPUSHPA DEVISINGH:
Will the Minkster of WATER RESCURCES

be pieased to state:
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(a)the year ofthe execution of Narmada
Sagar, Onkaraswarand Meheswar irmgation
projects in Madhya Pradesh,

(b) the expected time of the completion
of these projects, and

{c) the progress made so far for the
completion of each of those project?

THE MINISTER OF WATER RE
SOURCES (SHRI VIDYACHARAN
SHUKLA) (a) to {¢) the investment clear
ance for Narmada Sagar project (Madhya
Pradesh) was accorded by the Planning
Comwmussion in Getober, 1989 Theprogress
achieved on the three projects is as below

(1) Narmada Sagar Project
{Madhya Pradesh)

Excavation of Power House has
started and work Is In progress on
Coffer Dam Work has aiso been
awardedforHeadRace andTailRace
Channels The expected year of
completion including Spillway Gates
1s2000AD

(1) On Onkareswar and
Maheswar Dams, work on infrastruc
tures fike construction of roads and
buikiings has been taken up The
expected year of completign4s 1998

Coastal Steel plant at Haidla, West
Bengal _

5133 SHRISATYAGOPAL MISRA will
the Minister of STEEL be pleasad to state

{a) whether there is any proposal to set
up a public sector coastal steel plant at
Haldia, West Bengal,

(b) if s0, the detauls thereot, and

(c) if not, the reasons therafor ?
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THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DFEV) (a)to (c) Due 1o resoucree
constraints and the nead for modernisation
and expansion of the existing integrated
steel plants, no new steel plant is proposed
to be set up in the public sector

Registration of Titles

5134 SHRISYED SHAHABUDDIN Wilt
the Ministerof INFORMATIONANDBROAD
CASTING be pleased to refer to the reply
gven on March 9, 1992 to Unstarred Ques
tion No 2077 and state

(a) the total number of titles registered
by the Registrar of Newspape-s upto De
cember31 1991, language wise and State
wise

{b) whether the registration of title is no*
subject to actua! publication within a pre
scribed period

{c) whethei the holder of the titie is not
raquired to report the actual use thu Reg s
trar with n a prescribed ponod

(d) whether the Registrar suo moto
checks the actual use of a title registered by
him

(e) whether it 1s a fact that non cancel
lation of registere titles which are not in
actual use is leading to unnecessary con
gestion and inability of fresh applicants to
sugges! suntable titles for registration, and

(f) if so, the manner in which the
Government propose to deal with the situa-
tion ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KWMARI GIRUA VYAS) (a)
The Registrar of Newspapers for india (RNI)
has verified around 230 lakh tities upto
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December 31, 1991 The information re-
garding titles verified is, however, not com-
piled and maintained Statewise and lan-
guage-wise

(b) No, Sir In case the publisher failsto
bnng out the first issue within the time stipu-
lated in the Press and Registration of Book
Act, 1267 after authentication of a prescribed
declaration indicating the tittle, language,
penodicity, place of publication etc by the
concerned Magistrate within whose local
junsdiction such newspaper wilibe pnntedor
published, he 1s only requiredto make atresh
daclaration before brining out the proposed
publication

(c) No, Sir

(d) No, Sir The role of RNl Is confined
only to inform the Magstrate concerned
whether a title applied for 1s available or not

(e) and (f) Yes, Sir Suitable remedial
action can be taken only within the frame
work of the PRB Act

V. Relay Centre at Porbander,
Gujarat
5135 SHRI HARIBHARI PATEL Will
the Minssterof INFORMATIONAND BROAD-
CASTING be pleased to state,

(a) whetherthe Government proposeto
setup a T V relay centre and Doordarshan
studio at Porbandar in Gujarat,

(b) if so, by when, and
{c) f not, the reasons therefor ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRLUA VYAS) (a) to
(c). Alow power (100 W) TV transmitter has
been functioning at Porbander in Gujarat
since february, 1989 and is reported to be
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providdidng satisfactory service within s
coverage area. There is, at present no pro-
posal to establish a TV studio Centre at
Porbander

Electronic exchanges in
Sindhudurg and Ratnagin

5136 SHRISUDHIRSAWANT Willthd
Mmistero ATIONS U6 pleased
to state

(a) the places in Sindhudurg and
Ratnagin districts, Maharashtra where elec-
tronic exchangas with STD facility are to be
installed by the end to May 1992

(b) ff not, the reasons therefor,

{c) the places where such facilities are
already existing, and

(d) the number of villages not yet con-
nected by telephones ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) Vengruia,
Kankavali, Sawantwadi and Lote In
Sindhudurg and Ratnagiri district of
Maharashtra are plannedto be instalied with
STD facility by the end of May, 1992

(b) Does not arise

(c) Presently this facilty does not exist
at any place in these districts

{d) In Sindhudurg, 279 out of 338 Gram
Panchayats and in Ratnagari, 587 out of 768
Gram Panchayats are not yet provided with
telophone faclilty

Gap Between Creation and 4 ~,
utilisation o;%rhn_'_lojﬁentﬁi
5137. SHRI ZAINAL ABEDIN. Will the

Miruster ol WA BOURCES bepleasad
10 state:
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(a) whether there is a gap between the
creation and utilisation of irrigation potential
in the country;

. (b) i so, the details thereof; and

() the steps taken by the Union Gov-
emment in this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) Yes, Sir.

(b) The cumulative gap between cre-
ation and utilisation of irrigation potential till
theend of Seventh Plan Periodwas 8, 32 milh
on hectares.

(c) The Government 18 implementing
the Command Area Development
programme for reducing the gap between
potential created and utilised and has aiso
taken a series of measures for improving
water management practices to bndge the
gap. in addition, the States have also been
asked to re-appraise the figure of potential
created in order to correct over-reporting if

any.

[ Translation)
i
Branch Post Offices in Panchayats
of Bihar+ "
mm———_—

5138. SHRI BHUBANESHWAR
PRASAD MEFTA: Will the Minister of COM-
MUNICATIONS be pleased o state

(a) the number of Panchayats of
Hazaribagh distnct in Bihar where branch
post offices have been set up and the num-
ber of Panchayats where such post offices
ara yet to be set up; and

(b) the time by which the Government
propose to set up branch post offices in the
remaining Panchayats ?
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS {SHRIP.V.
RANGAYYA NAIDU). (a) the number of
Panchayats of Hazaribagh district in Bihar

- where branch post offices have been set up

is 281 andthe number of Panchayats without
post offices is 113.

{b) itis not feasible to indicate any ime
frame in this regard as post offices in rural
areas are sanctioned keeping in view the
population, income and distance norms.
Gram Panchayat, Headquarters are, how-
ever, given due weightage for location of
post offices subject tofulfilmen of prescribed
norms,

Tourist facllities on Occasion of *
Singhesth Kumbh"”

5139. SHRISATYANARAYANJATIVA:
Will the Minister of CIVIL AVAIATION AND
TOURISM be pleased to state the details of
assistance and tourists facilties being pro-
vided by the Union Govemment on the occa-
sion of * Singhesth Kumbh * festival likely to
be heid in Apni, 1992 at Ujjain ?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): Development and promotion of
tounism is primarily the responsibifity of the
State Governments. However, the Depart-
ment of Tourism provides central financial
assistance on specificproposals in consulta-
tion with the State Governments, subjectto
availability of funds, their merit and inter-se

priority.

Inconnection withthe SinghesthKumbh
testival scheduledto be held in April, 1992 at
Ujjain, the Centrai Department of Tourism
has sanctioned a 60 bedded Yatri Niwas to
be constructed at Ujjain for which an amount
of Rs. 45,00 lakhs has been sanctioned
during 1990-91. Besides Rs. 10.00lakhs has
been sanctioned for printing of publicity
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material on the mela and Rs. 9.50 lakhs for
provision of tents during 1991-92.

[Englsh]

Deletion of Scenes by Censor
Board

5140: SHRI RAMKAPSE: Will the Min-
ister of INFORMATION ANDBROADCAST-

ING be pleased to state:

(a)whether severalinstances have come
toGovernment's notice wherein films exhibi-
tors/producers show several scenes infilms
which were deleted originally while granting
them censor certificates

(b) it so the names of these films and
languages:

(c) the nature of the punishment pre-
scribed in the Cinematograph Act 1952 for
such an offence; i

{d) whether the Govemment have re-
celved any représentations calling for more
deterrent punishment for such offences:
and

(e) if so the actiontaken inthe matter ?.

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING( KUMARI GIRWA VYAS). (a)
Instances have comse to the notice of the
Government that sorme of the films exhibited
1o the public are not shown inthe same form
in which they have been certified by the
Central Board of Fiims Certification

.{b) During the last two years prints of a
numberotfeaturesfiims/trailers were seized

CHAITRA 10, 1914 (SAKA)
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by the police on complaints that they were
being exhibited to the pubilic not in the same
formin which they have been certified by the
Board . The names of these films, trailers
alongwith their languages are given in the
statement.

(c) Punishment prescribed in the Cin-
ematography Act,1952 for such an offence
is imprisonment for aterm which may extent
to three years ,or fine which may extend to
Rs.One lakh or both and in the case ofa
continuing offence, a turther fine which may
extend to Rs.20,000/- for each day during
which the offence continues.

In case of offencas relating to exhibition
of uncertified video films, the punishment will
be imprisonment for a term which shali not
be less than three months, but which may
extent to three years and fine which shalinot
be less than Rs.20,000/_but which may
extent to Rs. One lakh and in the case of
continuing offence, a further fine which may
extend to Rs. 20,000/-for each day during

. which the offence continues.

In addition Government can suspend /
revoke the certificate issued to the film.

(d) and (e) : Suggestions have been
coming form time to time form different
quarter for more stringent punishment and
action against violation of the provisions of
the Cinematograph Act; 1952.

Enforcementofthe provisions of the Act
rests with the State Government and the
Union Territory Administrations.The atten-
tion of these agencies has been drawn from
time to time for more effpctive implementa-
tion of the Act .
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Name and Languages of films/trallers whose prints were seized and detected that
these were being exhibitad 1o the public not in the same form in which they have been

certified
No. Name Language
1. Three Way Love English
2. Sirrocco -do-
3 Diary of Forbidden Dreams : -do-
4 Garden of Eden -do-
5 And God Created Woman -do-
6 Trarler of Potlatch -do-
7.. Trailer of Haloa -do-
8. Trailer of Garden of Eden -do-
9 Trailer of Terminator -do-
10 Intezar Ki Raaten Hind
1 Jawani Ki Qurbani -do-
12 Jawani Solwa Sal Ki -do-
13.  Quati Jawani -do-
14. Malayathi Pennu Malayalam
15. Ratnkal Ninakkuvend -do-
16.  Avasanatha Rathn -do-
17 Aayiram Chirakulia Mohan : -do-
18. My Dear Rozy -do-
19 Katkey! . -do-
20.  Kanana Sundari ~do-
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No  Name Language
21 Ambadithannilorunni -do-

22 Prayapoorthyayavarkku Mathram -do-

23 Jungle K1 Hasina Hindh

24 Ancharakkulla Vandi Malayaiam
25 Gumrah Jawani Hinch

26 Rangeen Jawani -do

27 Lut Gayye Pyar Mein -do-

28 Khoon Ki Pyasi -do-

29 . Reshma Ki Jawam -do-

30 Aag Aur Sahbab -do-

31 101 Raaten Hindi

32 Gulabsy Raaten -do-

33 Jungle Mein Oye Oye <do-

34 Urvasl Malayalam
35 Apoorva Sagamam -do-

3 ViP do-

37 Peddalaky Mathrama Telugu
38 Andala Sethakda Chifukalu -do-

39 Santhi Muhurtam Tamil
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Pencheshwar and Karnall products

SHRI NAWA, KISHORE RAI: Will the
Mimziser of WATER RESOURCES  be
pleased to state.:

(a) whetherthe Governmentprocassto
construct PencheshwarandKarnaliprojects
without any delay : and

(b) the time by which flood control
Centre 1s hkely to be set up in Nepal after
finairsing the extension of river embank-
ments at indo Nepal botder jointly

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) it has been agreedto finalise
expeditiously the projects parameters forthe
Karnalt muitipurpose projects andto prepare
detailed projects report for Pancheshwar
multipurpose projects jointly by Nepal and
india. Their construction will depend upon
the agreement to be concluded by the two
countries.

(b) Efforts will be made by Nepal to
make the scheme for setting up flood fore-
casting and warning system in Nepal fully
operational by 1992 monsoon. I has also
been agreed to finalise schemes for exten-
sion of river embankments at Indo-Nepal
border jointly for implemaptation.

Walting of Telephone connections

MARCH 30, 1992
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the Minister of COMMUNICATIONSbe
pleased to state:

(a) the number of persons in the waiting
list for getting telephone connections in
Barellly andBadaundistricts of Utter Pradesh
during the last three years and till date:

(b) the year wise number of applicants
provided with telephone connection so far;
and

(c) the time by which the waiting list will
be cleared?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RNGAYYA NAIDU): (a) The waiting list de-
tails are as under:

{ Status atthe end
of iinancial Year)
Yoar Bareilly Badaun
District District
1988-89 1086 26
1989-90 840 26
1990-91 790 26
1991 till 1422 100
29th Feb. 92

in Uttar Pradesh
T——————— (b) The year wise telephone connec-
.5142. SHRI RAJVEER SINGH: Will tions provided are as under:
Telaphone connections provided
Barellly Badaun
Year District. District
1988-89 481 130
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Telephone connections provided
Barellly Badaun

Year District District

1989-90 1037 202

1990-91 1571 140

1991 til 978 84

20th Feb 92

(c) the waiting list of both Bareilly and
Badaun districts is planned to be cleared by
31stmarch, 1994 subject to timely availabil-

ity of equipment
{English}

Development of Places of Historl-
cal Interest into Tourist Sports

5143 Dr_VISWANATHAM KANITHI,
Will the Minister of Civil Avilation and Tour-

ism be pjeased to state

(a) whether there is any proposal to
develop certain places of histoncal interest
into tounst sports and

(b) if so, the details thereol?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVARAO
SCINDIA) (a) and (b). De.
tourist spots including place
interest is primarily the responsiouity of the
State Govemnments. However; the central
Department of Tourism extends financial
assistance on the specific projects based on

their merit avaliability of funds and inter-se
pnorities

Assistance for Flood Control In
Bihar

5144 S48l BRAHMANAND
MANDAL Wiilthe Mnister of WATER HE-
SOURCES be pleased to state

(a) whether the Union Government had
made acommitmentduring 1984-89tospend
Rs 4700 crores tor flood controf in Bihar,

(b) if so, the extent to which the same
has been implemented, and

(c) the time by which the Government
propose to implement it fully?

THE MINISTER OF WATER HE-
SOURCES* (SHR! VIDYACHARAN
SHUKLA) (A)to(c) The UnionGovernment
had approved an outiay of Rs 144 crores for
the 7th Five year Plan (1985-80) for flood
gontrol in Bthar However, in Its implementa-
tion, the total expenditure was Rs 217 44
crores An outlay of Rs, 350 croras is envis- «
aged in the draft 8th Five Year Plan (1992-
7.
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~ OCB-283 Technology

5145. SHRI SHYAM LAL KAMAL " will
the Minister of COMMUNICATIONS be
pleased to state

(a) whether there is any planto upgrade
E-10-B Technology used in Indian Tele-
phone Industry, Manakpur, Uttar Pradeshto
OCB -283 Technology,

(b) if not, the reasons therefor,

(c) whether OCB-283 technology being
providadto Indian Telephone Industry, Ban-
galore, and

(d) if so, n what way it will be
advantageours there ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYY¥A NAIDU) (a) Yes, sir

(b) Does not anse i view of (a) above
(¢) Yes &
(d) with this new technology, high ca-

pacity telephone exchanges can be installed
with modem features

trrigation Projects In Krishnan
basin "

5146  SHRIC P MUDALAGIRIY-

APPA

MARCH 30, 1992
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SHRI H.D. DEVAGOWDA:

Will the Minister of WATER RE-
SOURCES be pleased to state

(a) the details of major and medium
Irrigation projects in Krishna basin still pend-
ing with the Union Government for clear-
ance;

(b) the time by which these are likely to
be cleared alongwith the estimated cost ot
each project;

(c) the details of major and medium
irngation projects taken up tor execution in
the Knshna basin till date,

(d) the estimated amount spent so far
on each of the project,

(e) the total area brought under irriga-
tion so far, and the additional expenditure
required for their cormnpletion?

THE MINISTER OF WATER RE
SOURCE (SHRIVIDYACHARAN SHUKLA)
(a) and (b) detais of major and medium
imgation projects in Knshna basin at the
Centre for techno-economic apprassal are
given in the attached Statement - |

(c) to (f) detas of major and medium
imgation projects in Knshna basin under
construction are given in the attached State-
ment-ii
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Fuids for Rural Elodrlﬂcntlog
Programme in Bihar
SHRI KASHIRAM RANA:
SHRI ~ RAM  LAKHAN
= SINGHYDAV:

5147.

Wilithe Minister of POWER AND NON-

CONVENTIONAL ENERGY SOURCES be
pleased 1o state:

(a) whether the funds released to Bihar
and Gujarat under Rural Electrification Cor-
poration Programme s less thanthe amount
aliocated;

(b) it so, the reasons therefor: and

MARCH 30, 1992
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{c) the amount to be allocated during
1992-93 7

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). Even though
the Planning commission had originally ap-
provedanoutlay of Rs. 27. 45 crores and Rs.
34. 96 crores for the current year (1991-92)
for rural electrification work through Rural
Electrification corporation (BEC) 8n Bihar
and Gujarat respectively the outlay hadto be
reduced due to resource crunch. The re-
vised allocation and disbursement of funds
for rural electrification programme n Bihar
and Guijarat up to the end of February 1992
Is as under:-

(Rs. in crores)
Sr. No. Name of the State Allocation Disbursement
1. Bihar 14.85 4.23
2. Gujarat 22.56 17.00

The Bihar state Electricity Board is
heavilydefaulting inthe repayment of REC’s
dues and release of funds to the States had,
therefore, to be restricted. In the case of
Gujarat, the balance allocation is likely to be
disbursed by the end of march, 1992

(c) The Planning Commission has allo-
cated Rs. 14.05croras and Rs. 26.00 crores
to Biharand Gujarat respectively forthe next
financial year.

' Villages Electrified In ﬁmqpur
Distt., U.P.
5149. SHRI_RAJENDER KUMAR
SHARAMA: Will the Minister of POWER

AND NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

(a) the number of villages of Rampur
district, Uttar Pradesh, electrified under the
rural electrification scheme; and

(b) the number and names of villages
electrified during 1991 and proposed to be
electritied during 1992 ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI); (a) The Uttar Pradesh
State Eiectricity Board (UPSEB) has re-
portedelectrificatior: of 807 villages in Rampur
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Distnict upto the end of March, 1991 in Rampur district (statement enclosed).
According to UPSRB, 5 villages have been
(b)duringthe year 1990-91,the UPSEB targettediorelectrification in Rampurdistnct

has reportedthe electnfication of 15villages  dunng the year 1991-92

STATEMENT

List of villages electnfied in Rampur Distt. of Ulttar Pradesh dunng 1990-91

SNo Census Code No Name of the village Name of the Block
1 94 Mothempur Shahabad
2 150 Gangapur Jadeed Milak
3 201 Alinagar Januby Chamarwa
4 68 Aanga Shaidnagar
5 80 Kumhanyan -do-
6 80 Dhankara Bilaspur
7 90 Alinagar Sumal Shaxdnagar
8 81 Udalpur Bilaspur
9 108 Mehtosh -do-
10 110 Lumba Khera . Swar
11 220 Shivapun -do-
12 227 Tnthinagar ~do-
13 228 Salvaeenagar ~do-
14 23t Hamagla -do-
15 132 Miak Dudi -do-
[Enghsh] SHASTRI Wil the Minister of CIVIL AVIA-

TION AND TOURISM be pleased to state

Tourlists Visiting Varanasi
(a) whether the flow of indian and for-

5150 SHRI RAJNATH SONKAR  eigntourists visiting varanass has increased
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during the last three years;

{d) it no, the details thereof 7

THE MINISTER OF CIVIL AVIATION

MARCH 30, 1992
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SCINDIA): (a) Yes, Si. There has been an
increase in total tourist anrivals to Varanasi
during 1990 and 1991 even though there
was adecline inforeign tourist arrivais during
1991.

AND TOURISM (SHRI MADHAVRAO (b) The details are as given below:
Year Doestic %age Foreign %age Total  %age
tourists change tourists change tourists change
1989 75,339 - 23,422 - 98,761 -
1990 79,512 55 46,041 96.6 125,553 271
1991 95,772 35.4° 25,741 -37.8° 121,513 84’
{up to Nov.)

* Composed to the same goriod of precious year.

. e
Group Dialing System in Metropolis
. .+ Towns
7 s €

5151. SHRI TARA CHAND
KHANDELWAL: Will the minister of COM-
MUNICATIONS be pleased to state

. (@) whether the Govermnment have
decided to extend group dialing faciiity;

{b) it so the details of such towns to be
connected with group dialling facilities:

(c) whetherthisfacility would be cheaper
than STD; and

(d) ¥ so, to what extent and by when it
Is fikely to be introduction?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.

RANGAYYA NAIDU): (a) Sir, the term *
groupdialing tacility” is generally retlectedto
the inter dialing between a group of rural
exchanges Direct daling facilities already
exist between metropolitan towns and the
adjoining exchanges in ther periphery.

(b) Alithe four metropolitan cities -Dethi
.Bombay, Calcutta and Madras already have
direct dialing facility with the exchange in
their periphery as per statement attached.

(c) The Government has under its con-
sideration a scheme for rationahsing the
tariffbetween the exchange system of towns

and adding exchanges in their penphery.

(d) the dialing facilty between metro-
politan towns and the peripheral exchanges
already exist. The decision onintroducon of
the revised tanff is yet to be taken.

STATEMENT
List of Exchanges on the Perpphery of metropoftan towns which are having direct
Dialing Faciity
Dehi to 1. Noida (Surajpur)

2. Sonepat.
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Bombay to

Caicutta to

Madras to

Whitten Answers 15
3. Lonl

4. Shahdara East.
S. Gurgaon.

6. Ghaziabad.

7. Fardabad.

8. Bahadurgarch.
9. Balabgarh.

10. NOIDA

1. New Bombay.
2. Basain.

3. Kalyan.

1. Bhatpara

2. Ghinsura.

3. Diamond Harbour.
4. Kalyani.

5. Trbeni.

1. Ponneri.

2 Miruvatiur.
3. M.M. Nagar (EPZ)
4. Gummidipundi.

§
5. Guduvanchari.

" [Translation}
©  Modemisation Programme of
Electriclly Bdwrds

5152 SHRISURENDRAPAL PATHAK:

Wilt the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES bs

pleased to state:
(a) the total amount provided to Uttar
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Pradesh during the current year by the World
Bank through the Power Finance corpora-
tion for the modemisation programmes of
the State electncity board, and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAl) (a) and (b) The World
foan to Power Finance Eorporation has be-
come effectivew e f 18 3 92 No amount
has been provided to any state dunng the
current year under this loan

to

Headquater of DVC

5153 SHRI SURAJ MANRAL Will the
Minister of POWER AND NON-CONVEN
TIONAL ENERGY SOURCES be pleasedto
state

(a) whetherthe Government proposeto
shifthe headquarters of D V C fromCalcutta
to Dhnbad in Marthan, and

(b) #t so, the details thereof ?
THE MINISTER OF STATE OF THE

MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI

KALP NATH RAIl) (a) No such decision has \

been taken
(b) Does not arise
[English)

Tourism Development Schemes for

=" Kerala

5154  PROF.KV. THOMAS

SHRI THAYIL JO*

SHRI KODIKKUNNIL
- SURESH

Will the Minister of CIVIL AVIATION
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AND TOURISM be pleased to state

(a) the number and names of tourism
projects of Kerala which are pending forwant
of clearance by Union Government, and

(b) the financial assistance proposed
to be provided tor development of tounsmin
Kerala dunng 1992-93 and Eighth plan as a
whole? *

THE MINISTEROF CIVIL AVIATION
AND TOURISM(SHRI MADHAV RAO
SCINDIA) (a) Out of the projecis/schemes
identified for Central financial assistance
dunng 1991-92 at the request of Govem
ment of Kerala, a project tor Micorlite Flying
is under correspondence with the state Gov
emment For projects at Pathiramanal, Vel
and Ochiraalso, details are awanted fromthe
State Government

(b) Development of tourismis pnma-
nly the responsibiity ol the state Govern-
ments However, Central financial assis
tance is extendad to the state Governments
for specific projects, based on their ments
avilabilty of funds and mter se priorties For
the year 1992 93 and the Eighth Plan, Cen-
tral financial assistance would extended
based on the above critenon

Autonomy to Akashwani and
Doordarshan
T— e ———
SHRI V. DHANANJAYA
KUMAR
SHRI BRAHMANAND
MANDAL

5155

Wilithe Ministerof INFORMATIONAND

'BROADCASTING be pleased to state

(a) the progress made by the Govern
ment in conferring aulonomy to Akashvani
and Doordarshan under the Prasar Bhartt
Act 1990, and



149 Written Answers

(b) by when It is likely to be brought
before Parfiament ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIWA VYAS): (a) and
{b). many essential formalities need to be
completed and various steps taken before
the Prasar Bharti can be established. Minis-
tryis seized of the issue andthe Government
remains committed for the same.

RN ™
Conference for Cellular Tolephongﬂ

5156. SHRIMAT| SURYAKANTA
PATIL:
SHRI ARVIND TULSIRAM

KAMBLE:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the Government are,

aware that Department of Telecommunica-
tions had called for a free bid conference for
cellular telephone last month;

(b) if so, the details thereof;

(c) whether the venue of the confer-
ence was shifted at the last munute;

(d) if so, the reasons therefor,

(e) whether the Department ot Telg-
communications achieved the purpose for
whichthe bidders conference was called and
if not, the reasons therefor;

() the policy of the Government for
franchising the value added services, and

(g) the names of bidders, Indian and
Foreign, who attended bidder conterence?

THE DEPUTY MINISTER IN THE
* MINISTRY OF COMMUNICATIONS (SHRI

CHAITRA 10, 1914 (SAKA)
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P.V. RANGAYYA NAIDU): (a) Yes, Sir.

{b) The (Pre-bid) bid conference was
called on 20th February, 1992 as per the
provisions of the Tender document.

(c) Yes Sir.

(d) the capacity of Conference Hall in
Sanchar Bhavan was not sufficient to ac-
commodate the expected gathering of pro-
spective bidders.

(e) Yes, Sir,

() The Government have decided to
franchisethe value addedservicestopnvate
and public sector companies.

(g) The list of the companies whose
representatives attended the biddres con-
ference is given in the statment attached

Name ol the Bidder Companies
(Indian & Foreign ) who attend the Pre-bid
conference.
S: No. Name of the Company
1. AT & T New Delhi
2. AT & Tindia Ltd.
3. . Arya Communication
4. . AT & T International
5. Ashok leyland
6. Ashok Jaipuna
7. Algate! Modi Network
8. . Archana Telecom
Service
9. Arun Anand
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S.No. Name of the Company S. No. Name of the Company
10. Andrew Yule & Co. 29. ET&T
11: Bharti Telecom 30 ENARAI Investments &
Consultancy Services
12 Bell South International (1) Ltd.
13. BCE Teiecom 31. Escoris Ltd. -
International
32. Genesis Telecom Ltd.
14. Business India Group
33. Jingxin India (P)
15. BPL Systems & :
projects Lid. 34. Guijarat Trans Receivers
' _ Ltd.
16. Bhilai Engg. Corpn. Ltd.
35. Hi-tech Tele Access
3rs Bharat Electronics
: 36. Hamiitcn Research
18. Crompton Greaves Ltd. & Tecnolegy (P) Ltd.
«19. C. ITOH & Co, Ltd. . 37 H.C.L
20. Computronics India . 38 HF.C.L
21. DSS Enterprises (P) Ltd, 39. H.T.L.
®22. Duncans Agro Industries 40. Hindustan Cables Lid.
23, DCW Lid. 41. Hughes Escorts
24. Digital Equipment (1) Ltd. 42. Impex (India) Ltd.
25. Data Consultancy 43., India Telecom P. Lid.
Services
44, IEPC Ltd.
26. Ericcson India (P) Ltd i
45. 1T Ltd.
27 . Eider Electronics Indus- ’
' tries 46. Infrastructure Leasing &
Finance services Ltd.
28. Enkay Telecommunica-
tions (India) 47. Information Internatic;ia:




| 153 Written Answers

CHAITRA 10, 1914 (SAKA)

Written Answers 154

S. No. Name of the Company S. No. Name of the Company
1 2 1 2

48. Indchem Communica- 64. Mobile Communication

tions ; (India) P. Ltd.

49 Jindal strips Ltd. 65. Mekaster Telecom

50. Khemka aviation (p) 66. Mahindra Telecom

51. Kanayia Digital System 67. Maodi Enterprises

Ltd.
68. Modi Are Ltd.

82 Krisons Electronics Sys-

tems 69. Nelco
53. Karnataka Telecables 70. NEC corporation
Ltd.
71 NAPCO INC
54. Krishna Narayan
; 72. Nynex Inc. USA
95, Kuwait Mobile Telecom
73. Narindra Kumar Jain
56. Karoria Industries ‘
74. Natelco
57. Lunayach Cellular Com- 1
munications (P) Ltd. 75. OTC Maritime

58. L&T Lid. 78, Orissa Cement Ltd.

59. MAX India Limited 77. Omnitel Industries Ltd.
60 Mobile Communications 78. Ogden Communication
| services
79. PCL
61, Mitsubishi Corporation
L’ 80. Popular Export & Imports

62. Motorola India electron-
| ; 81. PopularVentures & Capi-
b tal (P) Ltd.

63. Meitron 82. Pulsar Electronics Ltd.
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S No Name of the Company S No Name ot the Company
83 The Purtabpore 102 Tnvest Communications
Company Ltd Lid
84 Rossel Industres Ltd 103 Textion Telecom (P) Ltd
85 Rouscon (India) (P) Ltd 104 Usha Martin Industrics
86 Rajasthan Communica- 105 Ushank Credits (P) Ltd
tions
106 Usha services &
87 Suzuki (India ) L td Consultatns
88 Syam Antena Electronic 107 VSNL
89 Siemens Ltd 108 Winton Roavic Pnvate
Limited
90 Stone India Ltd
109 Webel
9 Sterling Compute rs Ltd
110 Yogendra K Modi
92 Samitel Colar Ltd
111 France Telecom
93 SPIC Electronics Sys
tem Lid 112 RTIL
94 San electronics Ltd 113 Jerath Electronics
95 S E W constructions 114 Bell Canada Interna
Ltd tional
96 Shyam S Barhia 115 Usha Beletron Limited
T ot T riLr—'ﬁ—‘;—
97 Straw Products | td '
Discontinuance of Flight between
98 Set Telecommunication Bangalore and Hubli
99 ICIL 5157 SHRIMATI CHANDRA PBABHA
URS Wil the Minister of CIVIL AVIATION
100 Tata Industries AND TOURISM be pleased to state
101 Tesco Electronics (a) whether the Vayudoot flights from

(P) Ltd

Bangalore and other places to Hubli were

discontinued,

1
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(b) it so, the reasons therefor;

(c) the number of incomming and outgo-
ing tlights from Hubli Airport daily and the
amount spent on the staff and maintenance
every month;

(d) whether there is any proposal to re-
introduce Vaydudot flights to Hubli; and

(e) if so, by when?

THE MINISTER OF CIVIL AVIATION
AND TOURSIM (SHRI MADHAVRAO
SCINDIA): (a) to (e). Due to commercial and
operational reasons the three weekly ser-
vice to Hubli was discontinued, in January,
1990. There is no proposal to restore the
service. No expenditure is inccurred on staff
and maintenanced as the staff have been
withdrawn from there.

[ Translation}
Study on Power Saving
5159. SHRIJAGMIT SINGH.
SHRIMATI RITA VERMA:
SHRIMATI KRISHNENDRA
KAUR (DEEPA)

SHRI RAAJENDRA
AGNIHOTRI:

Wilithe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) whether according to a study con-
ducted by Government, country can save
upto Rs 750 lakh 1 the energy sector,

(b) if so, the details of the study and

(c) the steps proposed to be taken by
the Government thereon ?

THE MINISTER OF STATE OF THE,
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MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHR!
KALP NATH RALl): (a) to (c). Information is
being collected and will be laid on the table of
the house.

[English)

Energy Deficits

5160.DR.AMRITLALKALIDAS PATEL:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state the action taken by the
Government to reduce energy deficit of eight
per cent during April, 1991 to October, 1991
in the country as a whole and Gujarat in
particular ?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): Various measures being
taken to improve the availabiiity of power in
the country include expediting commission-
ing of new generating capacity, implementa-
tion of short gestation projects, improving
the performance of existing power stations,
reduction of Transmission and Distribution
losses implementation of demand manage-
ment and energy conservation measures
and arranging transport of energy from sur-
plus to deficit areas. These measures are
also being followed up in Gujarat.

[ Translation}
e

Post Offices in districts of Uttar
Pradesh
5161  SHRIDEVE! BUX SINGH"
SHRI RATILAL VERMA®

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the total number of post oftices
opened in the Unnao and Ghaziabad dis-
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tricts of Uttar Pradesh during 1991;
(b) whether there is any scheme with

the government for the expansion of post
offices inthese districts during 1992-93; and

(c) if so, the number of villages inthe
districts proposed to be covered?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS (SHRI

P.V. RANGAYYA NAIDU): (a) During the

year1991, total number of post offices opened
in Unnao and Ghaziabad districts of Uttar
Pradesh is 11 and 7 respectively.

(b) and (c). Expansion of postal net-
work is envisaged during the year 1992-93.
Rt is, however, not feasible to give details in
this regard as the Annual Plan targets for
1992-93 have not been finalised.

New Tourism Policy

5162. SHRI ARVIND NETAM- Will
the Minister of CIVIL AVIATION & TOUR-
ISM be pleased to state:

(a) whetherGovernment have formu-
lated a new tourism policy; and

(b) it so, by what time the policy is
likely to be declared? '

THE MINISTEROF CIVIL AVIATION
AND TOURSIM (SHRI MADHAVRAO
SCINDIA): (a) and (b). An Action Plan on
Tourism is being finlised.

irrigation p_rg[egt_.s in Blhar

5163. SHRIMATI RITA VERMA: Wil
the Minister of WATER RESOURCES be
pleased to state:

(a) the number of major and medium
irdgation projects in Bihar approved by the
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Union Govemment during the Severtth Five
Year Plan period;

(b) the detalls of the projects stil!
pending with the Union Government for ap-
proval alongwith the reasons thereof; and

{c) the time by which thess are tikely
to be approved?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA): (a) While no major or medium
irrigation project was accorded investment
cleamaceduring the SeventhFive yearPlan,
Advisory Commitiee had considered two
major and four medium irrigation projects
and found themn acceptable subject to com-
pliance by the State Govermnment of the
observations of the appraising agencies.

(b) On the five major projects at the
Centre for appraisal namely, Sukhsenaghat
pump canal, Kosi project phase-li, Gandak
project phase I, zamania pump canal and
Burhai reservoir project, the state Govem-
mentis required to comply with observations

of appraising agencies .

(c) The clearance of the project de-
pends upon how soon the state Government
complies with the observations of central
apprasing agencies, obtains environmental
and forest clearance from the Ministry of
Environment and Forests andclearance form
the Ministry of Welfare in respect of rehabili-
tation and resettlement plans, if it involves
scheduled castes/Tribes population.

[English) |
Price of Cast Iron Spun Pipes

5164. SHRIRUPCHAND PAL:
SHH' wram

"~ "CHADHAURL:

Wilithe Minister of STEEL be pleased

to state:
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(a) whetherthereis any case of under
cutting of price of cast iron spun pipes by
HISCO; and

(b) i so, the details thereot and the
remedial steps proposed to be taken to
check this practice?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) The prices of cast lorn
spun pipes of HSCO aregnot controlled.
IISCO fixes its prices keeping its liegitimate
commercial interests in view. Government
are not aware of any specific case of under
cutting of prices of cast iron spun pipes by
IISCO.

(b) does not arise.
inter-State Mum-Purpgs}_ Pro]o.eu

5165 SHRI GOPI NATH GAJAPATHIL:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the details and the reasons for in-
creasing in the cost of inter-State Multi-
purpose projects against the onginal esti-
mated cost;

{b) the steps taken by the Union govern-
ment to reduce the gap between the orginal
estimates and the escalated cost; and

(c) the details of steps taken by the
Govemmentto expeditethe implementation
of these projects as originally planned?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA): (a) the details and reasons for
increase in costs of river valley projects are
inadequate allocation of funds by the benefi-
clary States, inadequate investigations at
the time of formulation of the projects ieading
to major changes in designs during con-
struction, inadequate provisions in the origi-

CHAITRA 10, 1914 (SAKA)
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nal estimate for land acquisition, rehabilita-
tion and resettiement, environmental safe-
guards, canal works and shortage of essen-
tial construction materials such as cement,
stesl and explosives.

{b) and {(c). the strategy adopted inthe
Eighth Plan is to priorities the on-going
projects for allocation of funds. Alsg, the
Planning Commission has decided to rigor-
ously follow earmarking of funds for the
projects.

Utilisation of Solar Eneray

5166. SHRIGANGADHRA SANIPALLL
Will the Minister of POWER AND NON-
CONVENTIONA ENERGY SOURCES be
pleased to state:

(a) the quantum of comsolar energy
being utilised by the country;

(b) whether existing technology is
enough to utilise the Solar Energy to the
fullest possible extent;

{c) if not, the other steps the Govem-
ment propose to take to encourage the
development of Solar Energy system;

(d) the extent of its utilisation in Andhra
Pradesh; and

{e) i so, details thereof district-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENEGRY SOURCES (SHRI
KALP NATH RAl): (a) Solar Energy is being
utilized thorough two different routes in the
country, viz (i) photovo-itaic route and (ii)
solar thermal route. In the first case solar
energy is directly converted into electricity
using solar photovotaic cells. In the second
case Solar Energy is converted into heat
energy which is further used for variety of
applications such as cooking, heating of

B
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water & air, drying of different materials,
generation of power, The systems installed
under these two programmes are hsted In
statementsi& Ii.

(b) and (c). Many technologies for har-
nessing Solar Energy are stillinthe develop-
mental stage. Research programmes are
being funded to various research

MARCH 30, 1992

Written Answers 164

organistations such as national Laborato-
ries, Universities, 1ITs, Public Sector
organisations, 1o develop new technologies
for utilising-Solar Energy.

(d) and (e). The details of the solar
systems installed m Andhra Pradesh are
listed in Statements il & IV.
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District-wise break up of solar photovoltaic systems installed in Andhra Pradesh

. S.NO. District SLS CTV/SLS Small Power
Pian

1 2 3 4 5

" 1. srikakulam 3 . ]
2. Vizayanagram 100 - -
3. Visakhapatnam 2196 - -
4 East Godawan 176 - -
5. West Godawan 10 1 -
6. Prakasam 34 - -
7 Nellore 15 - -
8. cuddapah ' 7 - -
9. Kurnool 7 - -
10. Mahaboobnagar 2 - -
11. Madak - 1 1(7KWp)
12. adilabad 138
13 Kanmnagar 9 - -
14 Warangal 29 - -
15. Khammam 92 - -
16 Nalgonda 5 - -
17. Ranga Reddy 35 2 -
18. Hyderabad - - H{5KWp)

SL.S-Street lighting systems
CTV-Colour Televsion.

CLW-Community lighting systems
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In addition to the above 760 P.V solar
water pumping systems and 65P.V. domes-
tic lighting systems are also instalied in the
State.

[ Transiation)

Government Advm:u'san:mnts for
NcwspapeLs Poblished in Bihar

5167. SHRI LALIT ORAON: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the names of the dailies, weeklies,
fortnightlies and monthlies pubiished from
Bihar which have been found suitable for
gving advertisements by D.A. V.P.; and

(b) the names of the dailies, weeklies,
fortnightlies and monthlies of Bihar given
advertisements by D.A.V.P during the last
three years and the amount thereof?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFORMATION AND
BRODCASTING (KUMARI GiRIUJA VYAS):
(a)and (b). There are a very large number of
dailies, weeklies, fortnighthies and monthlies
publishad from Bihar which have been found
suitable forgiving advertsementsby D A V.P.
over the years. The list containing names of
publications from Bihar which have been
cumrently found suitable for giving advertise-
ments and those which have been have
been given advertisements during the last
three years s placed in the Library of the
Parliament House.

i During the last three years, advertise-
ments for atotal value of Rs. 115,13,747.76
waers issued to publications form Bihar.

[Enghsh]
Violation of Letter of Intent by
Penai Faoda

»

5168." SHRI DHARMA PAL SINGH
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MALIK: Will the Minister of FOOD PRO-
CESSING INDUSTRIESbe pleasadtostate

(a) whether Pepsi Foods is netting their
obligations in terms of letter of intent and !
not, the reasons therefor;

{b) whether letter of intent has not been
converted into an Industrial License due tg
the above reasons;

(c) whether Government propose to
eniorce the conditions of letter of intent as

. opendecision of the intemationalcommittee

.

meeting held recently;
{d) if so, the dotails thereof; and

(e) the steps the Government have
taken to ensure that interpretation of the
conditions does not get violated ?

THE MINISTER OF STATE IN THt
MINISTRY OF FOOD PROCESSING IN-
DUSTRIE S (SHRIGIRIDHAR GOMANGO)
{a) The issue of export obligation of N/
Pepsi Foods ltd in terms of the legai Agree
ment with the office of the Chief Controlier gt
Imports & Exports is under examination in
the CCI&E which s a quasi-judicial body

{b) As per ths Notdication No.8/2/85-LP
dated 18 3.1985, the non- FERA non-MRTP
Companies stood exempted from the re *
quirement of obtaining industrial license for
manufacture of processed toods. However,
M/s. Punjab Agro Industries Corporation
Lid., had applied for industrial license for
their joint venture by way of abundant cau-
tionandaLetter of Intent was issuedtothem.
The letter of intent was not converted to
Industrial License as it was felt that the
Company Is yet tofulfill conditions of lettgr of
intent. As per press Note No. 9 of 1991, the
pending applications for conversion of Letter
of Intent into Industrial Incenses foritems not
convenned under compulsory licence are
not to be processed further.

1
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(c) to (e). The issues pertaiting to the
enforcement of the terms is being examined
in consullation with Ministry of Law

* T.V.and Air Coverage in Himachal
Pradesh. .

5169. SHRI D.D. KHANORIA: Will the
ihmister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) the present position of Doordarshan
and AIR coverage in Himachal Pradesh;

(b) whether a large portion of the State
is notcovered by Doordarshan and AIR, and

(c) the steps taken or proposed 1o be

taken for expansion of coverage of the re-
maining portion of the State?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMAR! GIRWA VYAS): (a)
Doordarshan: The TV service at present, is
«vailable to about 58.7% of the population
and 37.2% of the area of Himachal Pradesh
inclusive of population in fringe areas where
elevated antennae and booters are required
for obtaining satisfactory reception.

All India Raio: Radio coverage in me-
diumn wave 1s available to 75% of the popu-
lation and 45% of the area of the State.

(b) and (c). Schemes for expansion of

TV coverage in the uncovered areas include
setting up of a high power (1KW) TV trans-
mitter at Shimia (in replacement of the present
vow power transmitter): a low power trans-
mitter at Sunder Nagar and two very low
power transmitters on each at Ajhu Fort &
alampur in the State of Himachal Pradesh.
Subject to availability or resburces, a high
power (10 KW) TV transmitter is envisaged
to be set up at Dharmashala in replacement
of the present low power transmitter there.

CHAITRA 10, 1914 (SAKA)
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Radio coverage In the State of Himchal
Pradesh Is proposed to be extended by
setting up of six more Radio station, one
each at Dharamshala, Kinnaur, Laahul Spits,
Kasauli, Kulu and Hamimpur. Besides, the
power of the existing 2.5 KW SW transmitter
at Shimila is also scheduled to be upgraded
to 50 KW.

With the commissioning of these TV/
AIR projects, TV/AIR coverage in the State
of Himachal Pradesh would Improve
considerabl.

[ Translation)

. PCOs In Viliages of Bihar __

5170. SHRI SURYA NARAIN YADAV:

Wil the Minister of CATIONS be
pleased to state:

(a) whetherthe Govemmentproposeto
provide public telephone facilities in villages
of Btharduringthe eighth Five YearPlan; and

(b) it so, the details thereof and the
funds allocated, it any, during 1992-93 ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (P.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) Out of a total of 11, 678 Panchayat
Villages, 3891 have been provided with Tele-
phone facliity uplo 29.2.1992. Remaining
7787 Panchayat Villages have been planned
to be provided with such facility progres-
sively by 31.3.1995 and the non-Panchayat
Villages by 2000 A.D. subjectto availabllity of
resources.

The requisite funds for this purpose will
be made available as part of eighth plan
proposais.
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Deterloration In working Condil-
tions of Bombay doordarshan
5171 SHRI SANDIPAN BHAGWAN
THORAT Wil the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state

(a) whether the working conditions of
Doordarshan Bombay are detenorating for
want of financial provision to modernise the
studios and carry out major repairs/renova-
tion to the bulding,

(b) # so, whether any proposal to this
effect has been submitted by Bombay
Doordarshan authorities,

(c) if so, the detailss,thereof and action
taken thereon,

(d) expenditure sanctioned and actually
incurred for new construction and major
renovation of buildings at Doordarshan

MARCH 30, 1992
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Kendras at New Delhi, Bombay, Caicutta
and Madras dunng the last three years, and

(e) detalls of provisions made for Eighth
Plan perod for the purpose?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFROMATION AND BROAD
CASTING KUMARI GIRIJA VYAS) (a) Nc
Sir :

(b) and (c) Proposals regarding re
pairs/ renovation of Doordarshan Kendra
building at Bombay are processed for sanc
tion at appropriate levels, from time to time
Dunng 1991-92an amountof Rs 7 lakhs has
been provided to Doordarshan Kendra
Bombay for repairs/upkeep of the building

(d) sactioned cost of construction of
new Doordarshan building/augmentation ot
accommodation at Delhi, Bombay, Calcutta
& Madras and the expenditure incurred for
the purpose dunng the last 3 years are given
below,-

Place Sanctioned Expendtture incurred

cost (Rs dunng last 3 years

lakhs) (April 89-Feb, 1992)

(Rs, lakhs)

Delhi 683 29 629 67 ’
Bombay 735 42 11828
Calcutta 226 30 105 00
Madras 226 30 11229

(e) Whereas the VIii Plan proposals

Calcutta & Madras has been made in the(

have not been finalised, provision for the  Annual Budget of Doordarshan for 1992-93

construction of newbuilding at Delhi, Bombay,

as per the details given belew -
™~
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Place Amount
(Rs. in lakhs)
D;Ihi 4175
Bombay 21000
Calcutta 3700
__Madras e 1% (?_'

Power Projects in the gountry
b o
5172.  SHRISUKHDEV PASWAN.
BHRIMATI KRISHNLNDRA
KAUR (DEEPA):
8HRIRAM NARAIN BERWA: ~~
SHRI RAM  TAHAL
CHOUDHARY: ~
SHRI HARISINH CHAVDA:
DR. GUNWANT RAMBHAU
SARODE:
-8HRI KASHIRAM RANA:
.SHRI GIRDHARI LAL
BHARGAVA:
KUMARI PUSHPA DEVI
SINGH:
BHRI SHANKERSINH
VAGHELA
$HRI KODIKKUNNIL
SURESH:
~ SHRI SRIKANTA JENA.
SHRIARJUN SINGH YADAV:

SHRI SURYA NARAYAN
YADAV:

SHRIMATI BHAVNA
CHIKHALIA:

SHRI RAM PAL SINGH:
SHRI HANNAN MOLLAH;
SHRI C.P,
MUDALAGIRIYAPPA:
SHRI G. MADEGOWDA:
PR. D. VENKATESHWARA
RAO:
SHRI M. RAMANNA RAI:
SARIMANORAJANBHAKTA:
ﬁHHI CHHEDI PASWAN:
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{ SHAT RIENDRA KUMAR
| SHARMA:

Rl CHETAN
| CHAUHAN:
iDR. KARTIKESWAR PATRA.

.—SARI RAMKRISHNA
. KUSMARIA:
RAM PUJAN PATEL:
ISHRI BALRAJ PASS!
JSHRI SURENDR'. PAL
' PATHAK.

%sHRI DATTATRAYA
BANDASRU.

BHRIP C CHACKO"

_SHRI C YAIMA SINGH
“ YUMNAM:
—SHRI RAJVEER SINGH:

P.S.

Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state.

(a) the number of proposals under con-
sideration of the Government for setting up
power piants in the different paris of the
country;

{b) # so, details thereof, State-wise;

{d) since when these projects are pend-
ing for clearance;

(d) the generation capacity and esti-
mated cost of each plant,

(e) the amount sanctioned by the Union
Government for each of these plants; and

(f) the time by which these proects are
likely to be cleared by the Government?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES(SHRI
KALP NATH RAIl): (a) to {f). The Information
is being collected and will be laidon the Table
of the House.
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P - P
[ Translation)
Import of Steel
o e
5173 KUMAR! UMBHARAT!

SHRIMDAU DAYAL JOSHI
v '
Wilitne Minister of STEE L be pleasedto
state

{a) the qualty and ths quantity of vieel
being impcried from foreign countries and
the value thereof ziong win the redsons
thereof whengood qualty steelreserves are
avatiable in the country iteelf,

(b) whether India has the capa.ty to
pioduca steel to moet is magnots,

MARCH 30, 1992
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(c) d so, the ime by which the country
will become self sufficient in the production
of steel,

(d) whether the quantity of CRGO sili-
con steel being produced as perthe require
ment of Electric industry,

(e) whetherthe quaintly of its production
hasbeenincreasedaspertherequirements,
and

{f) it Lo, the details theraof?

THE MINISTER OF STATE OF THE
MINISTRY OF SITEEL (SHRI SONTOSH
MOHAN DEV). (a) The quantity and value ot
salabic steel imported dunng the las! three
years is as follows

Quantity 1in milhon tonnes
Value Rs incrores

Yeai Quantity
1988 89 172
1989 90 147
1996 91 128

1572

1397

NB Imports frommajor porls only auinontative igures are not yet available from Directorate
General uf Commercal intelligonce & Statistics The quallly of stc el imported dopends
upon specific requiremernt of 1 e fmporter Imports are resorted to supplement the
indigenous production both in i« in's of quantly and quality

{b) ana(c) Dourastic produc tion of steel
is at present inad~quate 10 meet the asti
mated demand Government have been
tak'ng steps to increase the production of
steel The steel industry has been de I
censed and the regulation on its pricing and
distnibution has aiso been dispensed with
These will encaurage the private sector or
invest in stee! production the integrated
steel plants are in the process of
modernisation/expanston of theirplants With

the tesultant increased production, india i1s
likely to become self sufficient in most cat-
egones of steel during the 8th Five Year
Plan However, some special qualty steels
will continue to be imported

(d) No, St
(e} and {f) SAIL 1s making efforts to

Increas the production of CRGO steel Pro-
duction by SAIL has increased from 105
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tonnesin 1990-91t03040tonnes in 1991-92
(upto February, 1992)

Pos{Otfices in Rajasthan

5174. SHRIMATIKRISHNEDRA KAUR
(DEEPA):  Wiil the Minister of
COOMUNICATIONS be pleased to state:

(a) the number of post offices, sub-post
oftices andhead post offices in Rajasthan, at

CHAITRA 10, 1914 (SAKA)
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present; and

(b) the district-wise number of new post
offices proposed to be opened in the State
during the Eighth Five Year Plan?

TriE DEPUTY MINISTRY IN THE MIN-
ISTRYOF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) The number of
post offices, sub-post offices and head post
offices in Rjasthan, at present, is as under:

Head Departmental Extra Depart- Extra Depart-
Post Sub -Post Office _mental sub- mental brach
Office Post Office Post Officé
55 1384 105 8417

(b) Further expansion of postal network
in Rajasthan is envisaged during the Eighth
Five Year Plan. ltis, however, notfeasible to
give details in this regard as the Eighth Five
Year Plan has not been finalised

[English]

Defective System of Telephane Con-
nections

5175. SHRI TEJ NARAYAN SINGH:
Will the Mi NICATIONS be
pleased to state :

(a): whether the present one + one
system under which telephone connections
are being provided is defective;

(b} it so, the merits and dements vis-a-
vis other systems; and

(c) the action taken by the Government
to replace the one +one system?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYANAIDU) : (a)No, Sir. Alitheone
+0ne systems are type-testedand approved

by the department before they are intro-
duced into the network.

(b) The merits over normal nethod of
giving connections of all the subscriber car-
rier systems are:-

(i) Better speech.

(ii) Two or more connactions can be
given over one cable pair. This helps in
providing connections quickly in non-fea-
sible areas.

Only demerits over the normal cable
pair arrangement is that more maintenance
attention is required for the battery at sub-
scriber premises.

(c) The department does not intend to
replace these systems. In places where
prolonged power failure are met with, the
capacity of the battery at the subscribers
premises is being increased.

[ Translation}

Purchasing Vehicles by Delhi Tele-
phones "

5176. MOHAMMAD ALl ASHRAF
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FATML: Will the Minister of COMMUNICA-
TIONS be pleased to state :

(a) whether the consumption of petrol
has increased and new vehiclas have been
purchased by Delhi Telephones against the
instructions issued by the Government to
reduce the consumption of pstrol and ban-
ning the purchase of new vehicles; and

(b) if so, the reasons thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU) : (a) and (b) No, Sir.
There Is no increase in the consumption of
petrol in MTNL during 1991-92 as compared
to the consumption of last yeari.e. 1990 91.

No additional vehicle has been pur-
chased in MTNL since the imposition of ban
in this regard.

Only a few old and scrapped vehicles
have been replaced with new vehicies as
these vehicles have outlivedthei prescribed
ife and found uneconomical to keep tt on
road.

{English]
‘qorld Bank Assistance for Tubewells
=== " In Haryanathr

5177. SHRIJANGBIR SINGH: Willthe
Minister o WATERRESOURCES be pleased
to state:

(a) the number of tubewells set up in
Haryana with the World Bank assistance;

(b) the number of tubewelis, out of them
which are not functioning;

(¢) the time by which these are likely to
become operational; and

(d) the number of tubewells proposedto
be set up in the State during 1992-93 with
the World Bank Assistance?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN

MARCH 30, 1992
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SHUKLA): (a) The total numberof Tubewells
set up in Haryana with World Bank assls-
tance underHaryanalrrigation Project Phase-
I and Phase-ll is 336.

(b) Otthe above, 275 tubewells are not
functioning.

{c) The operation of 251 tubewslls lying
along Bhakra Canal System is linked to
completion of Sutlej- Yamuna Link Canaland
the remaining 24 tubewellls are scheduled
tobe on energised shortly.

(d) There is no proposal to set up,
tubewells in Hary ana with World Bank as-
sistance during 1992-93,

[Translation)
Alr Links between Ralkot and Bombay

5178. SHRI AVATAR_ SINGH
BHADANA" Will the Minister of CIVIL AVIA
TION AND TOURISM be pleased 1o state:

(a) whetherthe Government proposeto
hnk Rajkot with Bombay by daily Vayudoot
services; and

(b) it so, by when and d not, the reasons
therefore?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) : (a) and (b). Vayudoot is already
operating six days a week services on the
route Bomaby-Kandia-Rajkot-Bombay. For
commercial and operational reasons it is not
possible for Vayydoot to set up the fre-
quency of operations to Rajkot..

[Engiish] .

Research Cantres for NCES

5179. SHRIK.V.R. GCHOWDARY: Will

the Minister of BOWER AND NON-CON-

VENTIONAL ENERGY SOURCES be
pleased to state:

(a) the steps taken by the Government
to encourage non-conventional energy

1
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sources;

(b) whether any research centres have
been set up in Andhra Pradesh; and

(c) if so, details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI) : (a) The Government
encouraging development, production and
wider use of new and renewable energy
sources for various types of centralised as
wellas decentralised applications. Research,
development, demonstration and dissemi-
nation activities are undertaken. Country-
wide inftastructure for the manutacture, in-
stallation and maintenance of various sys-
tems and devices has been developed' For
harnessing and use of renewable energy
systems and devices, incentives, such as,
subsidy, soft term loans, and fiscal incen-
tives in the torm of depreciation allowance
and relief in sale tax, excise duty and cus-
toms duty are provided to the users and
manufacturesr In addition, publicity and
awareness campaign are also being undoer-
taken.

{b) and (c). For carrying out research,
development, demonstration training and
field evaluation in the areas of biogas and
Improved Chulha, the Department of Non-
Conventiona! Energy Sources is supporting
a Regional Biogas Development & Training

CHAITRA 10, 1914 (SAKA)

Written Answers 206

Centre at Andhra#radesh Agriculture Uni-
versity, Hyderabad and an Improved Chulha
Technical Back-up unit at Regional Engi-
neering College, Warrangal in the state of
Andhra Pradesh.

[ Translation)]

Expenditure on Nannada Sagar Project

vores A ——

5180. SHRI RAMESHWAR PATIDAR:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the details of expenditure incurred
on the Narmada Sagar Project in Madhya
Pradesh and Gujarat during Seventh Five
YearPlan: and™

(b) the details of assistance provided by
the World Bank for the project till date?

THE MINISTER OF WATER RE-
SOURCES (SHR!I VIDYACHARAN
SHUKLA) : (a) An expenditure of Rs. 96.42
crores was incurred on Narmada Sagar
Project in Madhya Pradesh and Rs. 593.58
crores on Sadar Sarovar Project in Gujarat
during Seventh Five Year Plan.

(b) No World Bank assistance has been
received for the Narmada Sagar Project in
Madhya Pradesh. The details of assistance
received from the World Bank for the Sadar
Sarovar Project in Gujarat is as under:-

Name of the Donor Aount of Cumulative utilisation
Project Agency Assistancce till 31.12.91

Sardar Sarover IDA SDR 99. 7 Million  SDR 77. 8 million
Dam and Power IBRD US $ 200 Million

Project

Water Delivery

and drainage IDA SDR 149.5 Million  SDR 104.8 million
and Drainage !

project
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Mineral Deposits ln' Sagar, M.P.

5181. SHRI ANAND AHIWAR*
Tttt SHRIMOHAN
LALJHHIKRAM: - -
P

Willthe Minister of MINES be pleasedto
state :

(a) whether the survey on mineral de-
posits in Mandia Sagar Division in Madhya
Pradesh was cafried out by the Govem-
ment;

{b) if so, the details of the minerals
deposits along with the details of their loca-
tions;

(c) whether iron-ore is found in Hirapur
Sihahragh area of Sagar district;

(d) if so, the quantity and classtication
thereof; and

(e) whether there is a rich deposit of
phosphate in the said area, if so, where this
muneralis being exploted and s being mined
daily? °

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) ; (a) Yes, Sir.

(b) As a result of survey and exploration
carried outby various Government agencies
recoverable reserves of 20.29 milliontonnes
of Dolomite, 12.41 million tonnes of Bauxite
0.117 million tonnes of Fullers Earth in
Mandia district and 52.09 miliion tonnes of
Limestone and 11.87 million tonnes of
Rockphosphate in Sagar district have been
established.

{c) No, Sir.

(d) Does not arise.

(e) Geological Survey of India (GSI)
have estimated as reserve of 18.66 million

tonnes of Rock phosphate with 23% Pz Os
million tonnes with 7-10% P20Os in Hirapur-
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Mardeora-Kachar sector of sagar and
Chhatarpur districts. These deposits are
being exploited by Madhya Pradesh State
Mining Corporation Ltd.

[ Translation}
_Deposits of Gems Inthe Coumry ’

5182, DR. LAL BAHADUR RAWAL :
Will the Min¥fer of MINES e pleased to
state:

(a) the places where the deposits of
gems are found in the country;

(b) whetherthere has been agreat loss
of revenue ag a result of illegal exploration of
gems;

{c) if so, the details thereof and the
action taken by the Govemment in this re-
gard; and

¢ (d) the total amount of revenue earned
fromthe exploration of gems during the year
1991-927

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAYV) : (a) Gem stones Include
precious stones, semi-precious stones and
o'arnemal stones, Precious stones are
mainly Diamond, Ruby, Sapphire and Emer-
ald. These stones are reported to occur in
Andhra Pradesh, Meghalaya, Bihar, Jammu-
Kashmir, Madhya Pradesh, Maharashtra,
Karnataka, Orissa, Rajasthan, and Tamil
Nadu.

(b) and (c). Sporadic incidents of clan-
destine mining of precious and semi-pre-
cious stones are reported from time to time
in some parts of the Country. To stop such
legal mining Government of Orissa have
enacted the Orissa Minerals (Prevention of
Theft, Smuggling and Other Uniawful Activi-
ties) Act, 1989 and have also notified appro-
priate Rules thereunder.

Tofullyexploitthe gemstone occurences
in Orisa, assistance has been sought from
UNDP In assessment of promising gem-
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stones bearing areas and for setting up of
Gem-stone Testing Laboratory for identlfi-
cation, testing and evaluation of different
types of precious and semi-precious stones.

{d) Information is being collected and
will be laid on the table of the House _

v Coyer?ga of North-Eastem States

-.SHBLKAW.A MISHRA
MADHUKAR:
SHRI MUKUL BALKRISHNA
_ WASNIK:
SHRI VIJAY KUMAR
. YADAV:

5183.

Willthe Minister of INFORMATION AND
BORADCASTINGC be pleased {o state-

(a) whetherthe Government are aware
of the inadequate coverage and untimely
telecast of English programmes over
Doordarshan in the North-Eastern States,
particularly in Mizoram and Nagaland,

(b) whether the programmes telecast
from Bangladesh are viewed more than
Doordarshan propgrammes by the people of
these states; and

(c) the measures the Government pro-
p&seto take for increasing the coverage and
to telecast better prpogrammes..

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIJAVYAS) {a) TV
service is at present available to an esti-
mated 79% population of North-Eastern re-
gion including those living in fringe service,
areas where elevated antennae and boost-
ers are required for obtaining satisfactory
reception. Doordarshan telecast a number
of English programmes on various subjects
from morning to late evening which are well
received is all parts of North-eastern
states.

(b) No specitic survey has been under-
taken to find out the extent of viewing of
Doordarshan programmes, vis-a-vis
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Bangldeesh TV programmes in the North-
Eastern States including the tribal states of
Mizoram and Nagaland. However, a recent
sample survey done in Guwahati of Assam
reveals that more than 75% of TV viewers
watch National programmes of Doordarshan
beamed from 8.40 PM onwards,

() 1t is the constant endeavour of
Doordarshan to extent TV coverage to the
uncovered parts of the country in a phased
manner depending upon availability of re-
sources andto presentquality, programmes
to the viewers. Besides 11 TV transmitter
projects are presently under various stages
ofimplementation inthe North-Eastern States
aimed at increasing Doordarshan‘s cover-
age in the region.

Assigtance for Setting up Information
Centres and Theatrgs

5184. SHRBIBAM NARAIN BERWA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to slate :

(a) the amount allocated as special
assistance for setting up information centres
and theatres in the States during the last
three years;

(b) the detals of schemes and the
amount provided for the setting up of those
centres in Rajasthan during the said period;

(c) whether any amount was allocated
to Tonk district forthe construct ‘ion of infor-
mation centre in this regard; and

(d) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIWA VYAS) : (a) No
amount was allocated as special assistance
for setting up of Information centres and
theatres in the States. However, National
Films Development Corporation (NFDC), a.
public sector undertaking in the Ministry of
Information & Broadcasting under a scheme
for financing Cinema theatres all over the
country, earmarked following amounts for
theatre construction.
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1988-89 Rs. 144.00 lakhs.
1989-90 Rs. 25 lakhs.
1990-91  Rs. 30.00 lakhs.

(b) There is no scheme for providing
special assistance for setting up Information
Centres in the States including Rajasthan.

{c) No, Sir.

(d) Central Government do not provide
assistance to the States for opening Infor-
mation Centres of the State etther at district
level or at State level.

(English)

Selection of News Readers and An-
nouncers

5185. SHRI K. THULASIAH
ANDAYAR; Willthe Minister of INFORMA-
AND BROADCASTING be pileased to

tate :

(a) the criteria for selection of
ewsreaders and announcers in the
oordarshan; and
.

w  (b) the number of applications pending
for selection and approved so far?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRUA VYAS) : (a)
The criteria is proficiency and knowledge of
language good pronunciation and diction,
clarity of voice, cameragenic/telegenic fea-
tures etc. The minimum educational qualii-
cation is graduate and the preferrred age
group is between 20-35 years.

(b} According to Doordarshan 1380
applications are pending During 1991-92
eight candidates were selected.

[Transiation)

Steel Prices
5186. DR, MAHAREEPAK SINGH
SHAKYA:
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SHRI NITISH KUMAR:

Will the Minister of STEEL be pleased
fo state:

(a) whether attention of the Govemn-
ment has been drawn to the news-item
appearing in the Hindustan Times dated
December 5,1991 regarding steel prices;

(b) if so, whether the price of Indian
Steelinthe International marketis morethan
the prices of other countries and if so, the
reasons therefore; and

(c) the percentage ofthe taxes imposed
by the Government on the price of the steel
soldinthe Indian market andits comparative
figure in Japan, Germany, China and LISA?

THE MINISTER OF STATE IN THE
MINISTRY OF'STEEL (SHRI SONTOSH
MOHAN DEV) : (a) Yes, Sir.

(b) Domestic and export prices of differ-
ent categories of steel in India are not com-
parable with export and domestic prices in
other steet producing countnes.

(c) The levies and excise duty on steel
produced by the integrated steel plants in
India constitute 14% to 13% of the Ex-works
prices of different items of steel. Similar
information for Japan, Germany, China and
U S.Ais not available.

[English]
: .
! Altemative Sources of Engrgy

5187. DR.R. MALLU: Wilithe Minister
bf POWER NON-CONVENTIONAL
NERGY SOURCES be pleased to state:

{ (a) whethe, the State Govemment
{have been advised to develop alternative
i spources of energy;

(b) whether the Govemments propose
to vigorously pursue development of wind
energy in Andhra Pradesh;

{c) whether the Government will also
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embark on use of 20% alcohol in petro! which
is being done all over the world and is
pending decision; and

{d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) Yes, Sir. The State
Governments and implementing agencies
have been advised to deveiop and utilise
various types of non-conventional energy
systems and devices, such as, biogas, im
proved chulha solar thermal systems, solar
photo voltaic systems, wind energy sys-
tems, mini-micro hidel plants, blomass based
energy generation systems etc.

(b) Efforts are being made for develop-
ment of wind energy in Andhra Pradesh. 50
wind mapping stations and 9 wind monitor-
Ing statiqns have been established for col-
lection of wind data. In addition 6 more wind
monitoring stations are under installation.

A 550 KW wind farm project has been
established at Thirumala. The capacity of
this project is being increased by another
500 KW. Recently, a 2 MW wind farm
project has been taken up for installation at
Ramagiri in ananthapur district. in addition
2 wind farm projects, 377 Shallow well and
10 deep well water pumping wind mills were
installed in the State of Andhra Pradesh.

(c) and (d). A demonstration project for
diesel replacement through duel-fuel sys-
tem of ethanol-diesel has been taken up to
run a fleet ot 25 DTC buses in Dethi for
studying various effects. As regards use of
alcohol for petrol replacement, a project has
been undertaken for demonstrating use of
petrol 90% blended with anhydrous alcohol
10%. Various aspects of the above are
being studies in the project

r

Industrial Backwargfiess due to
Non—Avﬂlab of Electricity
RENR S

5188, SHRLM. BAMANNARAL: Willthe

Minister of POWER AND NON-CONVEN-
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TIONAL ENERGY SOURCES bepleasedto
state:

(a) whetherthe Government are aware
that one of the reasons for the industrial
backwardness of Malabar area isbecause of
the non-availability of electricity;

(b) whether any proposal is pending
before the Government for a super thermal
plant to solve the electricity problems of the
region;

(c) whetherthe Ministry of Environment
has cleared the Trikkaipur super thermal
plant; and

(d) it not, reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAIl) : (a) The distribution of
power within various regions/areas of a
State is the prerogative of the concerned
State Government/State Electricity Board.
However, dunng the period April, 91-Febru-
ary, 92, the State of Kerala, including Malabar
region, faced an energy shorlage of 3%

(b) The National Thermal Power Corpo-
ration propose to set up a Thermal Power
Project with a capacity of 2 x 210 MW in the
first stage in Alleppy District of Kerala,

(c) and (d). At present, there is no
proposal to set-up a Super Thermal Power
Plant at Trikanpur.

[ Translation}

P.C.Os in Uttar Pradesh to Sched-
uled Tribes

3

5189. SHRI ARJUN SINGH YADAV.
Will the Mini§tar of COMMUNITATIONS be
pleased to state:

(a) whether there is any provision for
setting up of a public telephone for Sched-
uled Tribes with the population of more than
five thousand,;
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(b) f so0, the number of such telephones
nstalled in Uttar Pradesh, distnct-wise and

(c) the target fixed for the next year district
-wise?

THE DEPUTY MINISTER IN THE MIN!S
TRY OF COMMUNICATIONS (SHRI PV
RANGAYYA NAIDU) (a) No Sir, there s no
plan to provide separate Public Cail Offices for
the exclusive use of scheduled tribe parsons but
it1s planned to provide pubhic telephone facity
1o all Gram Panchayats and to every 75 house
holds i urban areas for public use including use
by scheduled tnbe persons dunng *he Eighth
Five Year Plan penod

{b)and ({c) Questiondoesnotanse nview
of {a) above

[English]
Bawana Power Piunl in Del
bkt sy M

V. KRISHNA RAD.
SHRI GURUDAS KAMMAT
~ SHRU'TARA CHAND
KHANDELWAL

Will tne Minister of POWER AND NON
CONVENTIONALL ENERGY SOURCES be
pleased to state

5190

{a) whether 10 meet the power demand in
the capital, the Governmentpropose 1o atupa
powar project at Bawana n Delity

b} i so the extant is likely to be pruvided
powe 1n the carning sumuner season therefrom

{c) other steps the Govemmeant progpose o
take to meet the power demand in the caoital
and

(d) the detais thereof?

THE MINISTER OF STATE OF THE MIN
ISTRY OF POWER AND NON CONVEN
TIONAL ENERGY SOURCES (SHR! KALP
NATHRAI) (a)to (d) DESU s settingup a 400/
200 KV sub station at Bawana as a part of the
400 KV Transmssion Ring around Delhi The
projectis scheduled for commussioning by 1993
94 Installaton of 800/900 MW Gas Trubine
Power Stabon at Bawana dunng the 8th Plan 1s
also envisaged, subject to the avaliability of
resources and other inputs The power require-
ments of Delhi dunng the coming summer sea
son are Iikely to be met satistactonly b%)ESU'
owngenerationat | P Staton, Rajghat Thermal
Power Station and Gas Turbines and sup-
phes from the Badarpur Thermal Power
Station Thebalance requirements wouldbe
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me! by supplies from the Narthen Grd
DESU s also augmenting and strengthening
fts transmission & distribution system at
various voltage levels

Foreign Tounst Fiow During 1992

5191 SHRIMUKUL BALKRISHMNA Wil
the Minister of CIVIL AVIATIONAND TOUR-
ISM be pleased to state

(a) whether the Government are aware
that about four lakh Eurcpean tounsts are
tikely to wisit India durniny 1992, and

(b)fso,the names ofthe countr esfrom
wherethesetounsts are likely tovisit andthe
lgcunl?es Government propose to provide {o
them

THE MINIS[ER OF CIVIL AVIATION
AND YOURISM (SIIRI MADHAVRAQ
SCINDIA) (a) Yu. Sir

b} The European courdites fron most
of it € tounsis are tke'ly to wurive ae UK
Germany f{rance, tily “pan wweder
Austtia Bagium tiatherlands Potand Sw*
rerlan i etc The elfo:ts of the Govuramert
are toimpro vethefaciities like 1cconimuda
ton wansport «fc 1 0 ordiviton with the
Pavale Lector

Propo dlio‘SetUpcmlc«T V Authanty
- e

5195 sfummyvs.mumgv
B SRR

Wiltthe Minuster of INFORIMA TION AND
BROADCAS [ING be pleased to stalo

{a) whether commumcation Fxperts
have wameo Government on Cudie TV
Mvasion

(b) ifs0 thoreaction ofthe Government
thereto

(c) whetherthe Government proposete
SotupaCable T V Authority to regulate the screen
Ing operating and viewing and also tho producton/
manufactunng and distnbution of vanous oms
required for Cable T V operations and

{d) # not the reasons therefor?

THE DEPUTY MINISTER IN THE MINISTRY
OF INFORMATION AND BROADCASTING
(KUMARI GIRIJA VYAS) (a) to (d) The Govern
ment are aware of the rapid growth in the Cable TV
networks in the country during the recent past
Since the existing laws are not adequate to regulate
the activibes of these networks and the networks



217 Written Answers

are creating considerable impact on the general
public, an inter-Departmental Commitiee was con-
stituted by the Government 0 study the various
aspects of establishment ot Cable TV Networks
and Dish Antennae systems In the countty The
Commitiee had, intor-alia, recommended the set-
ting-up of a National Cabie Authority to co-ordinate
all matiers regarding reguiation of Cable TV The
recommendatons of the Committee are under the
consideration ot the Government,,

Alr Transmyitters,

5193 SHRI ANANTRAQ DESHMUKH Will
the Ministef st INFORMATION AND BROADCAST-
ING be pieased to state

Qa) the number of AIR transmitter under
construction i the country, and

(b) the target dates of completion of these
transmitters and the progress of the construction
work so far?

THE DEPUTY MINISTER IN THE MINISTRY
OF INFORMATION AND BRAODCASTING
(KUMARIGIRIJAVYAS) (a)and(b) Presently, Alt
India Radio transmittors are being mnstialled at 91
places inthe country Civil works at65 places have
been completed Projects at 67 locatons are
targetad to be completed tachnically in 1992 93, 16
in 1983-94 and 8n 1994-95

{ Transiation)
Generation of Power In Bihgr.

5194 SHRIRAM TAHAL CHOUDHARY:
Wil the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to State:

(a) the extent of power in units being
supplied to other States out of the Power
generated in Bihar;

(b) the extent of power in units being
supplied to Bihar from other States,

(c) the share of power likely o be
provided to Bihar from the power Projects of
Central Sector under construction n the
Eastern region and the location thereof;

d) whether er is being supplied by
the l(ann Gove&on‘:em to Bnitgtar from the
power project in that State ; and

(e) i not, reasons thereof?

THE MINISTER OF STATE OF THE
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MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALPNATHRAI):(a)to(e). Biharis meeting
its requirements from its own generation,
shares in Central Power Projects of Farakka
Super Thermal Power Station (located in
West Bengal) and Chukha Hydro Electric
Project (located in Bhutan) and assistance
from the unaliocated portion of the Central
Sector Stations and neighbouring Systems.

The details of the assistance received
by Bihar from the Central Stations and
neighbouring systemns during April, 91-Feb-
ruary, 92

SystenvStation Assistance
(in million untts)

1. Farakka STPS/Chukha HEP 1835

2. bvC 26
3. Northern Region 828
Total 2689

No power was supplied from Bihar to
other states during the above period. The
shares from the Central Sector stations in a
region among the beneficiaries States are
decided in accordance with the Central for-

mula sharing of power. oL
[English] :
Loal Sy, to Vijayawada Thermal
r Station

s

5195. DR. D, V| SWARA RAO:
Wil the 'Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) whether any scheme has been
implementedtos coaltothe Vijayawada
thermal power station;

(b) # so, the details thereof;

(c) whether the project is lying idle for
nearly twelve years;

(d) if so, the reasons thérefor; and

(e) the steps proposed to be taken to
utilise the same?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF POWER AND NON-CONVEN-
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TIONAL ENERGY SOURCES (SHRI KALP
NATHRAI) (a)to(e) The existing thermal
power station at Vijayawada has fourunits of
210MWeach Thelongtermlinkage forcoal
supply to this thermal power station I1s on
Singareni Collieries, (SCCL) However, due
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to shortfall in production in Singareni
Collierias, part linkage for this thermal power
station has been given on Taicher Coalfieids
(SECL) andWardha Coalfieldsof WCL The
details of coal inkage for this power station
are as under

(Figures in ‘000" tonnes)

SiNo Name of Source Linkage
1 . Singareni (SCCL) 3065
2 Talcher (SECL) 1245
3 Warda (WCL) 170
Total T 4480

There Is no short fall of coal for
Vijayawada Thermal Power Station of the
Andhra Pradesh State Electricity Bpoard
and no generation loss due to coal shortage
has been reported since August, 1991 °

] ¢ 4 0w

introduction of Airbus 320
) (t *

5196 SHRISHRAVANKIJMABPATEL
Will the Minister of CIVIL. AVIATION AND

TOURISM be pleased to state

(a) whether all the Airbus 320 aircraft
with the Indian Airines have been inducted
into service

(b)  so, the date of induction of each

(c) whether a number of these aircraft
which has aiready been inducted had to be
assigned to hangers due to go slow work
to-rule and other agitational moves resorted
to by the engineers and pilots this year,

(d) f so, the details in this regard, and

(e) the total loss incurred as a result
thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) Yes, Sir

(b) Awcraft Regn Date of re induction  Aircraft Regn Date of
»  imduction
VT-EPO 20590 VT-EPR 151090
VT EPH 7690 VT-EPS 201090
VT-EPM 256 90 VT EPI 23 10-90
VT-EPQ 26 6 90 VT EPT 241090
VT-EPK 5790 VT EPC 251290
VT-EPP 5790 VT-EPC 22491

~do
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{b) Alircraft Regn. Date of re induction  Aircraft Regn. Date of
imduction
VT-EPG 13.7.90 VT-EPB 22.11.92
VT-EPJ 13.7.90 VT-EPD’
(c) No, Sir. aware thatsome gram sabhashillages group

(d) and (e). Do not arise.
\
{Translation)

Post Offices in Hilly Areas of Uttar
Pradesh
5197. SHRI BHUWAN CHANDRA
KHANDURI: Willthe Minister of COMMUNI-
CATIONS be pleased to refer to the reply
giverr to Starred Question No.351 on De-
cember 16, 1991 and state:

(a) whether any survey has been con-
ducted by the Government for opening new
post offices in Pauri and Chamoli of Uttar
Pradesh under the Policy of opening post
office in each ‘Gram Sabha;’

- (b) it not, whether the Government are

in these backward hilly areas are entitled to
have a post office under these norms;

(c) it so, whether the Govemment
propose to open post-offices attheseplaces;
and .

(d) if so, when and if not, the reasons
therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS/(SHRIP.V:
RANGAYA NAIDU) : (a) No, Sir.

(b) Yes, Sir.

(c) and (d). It is proposed to open Extra
Deparntmental Branch Post Offices, subject
to justification and availability of fund at the
following places in Pauri and Chamoli dis-
tricts of Uttar Pradesh.

S.No. Paun District Chamoli District
1. Palig Sonu
2 Grkota Mallimajiyari .
3. Falda Saran Airas
4. ’ Baddolu Tandura
5. Chaurikh Ropa
6. Gvari Pindwah
7. Agar
8. - Jakhnauli
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[Enghish)
_Power Theft in Karnataka
5198. SHRIMAT.! . BASAVA.

RAJESWARI: Will the Minister of POWER
AND NON-CONVENTIONAL ENERGY
SOURCES be pleased o state:

(a) whether the Kamataka Electricity
Board has sutfered a loss of Rs. 7.21 corers
due to power theft from 1989 uptil now;

(b) whetherthe Central Electricity Board
has suggested a number of measures tothe
Board for reducing the power theft in the
State;

(c) if so, the details thereot?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI) : (a) 1t is not possible to
segregatethetechnicallosses and commer-
ciallosses dueto theft of power fromthetotal
Transmission and Distribution losses How-
ever, from 1989-90 to 1991-92 (upto Febru-
ary, 1992), Kamataka Electricity Board has
detected 207 cognizable cases and 5045
non-congnizable cases and an amount of
Rs.7.54 crores has been claimed for recov-

ery.

(b)and{c). In orderto check the theft of
power, Central Electricity Authority has is-
sued guidelines to all power utilities, includ-
ing the Kamataka Electricity Board, which
inter-alia, provideforthe installation of meters
inside tamper proof meterboxes sealed with
number seals, setting up of vigiliance squads,
conducting of surprise raids to check theft of
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energy andlaunching of propsecution against
persons found induiging in the theft of en-
ergy.

Post and Telegraph Offices in Gujarat

5199.SHRI HARISINH CHAVDA: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the details of post offices, tefegraph

offices and telaphone exchanges working in
Gujarat at prosent, district-wise; *

{b) whether itis a fact that their number
isinadequateto caterthe need of population;
and °

(c) Hso, the steps taken by the Govern-
ment for augementing the facilities?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU) : (a) The detalls of post
offices, telegraph offices and telephone ex-
changes working in Gujarat, at presem, dis-
trict-wise, are given at Statement |, I, and il

respectively.

(b) and (c) No, Sir. However, steps are
being taken to further improve postal, tele-
phone and telegraph services in the State.
During the Yeear 1991-92, so far 37 extra
departmental branch Post Offices and 2
departmental sub Post Offices have been
sanctioned in the state of Gujarat. As re-
gards, telephone axchanges, it is proposed
to add 7.9 lakhs switching capacity during
the Eighth Plan period. Telegraph facility
toowill be provided in more and more sta-
tions espacnal’y inthe rural areas , subjectto
feasibility.

STATEMENT !

Districtwise details of Post Offices in Gujarat

S.No. Narne of the District Number of Post Office
1. Jamnagar 386,
2. Rajkot 501

1
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S.No. Name of thé District Number of Post Office
3. Surandranagar 335
4, Bhavnagar 470
5. Amveli 324
6. Junagarh 538
7. Kutch 504
8. Banaskantha 434
9. Sabarkantha 559
10 Mehsana 567
11 Gandhinagar 95

. 12. Ahmedabad 557
13. Kheda 622
14. Panchrhahal 524
15. "Vadodra 657
16. Bharuch 493
17. Surat 630
18. Vaisad 540
19. Dang 56

TOTAL 8792
STATEMENT It

Distgrictwise details off Telegraph Offices in Gujarat as on 29.2.92

S.No. Name of District No. of Telegraph Offices
1. Ahmedabad 54
2. Baroda 84

3. Kheda 171
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S.No. Name of District No. of Telegraph Offices
4. Baruch 91
' 5 Surat 11
6. Valsad 112
7. Panchmahal 122
8 Amerl 104
9 Jamnagar 86
10. Junagarh 18 1.
1 Kutch 77
12. Rajkot 11
13 Bhavnagar 71
14 Mehsana 146
15 Banaskantha 36
16. Sabarkantha 92
17 Gandhinagar 61
18. Surendra Nagar 87
19. Ahwadang 3
20. Union Terntory of Nagara .
Dadar Haveil, Daman and Diu. 9

1809
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Production of Sponge Iron

5200. DR..C. SILVEBA .. Wil the
Minister of STEEL be pleased to state:

(a) whetherthe Government proposeto
increase production of sponge iron;

fb) # so, the details thereot; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINIS-
TRY OF STEEL (SHRI SONTOSH MOHAN
DEV):(a)to (c). In ordeerto reduce imports
of steel melting scrap, Government are
making efforts folr increased production of
sponge in the country. From 3 lakh tonnes
in 1988-89, the Installed capacity for produc-
tion of sponge iron has already increased to
14 lakh tonnes perannum. A number of new
gas-based and coal-based plants are also
under implementation. )

Crime Against Foreign Tourist's in
- Pelhi,

L
5201, SHRIRABIRAY : Willthe Minis-
ter of CIVIL AVIATION AND TOURISM be
pleased to state -

(a) whether Government are aware of
the crimes/cheating molestation; theft and
insecurity of possessions and overcharging
py autorickshawa etc. from the foreign
tourists visiting Delhi;

(b) the number of such incidents which
took place during the last one year; and

(c) the steps taken to remedy the
situation?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) : (a) to (c). As and when any
incident of crime against foreign tourists in
Delhi is reported, the law enforcing agencies
take suitable action inthe matter. They aiso
take appropriate measures to prevent such
crimes. Toursits Police Booths have been
set up and Tourist Police Vehciles have aiso
been stationed at strategic lo cations inthe
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capital by Delhi Police. The Department of
Tourism also takes up the matter with con-
cerned agencies as and when compiaints of
tourists are received. . -
¢ o .
Shortage of Postal Articles

5202. SHRIPRAFUL PATEL: Willthe
Ministerof COMMUNICATIONS bepleased

to state:

(a) whether there 1s an acute shortage
of postal articles In rural areas of the country
in genral and Maharashtra in particular;

(b) if o0, the reasons thereof-

(c) whether any survey has been con-
ducted in the country in this regard; and

(d) if so, the results thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRYOF COMMUNICATIONS. (SHRIP.V.
RANGAYYA NAIDU) : (a) No, Sir. There
15 no such shortage.

(b) Does not anse In view of reply at (a)
above.

" {c) Though no All india Survey has been
conducted in this regard, Postal countnes
are kept adequately stocked on the basis of
average demand.

(d) Does not arise in view of reply at ()
above.

) (Uppor Krishna Project .

5203. SHRI H.D. DEVEGOWDA . Wit
the Minister of WA RESOURCES be
pleased to state :

(a) the total amount required for the
completion of Upper Krishna projects phase
land II;

(b) the amount spent so far;

(b) the amount spent so far;

(c) whether the Government of
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Kamataka has requestedthe UnionGovem-
mentto declare it as a national projecrt; and

(d) i the same is not accepted by the
Union Government, the reasons thersof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA) : (a) The latest estimated cost of
the Upper Krishna Project Phase | & |l
(Stage-i) is Rs. 1553.58 crores.

. (b) Anamountof Rs.629.28 crores has
been incurred till 3/91 and an amount if
Rs.107 crores is likely to be spent during
1991-92.

{c) and (d). Upper Krishna Project gets
covered as a project of national importance
according to the criteria evolved by Central
Water Commussion. This Ministry's propos-
als to take up this scheme for providing
special Central Asssistance for expeditious
completion during Vil Plan has not been
accepted by the Planning Commussion.

Postaj Stamp for Ganesh Festival
Se o4 st dm

5204. .SHRIANNA JOSHI.
SHRI RAM NAIK -

. Willthe Minister of COMMUNICATIONS
be pleased to state:

(a) whetherthe Government proposeto
issue a special postal stamp to mark the
centenary of the Ganesh festival started by
Lokmanya Tilak;

{b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYANAIDU) : (a)to(c). APhilatelic
Advisory Committee functions to advise the
Government regarding issue of Commemo-
rative/ special postage stamps etc The
propose, reganding the issue of a special
postage stamp to mark the centenary of
Ganesh Festival will be piaced before this
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Commmittee, for consideration, at their next
meeting.

[ Translation)

Introduction of Flight between Bombay
,»and Jelgaon

5205. . DR. GUNWANT] BAMEHAL
SARODE: Will the Minister of CIVIL AVIA-

TION AND TOURISM be pleased to state:

(a) whetherthe Government proposeto
introduce a flight between Bombay and
Jalgaon;

(b) i so, the time by which it is likely to
be introduced ; and

{c) it not, the reasons theretor?

THE MINISTER OF CIiVIL AVIATION
AND TOURISM (SHRt MADHAVRAO
SCINDIA) - (a) No, Sir.

(b) Does not arise

(c) For commercial and operational
reasons it 1s not possible for Vayudoot to
airhnk any new station at the present junc:
ture.

T.V. Relay Centres at Patng

5206.  SHRI GHHEDLPASWAN: Wil
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whetherthe Government proposefo
expand the capacity of Patna T.V. relay
centre; and

(b) if so, by when and if not, the reasons
therefore?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIJAVYAS): (a)and
{b). Ahigh power (10KW) TVtransmitter is at
present functioning atPatna and there is no
proposal to augment its capacity. The in-
terim TV studio set-up presently functioning
at Patna is expected to be replaced by a

1)
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fullfiedged TV studio set-up during 1993-94.

[Englist)

Upper Thunga Project _

~ SHRIOSCAR FERNANDES:
" SHIFI KODAKANI GOWDANA
SHIVAPPA:

Will tthe Minister of WATER RE-
SOURCES be pleased to states

(a) whether the Union Government
have received the modified Upper Thunga
Project report from the GOvernment of
Kamataka for techno-economic appraisal;

{b) if so, the details thereof;

{c) the time by which approval Is likely
to be accorded; and

(d) the estimated amount likely to be
spent on the project alongwith the share of
the UnioR Government thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA) : (a) to (d). The modified Upper
Tunga Project Report estimated to cost Rs.
379.87 crores and envisaging annual irriga-
tion of 94,698 hecteres has been received
recently in February, 1992. As per the
presentt policy, imgation projects are funded
bythe State Governments themselves out of
their plan resources.

Tapping Non-Conventional Energy ]
5208. SHRI AMAL DATTA: Will the
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY be pleased to state:

: (a) the progresss made so far in trap-
ping non-conventional energy;

{b) the expereince with regardto capital
costand running cost per unit of energy; and

{c) the details of programme for exten-
sion of non-conventional energy?
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THE MINISTER OF STATE IN THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI) : (a) For tappmg non-
conventionalenergy sources, acomprehen-
sive programme of reserach, development,
demonstration and disemmination of new
and renewable energy systems and devices
has been taken-up in the country. These
programmes are beingimplementedthrough
various State Governments and implement-
ing agencies, besides autonomous institu-
tions and research organisations. Attached
Statement brings out status of progress
madea in the implementation of various types
of non-conventional energy systems and
devices.

(b) Many of the new and renewable
energy systems and devices are becoming
more and more popular and cost effectoive
with the asistance and efforts made by the
Central and State Governments/Nodal Agen-
cies and Research Organisations. Capital
cost of spme of the systems apparently
appears high when compargd with conven-
tional energy systems. However, a critical
socio-economic cost analysis including di-
rect and indirect costs together with cost to
the society and overall environmental cost,
most of the non-conventional energy sys-
tems and devices may prove to be cost
effective in the long run. Further, in afew
cases where the technology is inthe process
of development, the same may become cost
effective in case the availability of some of
the conventional energy sources reaches
near exhaustion limits over a period of time
in the future.

New and renewable energ: y sources
such as, sun, wind and water being free, the
running cost towards fuel is generally negli-
gible. However, as many of these systems
are installed generally in the open atmo-
sphere, appropriate and adequate mainte-
nance is requirad to be provided.

{¢) The Government is encouraging
development, production and wider use of
new and renewable energy sources for vari-
ous types of centralised as well as
decentralised applications. Researchdevel-
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opment, demonstration and dissemination
activities are being undertaken. Country-
wide infrastructure for the manutfacture, in-
stallation and maintenance of various sys-
tems and devices has been developed. For
hamessing and use of renewable energy
Systems and devices,incentives such as
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subsidy, soft term loans, and fiscal incen-
tives in the form of depreciation allowence
and relief in sales tax, excise duty and
customs duty are provided to the users and
manufacturers. In addition, publicity and
awareness campaign are also being under-
taken.
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Tourist Places with S.T.D. In Karnataka.

5209. SHRIG DA: Wilithe
Minister of UNICATIONS, bepleased

to state:

(a) the details of tourist places in
Kamataka connected with STD facilities so
far, and .

(b) the details of the tourist places to-be
connected with this facilties during 1992-
937

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYANAIDU) : {(a) Names of Tounst
places in Karnataka provided with STD facil-

ty:-

1 Mysore 2. Bangalore 3. Moodabidn
4. Nandihills 5. Snrangapatna 6. Gorur 7.
Madikeri 8. Banawag: 9. Mandagudde 10
Gadag 11 Mosiehosahalli 12. TB Dam
(Munirabad) 13 Unkal (HBL Local)

(b) Names if Tourist places planned to
be provided with STD dunng 1992-93 -

1 Bilgi 2. Almatti 3. Lokapur 4.
Kanakagin 5. Badami 6. Kamiapur (Hampi)
7. Belur 8. Halebeedu 9. Sravanaabelgola
10. Talkad 11. Gundlupet 12. Honnavar
13. Hungund 14 KR. Sagar 15. Jog falls
16. Hangal 17. Gabbur 18 Anegund: 19.
Ganesngudl 20. Ambikanagar 21. Maddur

Local Call from Delhi to Gurgaon.
5210. SHRIRAORAMSINGH Wm!he
Minister of COMMUNICATIONS be pleased
to state-
(a) whether the Government have pro-
vided local call faciity from Fandabad,
Gaziabad and Bahadurgarh to Delhi,

(b) whetherthe Government proposeto
extend this facility for Gurgaon,

(c) it so, by when; and

(d) if not, the reasons thereof?

CHAITRA 10, 1914 (SAKA)
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THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU) : (a) For historical
reasons, calls between Faridabad,
Ghaziabad, Bahadurgarh and Delhi are on
unit fee untmed basis.

(b)to (d). Aproposalis underconsider-
ationto rationalise thetaniff forcalls between
towns and peripheral exchanges in adjoining
areas. This will apply to Gurgaon as well as
to fandabad, Ghaziabad and Bahadurgarh.

.

Production of Stesl by SAIL

5211. SHRI MUUKHOPADHYAY
. Will the Minister of STEEL be pleased to
state

(a) the quantum of steel produced by
SAlL in 1991-92;

(b) the quantum out of it released for
intemal market;

(c) the quantity of steel exported In
1991-927

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV) . (a) Duning April, 1991 to
February, 1992, the production of saleable
steel by SAIL was 72.5 tonnes.

(b) The sales of pnme steel by SAIL
during the period April, 1991 to February,
12992 was 57.7 lakh tonnes.

(c) Export of mild steel by SAIL dunng
the period Apnl, 1991 to February, 1992 was
1.57 lakh tonnes.

[ Translation}
Telephone Bllls in Dh. anbad, Bihar

5212. SHRI RAMDEW RAM: Will the
Minister of COMMUNICATIONS be pleased
to state:

!
(a) the number of telephcne subscrib-

ersof Dhanbad district who have complained
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of receiving inflated bilis dunng the last three
yoars,

{b) the number of subscnbers, out of
them who have been gwen rebate by the
department and the criteria thereof, and

{c) the number of subscnbers who have
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been denled the rebate by the depariment
and the criteria thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V
RANGAYYA NAIDU) * (a) to (c). The
required information is given in the State-
ment attached.
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Viliagas, Electrified in Maharashtra

13
5213 SHRI VILASRAQ NAGATHHAQ
GUNDEWAR Wil the Minister of POWER
AND NON-CONVENTIONAL ENERGY
SOURCES be pleased 1o state

(a) the number of villages etectrified in
Maharashtra dunng the last two years, dis
trict-wise

() the number olt villages yet 1o be
electntied, and

) the rumber of villages proposed to
be electrified dunng 1792 93 d stricr wise?

THE MINISTLR OF STATL Of THE
MINISTRY OF POWER AND NON CON
VENTIONAL ENERGY SOURCES (SHRI
KALPNATHRAN ia)to(c) TheMaharashtra
State Flectncity Bc ard has decatred that, as
per 1981 census the entire State nas reached
cant percentvillage alectrificationby theend
ot March, 1989 The tutal number of electri-
Yled villages wn Maharashtra comes to
39.10@‘ :

. U t
Ahashvani Kendra at Aligarh

e
5214 SHRIMATI SHEELA GAUTAM
DR LAL BAHDUR RAWAL

Willthe Minister of INFORMATION AND
BROADCASTING be pic ased tc state

(a) whetier it has been decided to set
up an AlR station at Aligarhin Uttar Predesh,

(b) i so, the getalls thereof, and
(c) ff not, the reasons therefor

THL DEPUTY MINISTER IN THL MIN
ISTRY OF INFOKMATION AND BROAD-
CASTING (KUMARI GIRWA VYAS) (a)
and (b) Yes, Sir There is a proposal at
present to set up a Relay Certre at Aigarh
It is scheduled to be technically ready by
March, 1994

{c) Does nct anise
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National Network Programme

5215  ___SHRI_ 'R
SOBHANADREESWARA RAO . Wil the

Mintsret of INFORMATION AND BROAD
CASTING be pleased to siate

{a) whethher tto Nationa! Network
programme s telecast from all the
Doordarshan Kendra$ in the country um
formly,

(b) i so, the details of Doordarshan
Kendras from where Hind' News are no!
telecast on this Network, and

{c) W s0, the reasons, therefor?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF {NtORMATION AND BROAD
CASTING (KUMARIGIRMA VYAS)  (a)to
{¢} Nn Sir Doordarshan Kendra, Madras
goes not telecast the nat onal news bulletin
n Hind at 8 40 P M This exceplion was
made at the request of the Governmont of
Tamii Nadu

[ Translation)
Units of ITDC Not to be Privatised

5216 SHRIMUMIAZANSAR! Willthe
Miuster of CIVIL AVIATIO N AND TOUR
ISM be pleased to state

(a) the details of Units of the india
Tounsm_ Development Co%orallon which
are nol to be privatised as per the
Government's decision, and

(b) thee reasons therefor and the in-
come expected to be earned by the Govern
ment each year from these units?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a)and (b) Government have
formulated a scheme whereby small groups
of ITDC hotels would be formed for the

4
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purpose of devieoping them as Joint Ven-
tures with foreign hotel chains. in the first
Instance, two groups of four hotels each are

proposed to be developed in this manner.
The matter is howevzr, et to be finalised.
S

Alr Service In Bajasthan

L)

5217. SHRI GIRDHARI LAL .
BHARGAVA :SWimm&ter of VI

AVIATION AND TOURISM be pleased to
state:

(a) whether Government have received
any proposal from the Sahara-india Com-
panyforintroducing air-service inRajasthan;

(b) i so, the details thereof; and

(c) the places at which Sahara-india is
likley to provide air-service in the State?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) : (a)to (c). Sahara-India has yet
to obtain Air Taxi Operators Permit The
scheme permits operation of air-services to
all airports in India which are open to sched-
uled operation.

[English)
Telecast of Nepall Fiims

5218. SHRIMATL .DIL KUMARI
BHANDARI : Wilithe Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(@) whetrha‘r the Doordarshan telecast
documentary and features films on national
network in regional language;

{b) whether the Government have re-

ceivedrequestsfrom Nepalispeaking people
of the country to telecast Nepaii films,

(c) whether some producers have of-
fered their production fpor telecast; and

(d) if so, the number of Nepali fims
telecast during the last three years and the
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number of films proposed to be telaecast in
future? .

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRWA VYAS) : (a)to
(c). Yes, Sir.

(d) Six Nepali films have been telecast
by Doordarshan during this period. The
telecast of more Nepalifilms inthe future will
depend upon the offered films being found
suitable forteleecast, Doordarshans overall
programme requirements and complation of
formalities. .

$ Y
Local Call Facility within the Radlous of
40 Kms.
~i,

5219, YELLAIAM. . Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) whetherthe Government havebeen
extending local telephone call faciliies to
areas within the radius of 40 Kms from each
State capital;

{b) it so, the details thereof;

{c) the names of such capitals which
have been provided with this facility;

{d) the names of cities without these
faciltties; and

(e) the time by which these facilites are
likely to be provided to all the ctties including
Hyderabad?

THE DEPUTY MINISTER IN THE MIN-
ISTRYOF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU) : (a) No Sir, the local
call facility s restncted to local area of a
telephone exchange ortelephone exchange
system. Calls beyond the local area of a
telephone exchange systems are chargeed
on the basis of fong distance tariff. How-
ever,, presently the charges for subscriber

. dialled long distance calls betwesn two ex-
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changes in different local areas but calls
between two exchanges in different local
areas but within 20 Kms of each other are the
same as a local call.

(b) to (e). Question does not arise in
view of (a) above.

Telecommunications Facliities in Tamil
w»mmu - Snnp——

5220. SHRI P.G. NA_RAYAN{\N Will
the Ministér' of COMMUNICATIONS be
pleased to state:

(a) whether it 1s a tact that Telex,
Telephone and Fax facilities are not avail-
able at some of the important tourists places
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In Tamil Nadu; and

(b) if so, the details thereof and by when
thesefacilities are likely tobe providedthere?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYANAIDU): (a)and (b). Telexand
Telephone facilities are available at most of
the important tourist places. As far as FAX
facillity 1s concerned any subscribercan avail
of this facility by using his own FAX machine.
The details for important tourist places are
giveninthe enclosed statement. The objec-
tive of the draft 8th Five Year Plan (1992-97)
1s to provide telephone and telex facilities at
alitounst places on demandbythe end of the
plan period

STATEMENT

Telex, Telephone and FAX facilities at the important tourist places in Tamil Nadu

No. Name of places Telephone Telex
facility facility

1. Rameshwaram - Available Not Available
2. Kancheepuram Available Avalilable

3. Kodaikanal Avallable Avalilable

4. Chidambaram Available Available

5 Kanyakuman Avallable Avallable

6. Vedanthangal Available Not Available
7. Madurai Available Availlable

e Mahabalipuram Avalilable Available

9. Ooty Available Avallalble

10. Trichy Available Available
1. Thanjavur Available Available

12. Poompuhar Available Not Available
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No. Name of places Telephone Telex
tacility facllity

13. Courthalam(near

Thenkast) Avallable Avallable
14. Ogenakkal Available Not Avaliable
15. Yeracaud Avaliable Available
16 Thiruvannamalai Available Available .

[ Transiation) } THE DEPUTY MINISTER IN THE

Electro_r_ﬂc Exchanges in Uttar Pradesh .

¢ -

5221. SHRISWAMI SURESHANAND :
Wilt the Minister of COMMUNICATIONS be
pleased to state:

(a) whether the Govemnmeent propose
to set up electronic exchange Uttar Predesh;
and

(b) If so, the details thereot, district-
wise?

MINSTRY OF COPMMUNICATIONS (SHRI
P.V. RANGAYYA NAIDU) - (a) Yes, Sr.

(b) (i) Thedetalls of existing telephone
exchanges proposed to be converted into
elactronic exchanges dunng 1992-93 are
given in the attached statement.

(1) New electronic telephone ex-
changes will be set up at places where
registered paid demand reaches 10 or more
depending upon avatlabillity of resources

STATEMENT

Details of Existing Telephone exchanges proposed to be converted into Electronic
Exchanges duting 1962-63 in Uttar Pradesh (District-wise)

S.No. Name of District Name of Electronic
Exchanges

7 2 3

1. Allahabad 4

2. Agra 9

3. Aligarh ] 26

4. . Almora 16

5. Azamgarh 15.
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S.No. Name of District Name of Electronic
Exchanges
2 3
6. Bareilly 14
7 Bahraich 13
8. Banda 6
9. Barabank: 11
10. Basti 1"
1. Sidddarth nagar 6
12 Bynore 29
13 Badaun 17
14 Bulandshahar 7
15. Chamoli 4.
16. Dehradun 10
17. Deona 17
18. Etah 18
19. Etawah 5
20. Falzabad 20
21. Fatehpur 3
22. Farrukhabad 7
23, Ferozabad 7
24. Ghazipur 16
25. Ghaziabad B



261 Written Answers CHAITRA 10, 1914 (SAKA) Wiitten Answers 262

SNo Name of Distnct Name of Electronic
R

1 2 3
26 Gorash pur 1
27 CGonda 13
28 Hardwar 6
29 Hardoi 9
30 Hamirpur 8
31 Jaunpur 14
32 Jalaun 3
33 Jhansi 6
34 L akhimpur 27
35 Lahtpur 2
36 Maharajgany 2
37 Mau Nath Bhajan 7
38 Mainpun 4
39 Lucknow 3
40 Mathura 13
41 Mirzapur 12
42 Moradabad 20
43 Meerut 4
44 Mucaffarnagar 12
45 Nainital 30

46 Kanpur Rural 2
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S No Narme of Distnet Name of Electronic

. Exchanges o

1 2 3

47 Paun 7

48 Pratapgarh 6

49 Philibhit 10

50 Pithoragarh 9

51 Raebareli 7o

52 Rampur 7

53 Saharanpur 5

54 Shahjahanpur 12

55 Stapur 6

56 Sonbhadra 6

57 Tehn Garwal 10

58 Unnao 7

59 Uttarkashi 3

60 Varansi 13
[Enghish) THE MINISTER OF STATE OF THE

Thermal Power Station at Kanyakumari
M"

5222 SHRI N DENNIS Wil the
Minister of POWER AND NON
CONVENTIONAL ENERGY SOURCES be
pleased to state

(a) whether the Government pro pose
to set up a thermal power station at
Kanyakuman distnct of Tamil Nadu, and

e ——

{b) 1 so, the details thereof?

MINISTRY OF POWER AND NON
CONVENTIONAL ENERGY SOURCES
(SHRI KALP NATH RAl) (a)and (b) No
proposal for installation of a Thermal Power
Station at Kanyakuman has been received
from the Tamil Nadu Electricity Board

SC/ST Pilots In indian Ajlineg and Air
- - India

EY

5223 SHRI RAM VILAS PASWAN
Wil the Minister of CIVIL AVIATION AND
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TOURISM be pleased to state:

(a) whether there are institutions aided/
recognised by the Government for imparting
pllot training;

(b) ¥ so, the names of such institutions
running at present locationwise, period of
training and the total number of pilots trained
so far by each of the institutions including
number of trained pilots belongoing to the
scheduled Castes/scheduled Tnibes, and

{c) the total strength of the pilots in Inchan
Airlines/Air India etc. and the number of pilots
belongingtothe SC/ST atpresent, separately?

THE MINISTER OF CiViL AVIATION
AND TOURISM (SHRI MADHAVRAQO

CHAITRA 10, 1914 (SAKA)
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SCINDIA) : (a) Yes, Sir.

(t) Training forpilots is being impaned
at Indira Gandhi Rashtriya Uran Akademy
(IGRUA) at Fursatganj (U.P.) and 26 flying
club in different parts of the country listed
in the statement. There 1s no prescribed
duration for pilot training. A student
utilising the subsidised flying is supposed
to complete his Private Pilot Licence
training in not more than 3 years. At
IGRUA, the duration of training for a
commercial pilot licence course is 18
rmonths. The totat number of pilot trained
atIGRUA is 188 of whom 7 belong to SC/
ST categones. There is no reservation for
SC/ST categories in the mattter of training
imparted by flying clubs.

'c) The particulars are as under:-

Total Number  Pilots belonging Pilots belonging
of pilots to SC category to ST category
Indian Airtines 608 23 4
Air India 343 1 -
Vayudoot 141 1 2
STATEMENT 6. The Delhi Flying Club Lid.

1. Tue Anchra Predesh Flying Club,
Hyderabad Airport, Hyderabad-500011.

2. The Bombay Flying Club, Juhu
Aerodrome, Santacruz (West), Bombay-
400049,

3. The Guijarat Flying Club Civil
Aerodrome, Harni Road, Baroda-390006.

4. The Madhya Pradesh Flying Club Ltd.
Civil Aerodrome, Indore-453005.

5. The Madras Flying Ciub Ltd, Civil
Airport, Madras Airport P.O. Madras-
600027,

Safdarjung Airport, New Delhi-110003.

7. The Coimbatore Flying Club Ltd.
Civil Aerodrome Post, Coimbatore-641014.

8. The Kerala Aviation Training
Centre. Civil Aerodrome, Petttah P.O.
Trivandrum-895024

9. The Banasthali VidyapithGhiding &
Flying Club, Banasthali Vidyapith-304022
(Rajasthan)

10. The Nagpur Flying Club,
Sonegaon Aerodrome Nagpur-440005.

11. The Jamshedpur Cooperative
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Flying Club Ltd. Sonari Aerodrome,
Jamshedpur831011 (Bihar)

12. The Ludhiana Aviation Club, Civil
Aerodrome, P.O. Sohnewal, Ludhiana.

13. The Amnstar Aviation Club, Cwil
Airport, P.O. Rajasansi, Amritsar-143101.

14. The Northern India Flying
Club.Jalandhar Cantt-143005.

15. The Patiala Aviation Club, Ciwil
Asrodrome, Patiala-147001.

16. The Hissar Aviation Club, Hissar,
(Haryana).

17. The Kamal Aviation Club, Kamal-
132001.

18. The Assam Flying Ciub Ltd. B
Barooah Road, Gauhati-781007

19. The Pinjore Aviation Club, Cuvil
Aerodrome, Pinjore (Haryana).

20. Rajasthan State Flying School,
Jaipur Airport, Jaipur-302011.

21. Govemment Flying Training Scho

ol, Jakkur Aerodroms, Bangalore-
560064.

22. BiharFlyungCuwil Aerodrome, Patna

23. Government Flying Training
Institute,Behala, Calcutta-700060.

24. Govemment Aviation Training
Institute, Civil. Aerodrome, Bhubaneswar.

25. State Civil Aviation U.P. Govemment
Flying Tralning Centre, Lucknow Airport,
Lucknow.

26. Andaman & Nicobar Flying Training
institute, Lambaline Airport, Port Blair
{Andamans),
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[ Transiation)

Setting up of Sponge Iron Factory In
Madhya Pradesh

A A/ SN %o I
5224.  SHRI BHAWANI LAL
—TTUVERMA: T

—— 3 e

KUMARLPUSPA DEVI
. SINGH. ... .

Wilithe Minister of STEEL be pleased
to state:

(a) the number of sponge iron plants
set up 1n Madhya Predesh so far;

{b) whether the Government have any
proposal to set up some sponge iron plants
dunng Exghth Plan there; and

(c) I so, the details thersof and the
steps taken in this regard so far?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHANDEV) : (a)to(c) There are seven
pnvate sector sponge iron projects under
implementation in Madhya Pradesh, which
are likely to go into production during the
Ewghth Plan. One of these has been parhally
commussioned.

(English)
Telecast Teachings of All Religions.
5225. SHRIP illthe Min-
ister of INFORMATION AND BROADCAST-
ING be pleased to state.

(a) whether there is any proposai to
telecast the teachings of all religions;

(b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
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CASTING (KUMARI GIRWA VYAS): (a) to
{c) No, Sir. Doordarshan endeavors to tele-
cast high quality programs drawn upon the
deeper cultural, philosophic and spiritual
contents of all religions.

Operational Efficiency of Alrcrafts

5226. SHR1 ANBARASU ERA Wil the
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state:

(a) whether most of the aircraft run iate;
and

(b) if so, the remedial steps proposedto
be taken to improve the operational effi-
ciency?

MINISTER OF CIVIL AVIATION AND
TOWRISM (SHRIMADHAVRAO SCINDIA):
(a) No, Sir.

(b) Does not anise.

Irrigahon Projects In Private Sector

...m—

5227. SHRIK V. THANGKABALU Wil
the Ministér of WATER RESOURCES be
pleased to state:

{a) whetherthe Govemment proposeto
involve private companies in major and me-
dium irrigation projects; and

(b) if so, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b) There is no proposal
for privatisation of major and medium irriga-
tion projects which are capital intensive. But
the work of maintenance of system and
distribution of water at the tertiary level and
recovery of water-rates is proposed to be
entrusted to the water users associations
and cooperatives.

CHAITRA 10, 1914 {SAKA)
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Private Equity Partner for ISCO
4

5228. SHRI VWAY KUMAR YADAV:
Will the Minister of STEEL be pleased to
state:

(a) whether attention of the Govem-
ment has been drawn to the news-item
appearing in the Business Standard dated
February 25, 1992 regarding private equaty
partner for ISCO;

(b) if so, the facts thereof;

(c) whether the massive iron ore depos-
its in Chiria hill 1s taken into consideration
while finalising the privatisation deal; and

(d) if so, the details thereol

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) Yes, Sir.

{b) While clearing the proposa! on
Modernisation of Burnpur Steel Works in
December, 1991, the Public Investment
Board had directed the Ministry of Steel to
fully explore the possibilities of private par-
ticipation in Indian Iron and Steel Company
(1ISCO). Steel Authority of India Limited
have engaged SBI-Capital Markets Ltd. for
completing this exercise. Their report is ex-
pected to be received soon. After the report
is examined, appropriate recommendations
will be made to the Govemnment.

(c) and (d): SAIL have kept Chitra lron
ore Deposits outside the purview of the on-
going exploration of possibilities of private
participation in IISCO.

[ Transiation)

Kahalgaon Power Projéct
5229. SHRI YASHWANT.RAQ PATIL:

Will tha Minictor nf DIAVWAMCD AMM AINW
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CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) whether the Govemment have to
bear the losses worth crores of rupees due
to non-completion of Kahalgaon power
project in time;

{b) i so, the initialtime schedule thereof;

(c) the reasons for non-completion of
this project so far; and

(d) the time by which the said project is
likely to be completed?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAP NATH RAI): (a) Delay in completion
of any project could result in cost overruns
resulting from price escalation and exchange
rate variation for the period of delay depend-
ing on the terms of the contract and source
of supply of matenals. The construction of
Kahalgaon Super Thermat Power Project
(4x210 MW) has been affected by delay in
the supplies, variation in exchange rate of
Indian rupee vis-a-vis major foreign curren-
cies, price escalation in respect of
uncompleted portion of supplies/works.

(b) Inttial time schedule for completion
of the project was January, 1993. This was
based on the commissioning schedule of 48
months from July, 1987 (the date of signing
of main plant contract with Mi/s.
TECHNOFROMEXPORT, USSR), for the
first unit and subsequent units at interval of
six months each thereafter.

(c) The completion of the project has
been detayed mainly because of the follow-
ing reasons:-

(i) Delay in supplied from earshwhile
USSR.
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(i) Non-sequential supplies.

(i) industrial relations problems.

(d) The completion of the project is now
scheduled for 1994,

[English)
Tourists Visited Ladakh During 1891-92

5230. SHRI GURDAS KAMAT: Will the
Minister of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether Ladakh 1s emerging as the
major tourist centre in J & K;

(b) it so, the details thereof;

(c)the number of tourists visited Ladakh
in 1991-92; and

(d) whether Government propose to set
up alternative route for vistting Ladakh; and

(e) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) to (c) Ladakh is increasingly
becoming popular with the tourists. How-
ever, the relevant statistics are not available.

(d) and (e) Steps are being takenforthe
development of Kulu-Manali Leh route in
coordination with the respective State Gov-
ernment.

Joint Deep Sea Fishing Venture with
Sovies Unlon
SHRIMATI SAROJ DUBEY:
SHRIHARIKISHORE SINGH:
Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

5231.
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{a) whether a joint deep sea fishing
venture was proposed to be taken up with
the earstwhile Soviet Union;

(b) whether the proposal could not
materialise because of certain conditions
inserted upon by list while Soviet Union;

(c) if so, the dstails thereof;

(d) whetherthe Government proposeto
take up the matter with the new Soviet set up;
and

(e) it so, the details of the steps taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(@) Four jointventures indeepseafishingare
proposedto betaken up with companies and
organisations of countries of earstwhile So-
viet Union.

(b) No, Sir.

{c) to (e) Do not arise.

{ Transiation} v -

Power Supply in North Bthar
5232. SHRI SHIVA SHARAN SINHA:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a)the present position of power supply
in North Bihar and whether this area gets
minimum supply of power inthe country; and

(b)if so, the action proposed to be taken
by the Govemment for improving this posi-
tion thereof?

THE MINISTER OF STATE OF THE
"MINISTRY OF POWER AND NON-CON-
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VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b): During the
period April, 91 - February, 92, the energy
requirement in Bihar was 6815 million units
against which the availability was 4789 mil-
lion units, which represents a shortage of
29.7%. The power supply to various areas in
State of Bihar falls under the distribution
system of the State and is the prerogative of
State Government/SEB. State is providedits
due share from Eastern Region as well as
assistance from Northern Region as a spe-
cial case. Various other measures being
taken to increase the availability of power in
Bihar include mgximising generation from
existing generating stations, implementa-
tion of Renovation and Modernisation
Programme, reduction in Transmission and
Distribution losses, effective load manage-
ment and energy conservation etc.

[English)
- ’
Orange Juice Processing Plant In
. Maharashtra
§233. SHRI RAMACHANDRA

GHANGARE: Will the Minister of FOOD
PROCESSING INDUSTRIES be pleased to
state:

(a) the number of orange processing
plants set up in Maharashtra alongwith its
locations;

(b) whether any of the above plants is
sick unit and if so, the help Government
extended to such plants for survival;

(c) whether any plant exported any of
the its products and if so, to what extent they
have eamed foreign exchange; and

(d) whether any incentive or assistance
have given by the State and the Union
Government to the above plants to augment
their sales?
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO)
‘(a) to (d) There are 12 orange processing
plants in Maharashtra set up at different
locations They are not reported to be sick
None ofthese plants is reportedto be export-
ing orange products No request for any
assistance for augmenting the sales has
been received tn this Ministry from
Maharashtra Government for these plants

A}

Avallabliity of Water in the Varlous
Revers

5234 SHRID PANDIAN Will the Min
isterof WATERRESOURCES be pleasedto
state

(a) the availability of water on the basis
of average flow nterms of TMCs fromrivers
the Ganges, Mahanad:, Godavari Krishna
Kaven, Naramada and Tapti
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(b) the percentage of water utilised for
imgation from the rivers; and

(c) the percentage of water that flows
into the sea?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA) (a) A Statement 1s enclosed

(b) About 16 75 percent of available
water from nvers 1s presently being utiised
for imgation purposes However, the per-
centage of utilisation of surface water 1s
about 44 93 of the utihsable surface water
resources

(c) After utthsation of available water for
imgation and other purposes and annual
replenishable ground water recharge, the
balance water, after evaporation and veg
etation losses, flows into the sea

STATEMENT

Statement showing the Availabiity of waters in Vanous Rvers

SI No Name of the Average annual Estimated Utihsable flow

River flow in TMC {excluding ground water)
n TMC

1 2 4

1 Ganga 18542 8,829

? Mahanad . 2362 1,765

3 Godavari 4202 2,695

4 Knshna 2394 2,048

5 Cauvery 754 671

6 Narmada 1458 1,218

7 Tapti 649 512
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[ Translation)
Post and Telegraph Otfices In Madhya_

Pradesh
5235 SHRI SURAJBHANU SOL ANK!
Willthe Minister of COMMUNICATIONS be
pleased to state:

(a) the district-wise details of post and
telegraph offices functioning in Madhya
Pradesh at present,

(b) whether the people have to cover a
distance of 10 mules or so to avail the tacilty
of the telegraph office,

(c) whether the Government propose to
set up post and telegraph offices In large
number :n the next financial year,

(d) i so, the locations thereot; and

(e) 1if not, the reasons therefor?

THE DEPUTY MINISTER IN THE MIN

CHAITRA 10, 1914 (SAKA)
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ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) District-wise de-
tails of post and telegraph Offices function-
ing in Madhya Pradesh are given in State-
ment ‘A’ and ‘B’ respectively.

(b} Yes Sir, iIn some cases
{c) Yes Sir
(d) Telegraphs Offices:

Mostly in village Gram Panchayats de-
pending upon feasibilty.

Post Offices:

R 1s notfeasible to indicate the names of
places where post offices are proposediobe
opened in Madhya Pradgsh as Annual Plan
targets for the year 1992-93 have not been
finalised

(e) In view of reply to (c) and (d), ques-
tion does not anise
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STATEMENT-8

Districtwise detalls of Telegraph Offices functioning in Madhya Pradesh as on 29 2 1992

')

S No Name of Distnet Total Offices
1 Bhopal 92
2 Bilaspur 303
3 Bastar 99
4 Betul 107
5 Bhind 97
6 Balaghat 149
7 Chhattarpur 110
8 Chhindwara 170
9 Damoh 94
10 Datia 68
1" Dewas 117
12 Dhar 141
13 Durg 122
14 Guna 124
15 Gwallor 140
16 Hoshangabad 155
17 Indore 114
18 Jabalpur 187
19 Jhabua 96
20 Khandwa 155

21 Khargone 182
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S. No. Name of District Total Offices
22. Mandla 136
*23. Mandsaur 178
24, Morena 200
;5. Narsighpur 82
26. Panna 55
;7. Raigarh 199
28. Raipur 340
29. Raisen 137
30. Rajnandgaon 119
31 Ratlam 123
32. Rajgarh 138
' 83 Rewa 123
34 Sagar 199
35. Sarguja 125
36 Satna 113
*37 Sehore 92
38, Seoni 103
39 Shahdo! 137
» 40 Shajapur 151
41. Shivpuri 106
‘ 42. Sidhi 89

43, Tikamgarh 102
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-
S No Name of Distnct Total Offices
44 Ugain 180
45 Vidisha 136
[Enghsh) (a) whether the Government had made
v an announcement last year that free tele
Ground Water Exploration phone facilities would be made available In
the Central Government hospitals
5236  SHR! CHHITUBHAI GAMIT,

SHRI ANADI CHARAN DAS

Will the Minister of WATER RE
SOURCES be pleased 1o state

(a) whether the Geomorphologicat and
linement maps prepared using remote sens
ing studies have shown any success to ald
ground water exploration in the country and

(b) # so the details thereof particularly
its success in Onssa and Gujarat?

THE MINISTER OF WATER RFE
SOURCES (SHR!I VIDYACHARAN
SHUKLA) (a) Yes Sir

(b) The Central Ground Water Board
under its ground water exploration
programme aided by Remote Sensing Geo
physical and hydrogeolgicdl studics has
dnlied 14 exploratory wells in Gujarat and
142 exploratory wells inOnssa Out of these
8 wells in Gujarat and 105 wells in Onssa
have been successful the success rate
being 57 and 74% respectively

[ Transiation}
Free Tel_ephone Facilities in Hospltal_s
5237 SHRI DAU DAYAL JOSHI will

the Minister of COMMUNICATIONS be
pleased to state

(b) if so the names of the hospials,,
where this facility has been provided and

(c) the ime by which this facilittes Is
likelytobe provided in alithe CentralGovern
ment Hospitals?

THE DEPUTY MINISTER IN THE MIN
ISTEROF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a)Sir instructions to
provide free telephone faciities for local calls
at al Major Hospitals and District Hospital in
the cities where the Emergency patients arc
admitted were i1ssued in August 1991

(b) and (c) The information regardinq
compliance of above instructions s being
collected and will be laid on the Table of the
House

[English]

Flight between Calicut and Sharjah

N

5238 SHRI SHIBU SOREN Wil the
Minister of CIVIL AVIATION AND TOUR
ISM be pleased to state

(a) whetherthe Indian Arlines is starting ~
fight between Calicut and Shanah

(b) f so, the likely date of inaugurai fight
andwhetherthe length of Calicut airport run
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way I1s adequate for landing and take off of
wide bodied aircraft, and

(c) if not, the reasons therefor and the
steps being taken in this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) to (c) Indian Airdines has
introduced a thrice weekly service with effect
from 15th February 1992 Calicut runway Is
not adequate to handle wide bodies aircraft
Upgradation is not possible because of pro-
hibitive cost L

Development of Aerodrome in Satara
District

5239 SHRIPRATAPRAOB BHONSLE
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state

(a) whetherthe Union Government pro
pose to develop an Aero Drome in Satara
distnict and

(b) if so the details thereof and the
progress made In this regard?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) No, Sir

(b) Does not arise

[ Translation)

M -

IFiIm with French Collaboration
Mo &

5240 SHRI RAJASH KUMAR
SHRIMATI SHEELA
GAUTAM
Will the Minister of INFORMATION

AND BROADCASTING be pleased to state

(a) whether 1t 1s proposed to produce
films in collaboration with France,
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(b) if so, whether such films are pro-
posed to be shown In the European market,

(c) whether the profit earned will come
to India in foreign exchange, and

(d) f so, the amount of foreign exchange
likely to be earned therefrom?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRWJAVYAS) (a)Yes,
Sir tisafactthaton 13 12 91 Government
of India have approved a joint venture be-
tween France Cinema Diffusion and Shn
Rajesh Khanna, an Indian Promoter The
main objectives are as follows
o

(1) Import, distribute French Films in
India and other agreed countnes,

(1) Promotion of French films through
the media of cinema, theaters, galleries,
video, television, publications, exhibitions
and such other media as may be legally
permissible

() Production and co-production of
Fiims and Promotion thereof,

(iv) Promotion of Indian films overseas
particularly in non traditional markets,

(v) Assist in making available fully paid
scholarships for India students to study vari
ous dimensions of film making in France,

This will be in addttion to the normal
number of scholarships made available by
the Government of France or any of its
agencies

(vi) Assist in technological upgradation
of selected theaters in India and fund such
upgradation and to arrange availabilty of
French experts to advise on such
upgradation,



295 Written Answers

(vii) Assist in arranging deputation of
appropriate FrenchexpertstoFilmand Tele
vision Institute of India Pune,

(vin) Promote cooperation an collabora

tion between French and Indian cinema X

industry in the field of Cinema technoiogy,
production distribution and exhibition and

{ix) Maximise earnings In foreign ex
change

Under this joint venture, no repatnation
1s allowed by France Cinema Diffusion or by
its nominees out of India of the dividends If
any paid on the shares held by tthem as the
case may be

The terms offered by France Cinema
Diffusion are quite favorable and will help
modernisation of the film industry in the
country besides earning the foreign ex
change

(b) No film has so far beenco  pro
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duced

{c) and (d) Question do not arise
.3
Plan for the Utilisation of Waste Materi-
als

5242 SHRI RAM PUJAN PATEL. Will
the Minister of POWER AND NON-CON
VENTIONAL ENERGY SOURCES be
pleased to state

(a) whether the Department of Power
an Non Conventional Energy Sources has
conducted any research and develo, y
plant for utiising the waste materials and

(b) t so the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON CON
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAIl) (a) & (b) Yes Sir Re
search and Development has been con
ductedfor utilisation of waste matenals The
detalls are given In Statements | and I

STATEMENT-

Details in respect of pilot plants taken up as a follow up of research for utilisation of waste
materials

1 Fruit & food Processing

2 Willow Dust

3 Horse Dung

Two units of 25 cu m capacity each
biogas generation have beencommis
sioned at Mysore The gas i1s being
used in canteen

Willow dust based 25 cu m capacity
biogas plants has been set up at
Udaipur CottonMills Twosimilarplants
of25cum & 90 cum
capacity each are under
construction in Punjab & M P

Two units of 25 cu m capacity each
biogas  generation are recently
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4. Kitchen

5. Destillery Effluent

6. Hospital Waste Water

7. Tannery Waste

8. Water Hyacinth
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commissioned in Pune. Gas is being
used by 19 families.

Two units of 10 cu.m. each and one
unit of 43 cu.m. biogas generation
project has been set up in Gujarat.

a) A full-scale pilot plant for treatment
of 1500 cu.m. distillery effluent per day
is under installation in Uttar Pradesh
after successful development of an
indigenous technology at Lab. & Pilot
scale levels.

b) A 10 cu.m. capacity pilot plant has
been designed & commissioned at a
distillery in Maharashtra for treatment
of distillery spentwash with fixed film
reactor (FFR) Technology.

Two units of 25 cu.m. each have been
taken up at Nagpur forresource recov-
ery fromhospital waste water withFFR
technology.

A piot plant of 65 cu.m. capacity has
been designed & developed for treat-
ment of tannery waste waters with
FFRtechnology and under installation
in Tarmit Nadu.

1) Two plants of 5 cu.m. each have
been installed at Vallabh Vidyanagar
in Gujarat.

i) Experimental plant for waste water
treatment-cum-biogas generation by

recyching of water hyacinth is in opera-
tion at Sangli in Maharashtra Biogas is
used for cooking.

i) Few more pilots plants having ca-
pacities ranging between 2cu.m.to 10
cu.m. developed using othertechnolo-
gies have also been installed at var-
ous institutions.
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9 Sugarcane Presumed

10 Banana

11 Eucalyptus Leaves

12 Composite Agt culture
Waste

STATEMENT-Il

As a result of extensive Research and
developmentintheb omass gasificationtoch
nology over last 4 5 years, six technologies
have already been developed for gasifica
tion of biomass wostes These units are
being manufactured by 6 different entrepre
neurs in the country The systems based on
these technologie: .ire capable of convert
ing biomass was! £ such as wood waste,
wood chips, twir , cotton stalk, tur stalk,
maize cobs, nce sk, etc to energy and
power through gast'ication These devices
run duel fuel enginy or stiring engine to
produce motive power to operate pumpset
for irngation/or drir < ng water or to pioduce
electricity through 1lternator The biomass
pumpset and gene.ets are available in dif
ferent ratings from 5 HP to 10 HP for me-
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A60cu m capacitycommunity biogas
plant in Tamil Nadu been commis-
sioned and successfully operated on
sugarcane presumed 29 families are
using biogas for cooking purposes
Some more similar projects of capaci-
ties ranging from 100 to 340 cum
have been taken up in different parts
of country

A 5cu m capacity biogas plant based
on bananastemhas been installed at
afarm in Gujarat

A 5cu m capacity biogas plant based
on Eucalyptus leaves has been set
up at a farm in Gujarat

Aplantdesign has been developed for
generating boigas from composite
agniculture waste of cowdung nce
straw & dried banana in definite pro
portion A 10 cu m pilotplant is set up
at an Insttute in Gujarat

chanical applications 1 @ waterpumping and
from 3 KW to 100 KW for generation of
electricity These systems substitute/replace
diesel fuel iIn conventional duel fuel engines
for respective applications by over 65% For
promotion of these techonologies, Govern
ment have taken up a demonstration
programme cost sharing basis uplo an ex
tent of 80% for 50-80% for electricty genera-
tion system depending upon the category of
users

Sofar, 850 nos of gasifiers and sterling
engine systems, In different ratings and
modes, equivalent to about 6 5 MW have
already been installed all over the country
Most of these systems are installed in rural
areas and are being utilised either for water
pumping or for irngation purpose or electric-
ity generation
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i Expansioh of Telecom Facilities in
Districts of Uttar Pradesh.

SHRI RATILAL KALIDAS
VERMA -

SHRIMATI
CHIKHLIA. .

SHRI REVI BUX SINGH

Wilithe Ministerof COMMUNICATIONS
be pleased to state

5243

-

BHAVNA

(a) whether there is any scheme-under
consideration of the Government for the
expansion of communication faciities in the
hilly areas of Uttar Pradesh, especiaily in
TehnGarhwal, Uttarkashi and Paurn Garhwal,

(b) If so the details thereof, and

(c) the time by which the said scheme IS
likely to be implemented?

THEDEPUTY MINISTER IN THE MINIS
TRY Of COMMUNICATIONS (SHRI P V
RANGAYYA NAIDU) (a) Yes, Sir

(b) and (c) The details are as under

(1) Tehrt Garhwal Qut of 16 Telephone
Exchanges, 2 are already Electronic
Exchanges and 2 more are expected to
beconvertedinto Electronic Exchanges
of suitable higher capacity during the
current year The remaining exchanges
are planned to be converted into Elec
tronic Exchanges of suitable higher ca
pacity during 1992 93 & 1993 94

(n) Utrar Kash: Out of 10 Telephone
Exchanges 4 are already Electronic
Exchanges andone moreisexpectedto
be converted into Electronic Exchange
of suitable higher capacity during the
currentyear The remamingexchar ges
are planned to be converted into Elec

tromc Exchanges of suitablg higher-
capacity durirtg 1992-93
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() PauriGarhwal Out of 13 Telephone
Exchanges 7 are already Electronic
Exchanges and two more are expected
to be converted into Electronic Ex-
changes of suitable higher capacity
dunng the current year The remaining
Telephone Exchanges of suitable higher
capacity during 1992 93

(v) The Government have also planned
to provide public telephone faciiity in alf
Panchayat villages Progressively by
31 3 1995 depending upon availability
of resources

[Engiish]
Industry Status to Film Production

5244 SHRIMORESHWAR SAVE Wil
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state

(a) whetherthe Government propose to
accord the status of an industry to film
production,

(b) if so, the details thereof, and
(c) if not, reasons therefor?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF INFORMATION AND BROAD
CASTING (KUMARI GIRWJA VYAS) (a)No
Sir There 1s no proposal to declare fiim
production as an industry under the Indus
tnes (Development and Regulation) Act
1951

(b) Does not anse

{c) The Industries Act applies only to
such activities wherein manutfacturing pro-
cess Is carried on and Film Industry is a
creative activity and i1s nc* amenable to
disciphne of the Industries (Development
and Regulation) Act



303 Written Answers
' Purulia Hydel Pr.

5245 SHRI CHITTA BASU Will the
Minister of AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleasedto
state

) (a) whetherthe Electric Power Develop-
‘ment Corporation of Japan has shown inter-
t in Purulia hydel project,

(b) if so, whether the Government have
since entered into collaboration with the
Corporation, and

(c) f so the terms and conditions thereof?

THE MINISTER OF STATE Of THE
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAP NATH RAl) (a)!to (c) An agreement
amounting to 260 94 million Yen has been
signed between West Bengal State Electric
ity Board and Electric Power Development
Company Ltd, (EPDC), Tokyo, Japan on
31 51990 with prior approval of Govern-
ment of India, for preparation of Detailed
Project Report tor Purulia Pumped Storage
Scheme (4x225 MW = 900 MW) and transfer
of relatedtechnology As perthe agreement
MW/S WAPCOS IndialLtd inassociation with
Central Electncity Authorty and Central Water
Commission are consultants and EPDC,
Japan are the foreign Consultants As per
the terms and conditions of the agreement
the detailed project report of the project is to
be completed by the end of March, 1992

v
Issue of Boarding Passes
i -

5246 SHRI JEEWAN SHARMA Will
the Ministerof CIVIL AVIATIONAND TOUR
ISM be pleased to state

(a) whether boarding passes without 1A
tickets are biting issuedto the passengers on
fhights,
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(b) #f so, the number of such passes
issued in 1991,

(c) whether any enquiry has been insti-
tutedinto the issue of these passes, if so, the
outcome thereof, and

(d) the amount of loss incurred as a
result thereof, and

(e) the steps proposed to be taken to
plug the loopholes?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) and (b) During 1991, one
person was found on board a flight with a
duplicate boarding pass issued in the name
of a bonafide passenger

(c) Yes, Sir Disciplinary action is in
progress against the Indian Airlines staff,
who had Issued the duplicate boarding pass

(d) and (e) Indian Airlines has not in
curred any loss on this account as the
unauthonsed passenger was detected be
fore the departure of the flight The remedial
steps taken to plug the loophole are,

(1) Duplicate boarding card s Issued
only after venfication of the bonafide of
the passenger and with the prior con
currence of Duty Officer/Duty Manager/
Station Manager/Airport Manager,

(1) Preventing entry to the secunty
lounge, of parsons in possession of the
ornginal boarding card reported lost by
bonafide passenger,

() The boarding card stubs collected at
the step ladder are tallied with the num-
ber of passengers indicated in the trim
sheet In the event of any discrepancy,
head count of passengers in done in
side the aircraft
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(iv) Intimation in the case of interna-
tional flights, to customs and immigra-
tion about the issue of duplicate board-
ing card.

Anpara T_!t_e_rmal Power Project

5247. SHRI RAM NIHOR RAI: Wili the
Minister of POWER AND NON-CONVEN-
TIONAL ENERGY SOURCES be pleasedto
state:

(a) whether the demurrage charges of
Rs. six crores has been paid or to be paid to
Railways by the Project ‘B’ of Anpara Ther-
mal Power Projects;

(b) if so, whether Government propose
to initiate an enquiry tofix the responsibilities
thereof;

(c) whether the amounts of demurrage
would be recovered from the defaulters;

(d) it nat, the reasons therefor,

(e) whether the inclusion of demurrage
would result in rise in the cost of the project;
and

(1) the steps taken by the GovernmenV/
proposed to be taken 1o avoid such demur-
rage in future?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAP NATH RAI): (a) The Uttar Pradesh
State Electricity Board have informedthat no
demurrage charges have beenpaidordueto
be paid bythemto the Railways in respect of
their Anpara ‘B’ Thermal Power Project (2x500
Mw).

(b) to (f) Don not arise.
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Posting of Engineer in Central Water
Commission

5248 SHRl ANAND RATNA MAURYA:
Wil the Minister of WATER 'RESOURCES’
be pleased to state:

(a)the details of engineer officers Grade
Iwho are engaged in non-engineering works
in the Central Water Commission;

(b) the reasons for utilising these engi-
neers in non-productive works; and

(c) the steps being taken to improve the
administration of the Central Water Com-
mission and using engineers for proper en-
gineering purposes?

THE MINISTER OF WATER RE-
SOURCES (SHRiI VIDYACHARAN
SHUKLA): (a) to (¢) No engineering officers
Grade-| has been depioyed only on non-
engineering works. Howevei, some engi-
neering officers at the senior levels, do assist
the Chairman, Central Water Commission
by sharing the responsibilty of supervising
the work of general administration andfinan-
cial matters of the Central Water Commis-
sion in additiontotheir technical responsibili-
ties.

Setting up of Food Procassing Indus-
tries in North Eastern Region.

5249. SHRILAETAUMBREY: Will the
Minister of FOOD PROCESSING INDUS-

TRIES be pleased to state:

(a) whetherthereis anyfood processing
industries in the North Eastern States;

(b) if so, the details of the units and its

location;

(c) if not, the reasons therefor,
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(d) whether there is any such new pro-
posals in the Eighth Five Year Plan; and

(e) if s0, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHARGOMANGO):
(a)to (c) While information regarding all food
processing industries in the North Eastern
Region is not maintainedcentrally, as perthe
information available in this Ministry, there
are 48 Fruit & vegetable Processing units
and 4 Sweetened aerated water units -
censed under the FPO, 5373 rice mills and
44 roller flour mills in the North Eastern
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States. The State-wise distribution of these
units is given in the Statement.

(d) and (e) While the Ministry of Food
Processing Industries does not set up the
food processing units directly in any State,
severaldevelopmental schemes for 8th Plan
have been formulated in which provision for
providing assistance to State Government
Organisations/Cooperatives, Joint /Sector
Organisations, the voluntary agencies efc.
for setting up of such units have been made.
8th Plan proposals envisage higher percent-
age of Central Assistanceforcenainschemes
for setting up of fruits and vegetable pro-
cessing units and meat/poultry/pork pro-
cessing units in North Eastern States.

STATEMENT
Name of State F& VP. Sweetened Aerated Rice Mills Roller
Water. Flour Mills.

Assam 19 2608 41
Manipur 11 169 1
Meghalaya 7 93 -
Nagaland 4 - -
Tripura 3 703 2
Arunachal Pradesh 2 - -
Mizoram 2 - -

48 3573 44

: e

< »-

Snack Food Export by Britco Joint
/enture.

5250. SHRI HARI KISHORE SiNGH:
Will the Minister of FOOD PROCESSING
INDUSTRIES be pleasedto state the details
of the brand of snack foods which are likely

tobe exportediromindiabythe Britco Foods
Private Limited.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHARGOMANGO):
As per the available information, the Joint
Venture M/s. Britco Foods Pvt. Lid., will be
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exporting the chips, processed nuts and
snacks under the international brand names
Planters, Ole and ETA.

Postal Service in Rajasthan

5251. SHRI _ CHANDUBHAI
' Wili the Minister of COMMYU-

NICATIONS be pleased to state:

(a) the steps taken by the Government
to make the postal service more effective in
the tribal areas of Rajasthan; and

(b) the district-wise details of the post
offices functioning at present?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATION (SHRI P.V.
RANGAYYA NAIDU): (a) Post officas in

CHAITRA 10, 1914 (SAKA)
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tribal areas are opened subject to satisfac-
tion of income population anddistance norms
prescribed for the purpose. Relaxedincome
and population norms are, however, appli-
cable in the case of fribal areas which are
minimumanticipated 15% income ofthe cost
and 500 population in an individual village or
1000 population in a group of villages as
against an income of 331/3% of cost and
3000 population in an group of villages pre-
scribed for normal rural areas respectively.
Further, while departmental sub post offices
are expected to be tinancially selt-support-
ing in rural areas, a loss upto Rs. 4800/- per
annum in hillybackwardAribal areas is al-
lowed.

(b) District-wise details of post offices
are given in Statement.

P X B
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Power Projects

SHRIS.N. VEKARIA..
SHBI AYTAR SINGH
. BHADANA:

5252.

i Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY be pleased to
state:

(a) the details of schemes under the
consideration of the Government for the
construction of the gas basedpowerstations
and for the exploration of the non-conven-
tionalenergy sourcesinHaryanaand Gujarat;

(b) the time by which the construction
work of the biggest solar energy Centre of
Asia 1s likely to be completed in Gurgaon;
and

(c) the total quantum of energy likely to
be generated therefrom?

THE MINISTER OF STATE Of THE
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAP NATHRAI):(a) Inthe State of Gujarat,
2 nos. of gas based power stations of 615
MW capacity each named as Gandhar CCGT
and Pipavav CCGT are under consideration
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of the Government. In the State of Haryana,
Faridabad CCGT gas based power statiof of
817 MW capacity is also under consider-
ation,

Efforts are being made for development
and utilisation of non-conventional energy
systems anddevices, such as, biogas plant,
improved chulhas, solar thermal systems,
solar photovaltalc systems, wind energy
systems, mini-micro hydel plants, biomass
based systems, Urjagram etc. in the States
of Gujarat and Haryana. Status ot progress
made in installation of various renewable
energy system and devices in these States
IS given in Statement ‘A’

{b) and (c) The Depariment of Non-
Conventional Energy Sources has set-up a
SolarEnergy Centre atGwalphariin/Gurgaon
district of Haryana. The Centre is primarily
research centre and is working in the field of
development of solar technologies. Solar
energy systems and devices installed at the
Centre are primarily for research & develop-
ment and collection of data. A solarthermal
power plant of 50 KW capacity having line
focussing collector and steam turbine has
been set up at the Centre. An amorphous
silicon solar cell pilot plant facilty has also
been set-up at Solar Energy Centre which
has a capacity of 500 KWp per annum per
shift. The plant 1s currently under test runs.
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Fund for Tourists Faollities at Ooty
. and Kodelkanal
" 5253 DRV RAJESHWARAN Willthe
Ministerof CIVIL AVIATION AND TOURISM
be pleased to state

(a) whetherthe Government proposeto
srovide funds for providing facilties to tour
sts visiting the hill stations of Ooty and
«odeikanal in Tamil Nadu

B e

(b) if so, the details thereof and
(c) f not the reasons therefor?

THE MINISTER OF CIViL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) to (c) Provision of tounst
infrastructural facilities at any place ic prma
nly the responsibilty of the State Govern
ments However the Central Department of
Tourtsm extends financial assistance for
specific projects received dependen! upon
availability of funds theirr ments andinter se
priorties Forthe year 1991 92 the Central
Department of Tounsm had identified the
projects for augmentation of infrastructural
facilties at Ooty and Kodakanal in the
absence of complete project proposals from
the State Government 1t has not bee n pos
sible to sanction these projects

[Transiation)
3 4
Irregularities in Lying Cables in

Bombay.
e ]
5254 HRI DEVENDER PRASAD
YADAV = o
SHRI RAM BADAN

Wilithe Minister of COMMUNICATIONS
be pleased to state

(a) whether irregularities have been
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noticed by the Government in laying the
telephone cables from Sayan to Baddala
and Sayan to Ghatkopar in Bombay,

(b) f so the detalls thereof, and

(c) the action taken by the Government
orproposed agamstthepersonstoundguunyﬁ‘

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATION (SHRI P V
RANGAYYA NAIDU) (a) No irregularities
have been noticed in laying of telephone
cables from Sion(Sayan)to Wadala(Baddala)
and Sion to Ghatkopar in Bombay

(b) and (c) Does not arnise in view of (a)
above

Regularisation of E.D. Employees

5255 SHRI ' SWAMI
CHINMAYANAND

SHRIG M C BALAYOGI

Willthe Minister of COMMUNICATION
be pleased to state

(a) whetherthe Government proposeto
regulanse the services of extra Departmen
tal employees working under Department of
Posts

(b) if so, the details thereof and
(c) if not the reasons therefor?

THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATION (SHRI PV
RANGAYYA NAIDU) (a) to (c) The Extra
Departmental Agents are governed by rules
framed under the authorty of the Govern
ment of India In recognition of their associa
tion wrth this Department, they are gwen
preferential treatment in the matter of re
cruttment in Group D’ and Postmen cadres
and such ED agents as get recruted auto
matically get ali the benefits applicable tothe
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Departmental employees ——— —

Telephone Exchange in Punjab/ Sl No Place

- Haryana .o - . .
P aatntund

5256 SHRI NARAIN SINGH 1 2

CHAUDHARY Wilithe Minister of COMMU- —_ —— ——— e
NICATIONS be pleased to state

(a) whetherthe éovern ment proposeto 4 Bachhiwind
install more telephone exchanges in Punjab, 5 Mallian
Haryana and Himachal Pradesh during the
coming year, 6 Gohlawal

(b) if so, the details thereof with foca- 7 Buttar Kalan
tions thereof, and

(c) it not, when these are likely to be 8 Gitwal

?
installed 9 Dhanwal

THE DEPUTY MINISTER IN THt MiN- 10 Bhagwanpura
ISTRY OF COMMUNICATION (SHRI P V awanp
RANGAYYA NAIDU) (a) Yes, Sir 11 Sekhpura

{b) Details are as per Statements 1, II 12 Jata Kalan
and

{c) Does not arise " Bun Mahma

STATEMENT- " Benlana
Details of Telephone Fxchanges Planned ' Khuda Lohara
during 1992-93 in Punjab 16 Atumastaka
S No Piace 17 Bharanan
—— ——— - - 18 Saidawal
1 2 19 Kara-Khera
Moratwal
1 Taran Taran Road 20 orwal
Amntsar 21 Gidderwall
2 Udhoka Kalan 22 Choketawala
3 Mettowal

23 Karniawali
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SI No Place S! No Place

1 2 1 2

24 Gurnar 45 Cham

25 Kherawali Dhab 46 Chaheru

26 Khubav 47 Kheromashra
27 Kolliawal 48 Dhewta

28 Amarkot Khandivala 49 Bhawati

29 Bhullanana 50 Bhunda

30 Dolatpur 5 Ahdeo

31 Chowk Kalan 52 Jasian

32 Pojwal 53 Khejeko

33 Tanda Rasarat 54 Pakowal

34 Himatpur 55 Khan Nadopur
35 Padiala 56 Kira

36 Rurkikhas 57 Khapur

37 Jallowal Khanoor 58 Naragwal

38 Attowal 59 Kalah

39 Bham 60 Nurpur Bet
40 Dabida 61 Dharagarh

41 Jauishea 62 Ladhowal

42 Lakhpur 63 Chamuta

43 Kaimana 64 Dhara

44 Lasara 65 Bagowal
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Sl. No. Place SI. No. Place
1 2 1 2
66 Alowal 9 Aurangabad
67. Hardohham 10. Jasana
68. Ladhowan 11. Majhawali
69. Chorwala 12. Khandora
70. Bugga 13. Seoraj Majra
7 Bhagarana 14. Nangal Mandi
72 Dhandrala Dhindsa 15. SahuWala-2
73 Bhutna 16 Lohare
Reghu
74 Jalal Dewal
17 Ottu
STATEMENT-HI
18. Tharwa Majra
Details of Telephone Exchanges Planned
Dunng 1992-93 in Haryana 19. Jolla
S/ No Place 20 Thumbor.
1 Sewah o
STATEMENT-Iii
2 Kangthah
Details of Telephone Exchanges Planned
3 Murtzapur dunng 1992-93 in Himachal Pradesh
4 Uman So No. Place
5 Teek 1. Kashmir
6. Balu 2. Rail
7. Sankra 3. Kuthera

8 Deeghat 4, Lagroo
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Sl No Place

1 2
5 Kaswa Kotala
6 Alampur

. 7 Badhukhar
8 Brahma

Papn

9 Balera
10 Kuftoo
1 Manjhu
12 Sai
13 Dadota
14 Jarol
15 Randhera
16 Chandial
17 Bhadarwar
18 Chhanikhod
19 Bhatwan
20 Lower Kot
21 Mandho!
22 Sainj

Augmentation of Aurangabad with
other Doordarshan Kendra In
_lillaharashtra

5257 SHRIDHARMANNAMONDAYYA
SADUL Wilithe Ministerof INFORMATION
AND BROADCASTING be pleased to state

(a) the details of progress made In
regard to augmentation to 10 KW Power
Transmitters at Aurangabad and other Cen
tres in Maharashtra during 1991-92,

(b) the programme for 1992 93,

(c) whether the augmentation of trans
mitters have not been made as per phased
programmes, and

(d) i so, the reasons thereof?

THE MINISTER OF STATE IN THF
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS)
(a) Whereas the high power TV transmitter
at Aurangabad in Maharashtrawas comimis
stoned into service on full radiation power of
10KWon 31st March, 1991, one high power
(10 KW) TV transmitter at Ambajogat and a
transposer (2x 10) at Aurangabad have been
commissioned into service in the State dur
ing 1991 92

(b) Two low power TV transmitters one
each at Hinganghat and Khamhaon are
envisaged to be commussioned into service
in the State durnng 1992 93

{c) and (d) Expansion of TV service in
the country including augmentation of power
of existing transmitters, wherever consid-
ered necessary, Is being carned out in a
phased manner depending upon the avail-
ability of adequate resourcesforthe purpose
and inter-se prionties
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Sharing of Ganga Water between India
and Bangladesh

¢

5258 SHRI PAWAN KUMAR
* BANSAL
SHRIE AHAMFD
SHRI MV CHANDRA
SEKHARA MURTHY

SHRI BARE LAL JATAV

SHRI SANAT KUMAR
MANDAL

SHRI V  SREENIVASA
PRASAD

SHRI ANAND RATNA
MAURYA

SHRIMATI VASUNDHARA

R

Will the Minister of WATER RE
SOURCES be pleased 1o state

(a) whether any meeting of the Indo
Bangladesh Joint River Commusston regard
ing sharing of river waters was recently heid
at Dhaka

(b) it so the details thereof

(c) the action being taken by the Gov
ernment in this regard

(d) the time by which the next meeting
1s hikely to be held for turther discussion

{e) whether representatives of the State
Governments are proposed to be associ
ated with the next meeting and

{f) f not the reasons therefor?

THE MINISTER OF WATER RE
SOURCES (SHRI V DYACHARAN
SHUKLA) (a) The last meeting of Indo
Bangladesh Joint River Commission was
held at Dhaka in June, 1990

{b)and (c) ThedJoint River Commussion
meeting at Dhaka attached importance to
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the need of an agreement on shanng of
Ganga and Teesta nver and directed for
expediting the works regarding it This has
been followed up in the Indo Bangladesh
secretaries Committee on nver water shar
Ing

(d) The next meeting for further discus
sion will be held on dates mutually conve-
nient to India and Bangladesh

(e) and (f) The representatives of the
State Governments are associated depend
Ing upon the issues fikely to be discussed

i 4
Handing over of ITDC Hotals to Private
Sector
5259  SHRI VILAS MUTTEMWAR
SHRIBL SHARMA PREM
DR LAXMINARAYAN

PANDEYA

SHRI PHOOL CHAND
VERMA

DR Y S RAJASEKHAR
REDDY

SHRI MUMTAZ ANSARI

Ll
Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state

(a) whetherthe Govemment propose to
hand over the hotels owned by the Govern
ment to private sector

(b) it so, the reasons therefor

(c) the names of the hotels proposed to
be privatised by the Government

(d) whetherthe Government propose to
consuit the workers Unions of ITD C, be
fore taking a final decision in this regard,

{e) whetherthe Government proposeto
reconsider its decision with a view to safe-
guardthe interest of the employees and if so,
the detalls thereof, and
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(f) #f not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) to {c). No, Sir. Government
have formulated a scheme whereby small
groups of ITDC hotels would be formed for
the purpose of developing them as Joint
Ventures with reputed hotel chains. In the
firstinstance, two groups of four hotels each
are proposed to be developed in this man-
ner.

(d) to (f). Government 1s aware about
the concern of Unions of ITDC to safeguard
the interest of workers. Every possible effort
will be made in this regard in any arrange-
ment that is finalised.

Upper Indravati [rrigation Project

5260. SHRI SARAT CHANDRA
PATTANAYAK. Wil the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Government of Orissa
has requested the Union Government to
review the existing technical arrangement of
Upper Indravat Irngation Project with a for-
eign company; and

(b) it so, the reactions of the Govern-
ment thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) No, Sir.

{b) Does not arise
Post offices with Speed Post Facility

5261. SHRI HARI KEWAL PRASAD:

Wi the Minister of COMMUNICATIONS be
pleased to state:

(a)the total number of post offices inthe
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country in which Speed Post facility is avail-
able;

(b) the number of days for which an
employees is posted at the speed post
counter;

(c) the amount paid as incentive money
to the employees posted at speed post
counters during the last two years; and

(d) the objectives of providing additional

. amount as incentive to the salaried staff?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU). (a) The Speed Post
facility 1s available in 476 post offices In the
country

(b) Normally an employee is posted for
the period of 2 years at the Speed Post
Counter.

{c) The amount of Rs. 51,00,869.40 has
been paid tothe employees posted at Speed
Post Counters during the last two years.

{d) The objectives are to ensure book-
ing of Speed Post articles above the thresh-
old Level atthe Speed Post Counters where
separate staff has been sanctioned and at
other counters where separate staff has not
been sanctioned the incentive is paid for
work done by employees in additions to their
normal duties.

[ Translation)

Setting up of Relay Centre in Rajmahal

. Reaion in Bihar

5262. 'SH'RI'SI;A'ON MARAND!: Wilithe
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Govemment propose to
set up a 10 KW Relay Centre in Rajmahal
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region in Santhai Pargana to cover the
Jharkhand regions of Bihar under
Doordarshan networks; and

(b) if so, the time by which the same will
start functioning and the progress made so
far in this regard?

THE MINISTER IN THE MINISTRY OF
INFORMATION AND BROADCASTING
(KUMARI GIRWUA VYAS): (a) There 1s no
proposal at presentto establisha 10 KW TV
transmitter in Rajmahal region of Bihar

(b) Does not arise.
[English]

Assistance to Food Processing Indus-
tries in Gu jrat
5263. SHRI HARIN PATHAK: Wili the
Minister of FOOD PROCESSING INDUS-
TRIES be pleased 1o state:

(a) the number of Food Processing
Industries functioning in Gujarat and the
details of assistance given by the Union
Government during the last two years,

(b) whether any proposal to set up food
processing industry in Gujarat 1s pending
with the Union Government for approval ;
and

(¢) if so, the detaills and by when 1t Is
likely to be cleared?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHARGOMANGO):
(a) While information with regard to all food
processing industries functioning in Gujarat
is not maintained centrally, as per the infor-
mation available with this Ministry there are
171 fruit and vegetable processing units and
52 sweet aerated water units licensed under
the FPO, 28 fish processing units, 3161 rice
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mills and 17 roller flour mills. As regards
assistance provided underthe Plan Schemes
frormulated by this ministry, Rs 1 lakh was
provided to the Gujarat Agro Industries cor-
poration, Ahmedabad for the setting up of 7
Agro Parlours to market GAIC's products in
Cuijarat and Rs. 6 lakhs was provided to the
GAIC in the form of equity for setting up/
enhancement of storage facilities at fruit
processing units located at Gandavi and
Junagarh.

(b) and (c) A proposal from the Gujarat
Agro Industnes Corporation, Ahmedabad,
through State Government for equity partici-
pation for aseptic bulk packaging of fruit pulp
was received without certain details. The
Corporation has been requested 1o clarity
and fumish the detaijls.

4
Resentment over Telugu Ganga Project

5264, SHRIRAMNAIK: Willthe Minister
of WATER RESOURCES be pleased to
state:

(a) whether the Government have put
fourth certain conditions for the clearance of
Telugu Ganga Project;

(b) whetherthe Government of Andhara
Pradesh has resented to some of the sug-
gestions made to them; and

(c) if so, the reaction of the Government
thereto?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) The state Government of
Andhara Pradesh is required to resolve the
inter-State issued with the other Krnishna
basin States namely Karnataka and
Maharashtra.

{b) and (c). While the Andhra Pradesh
Government contends theat Telugu Ganga
Project is in confirmity with the Krishna Wa-

i
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ter Disputes Tribunal Award and in complete
harmony with the inter-State agreements,
Maharashtra has opined that the Tribunal
has not allocated any water from Srisallam
Project for irmgation in Rayalaseema and
Penner Valley and, therefore, intheir opinion
the project violates the Award of the Tribu-
nal Karnataka has also objectedforcombin-
ing irngation with the water supply canal in
contravention ofthe conditions specified and
agreed to by the basin States in October,
1977 The Chief Ministers of the basin States
have taken up upon themselves to resolve
the inter S{a}g _n\ssues

imbalances in Generation of Electricity

in States

5265 SHRIGIRIA DEVI Willthe Min-
ister of POWER AND NON CONVEN
TIONALEENERGY SOURCES be pleasedto
state

(a) whetherthe Government have made
any analysis to know the inbalances in the
generation of electricity in the various States,

(b) if so, the details thereof such as the
extent of imbalances in the varous States,
extents of imbalance in the development of
electncity between the developed and under
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developed States and the per capita con-
sumption of electricity In the developed and
under developed States, and

(c) whether any shon-ternviong-term
strategy is proposed to be formulated by the
Government to remove the regional imbal-
ances in the generation of electricity?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAPNATHRAI) (a)and (b) Therequired
information State-wise as reflected by gen
eration and per unit consumption of elecricity
in vanous States 1s given in Statements-| &
il

{c) The short-term and long term mea
sures for mitigating the pbwer shortages in
the country include, Inter State and inter
Regional exchange of Power, Renovation
and Modernisation Programme, implemen
tation of short-gestation gas projects, supply
of adequate quantity & quality of coal, policy
decision 1o allow pnvate sector participation
in power sector , explotation of hydro poten-
tial, strengthening of Transmussion and Dis-
tribution System for reducing losses and
improving relibility, Energy Conservation
etc
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136
473

gﬂ

Energy Generation

1990-91

Target
2

195

410

Manipur

| Name of the State/UT/System
Tripu
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Statewise per Capita Consumption of Electnicty dunng the Year 1990 91

(Utilties and Non Utilities)

Name of the Region
Northern Region
Hary ina

Himachal Pradesh
Jammu & Kashmir
Punjab

Rajasthan

Uttar Pradesh
Chandigarh

Dethi

Sub Total

We tern ier, 00
Gy arat

Mic ya Pr desh
Mal ry htra

Guc

Damn & Dy

Dudra & Nagar tavel

Sub Total

(in KWH)

1990 91

400 07
189 97
19726
617 N
20017
16771
634 55
/27 90

251 45

463 3?2
25353

424 98

436 30
974 38

37362
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(in KWH)
Name of the Region 1990-91
Southern Region
Andhra Pradesh 260 65
Karnataka 291.24
Kerala 182 94
Tamil Nadu 31934
Pondicherty 75197
Lakshadweep 143 00
Sub Total 274 47
Eastern Region
Bihar 108 59
Ornissa 254 25
West Bengal 14370
Andaman & Nicobar Islands 109 28
Sikkim 108 59
Sub Total 14598
North-E astern Region
Assam 8494
Manipur 82 96
Meghalaya 116 30
Nagaland 79 91

Tnpura 4957
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(in KWH)
Name of the Region 1990-91
- Arunachal Pradesh 70.29
Mizoram 66 74
Sub-Total 83.06
Total (All iIndia) 253 41

TR &
4_5\": ' v [N

]
Etactrified Villages of U.P.

5266 SHRIGAYAPRASADKOfRRI Will
the Mimister of - BOWER AND NONCON-
VENTIONAL ENERGY SOURCES be
pleased to state

(a) the number of villages of the Jaloun
district of Uttar Pradesh electrified so far,

(b)the ‘Haryan Bastis’ inthe villages that
have electnfied,

(c) whether there Is any proposal to
electrify rest of the villages of the Jaloun
distnct dunng the year 1991-92, and

(d) if so, the details thereof?

THE MINISTER OF STATE Of THE
MINISTRY OF POWER AND NON CON-
VENTIONAL ENERGY SOURCES (SHRI
KALAP NATH RAl) (a) and (b) The Uttar
Pradesh State Electricty Board(UPSF B) has
reported electrification of 628 villages and
512 Haryan bastis up to the end of January,
1992 in Jaloun dsstrict.

(c) and (d) Accordingto UPSEB., a
target for elctrfication of 15 villages has
beentixedforJaloun districi for 1991-92 and
na time bound programme for cent per cent
viliages of electrification has been drawn

up.

[Enghsh]

Regional News Unit at Sambalpur,
Qrissa

5267 DR/KRUPASINDHU BHO! Wil
the Minister of INFORMATION AND BROAD-
CASTING be pleased to state

(a) whether the Government have any
proposal to set up a regional news unt at
Sambalpur district of Orissa, and

(b* it so, by when it 1s likely to start
functioning?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRIJA VYAS) (a) No,
Sir

(b) Does not arise

3 - .
Electrgnlc Exchanges

5268 SHR! ARVIND TULSHIRAM
KAMBLE Willthe Minister of COMMUNICA-
TIONS be pleased to state:

(a) the number of telephone exchanges
converted into electronic exchanges in the
country till Dacember, 1991; and
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(b) the number of new electronic ex-
changes proposed to ba installed during the
current year?

, THE DEPUTY MINISTER IN THE MIN
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) and (b) A total of
4,825 telephone exchanges were existing in
ghe country as on 31 12 1991

An addttional 500 electronic telephone
exchange unts are proposed to be installed
in the country upto March, 1992

Water Resources Maﬁagament Training
Project

5269 DR ASIMBALA Wilithe Minister
of WATER RESOURCES be pleased to
state

(a) whether the Louis Berger Interna-
tional Inc has been able to provide qualified
and competent technical experts to imple

~ ment the Water Resources Management
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Training Project (WRM&T),

(b) it so, the details thereof,

(c)whetherthe Government have evalu-
ated the work of these experts responsible
for the implementation of the project, and

{(d) i s0, the details thereof?

THE MINISTER OF WATER RE-
SOURCES (SHR! VIDYACHARAN
SHUKLA) (a)and(b) Yes S The details of
technical experts/consultants employed by
Louts Berger Intemational Inc are enclosed
in the Statement

(c) and (d) The work of experts en
gaged as consultants gets reflected in the
perlormance of various activities of the Water
Resources Management & Traiming Project
The Technical Advisory Committee consti-
tuted under the Chairmanship of Member
(Water Planning), Central Water Commus
sion Penodically monitors/evaluates the per-
formance of the Project

STATEMENT

Long Term (Above 3 months)

1 Dr Jan Stotkoper

2 Mr W Bell

3 Mr J Brown

4 Mr C Maloney
5 Mr Tom Kajer
6 Mr E Wiser

7 Mr J Baxter

Team Leader (Civil and Agriculture
Engineer)

Irngation Main System Specialist

State Training Instiutes
Development Expert

Social Scientist -

Training Specialist
Education Specialist

Action Research Component
Management
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8 Mr RV Suryanarayana

9 Mr PW Parwani
Shrot Term (Upto 3 months)

1 Mr J Keller

2 Mr Lyn Johnson

3 Mr S Chnstopher
4 Mr J A Replogle

5 Mr G Skogerboe

241 =
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Senior Technical Officer

Technical Officer

Dnp & Sprinkler Irrigation System
Design & Layout

System Analysis in Water
Management

Social Sciences
System Rehabiltation

Main System Operation &
Management

Closing of some Divisions in1 T L.
Bangalore

5270 SHRI PRITHVIRAY D
CHAVAN
SHRIG MADEGOWDA

Wilithe Minister of COMMUNICATIONS
be pleased to state
§

(a) whether there 1s any propasal to
close down strowger and cross bar divisions
in Bangalore Unit of Indian Telephone Indus
tnes, i

(b) if so the total number of employees
working in these units, and

(c)the stepstakento utilise the se rvices
of these employees In the event of closing
down of the above units?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDLU). (a) The Strowger dwi-
sion (except for spares and the Cross Bar
dwision of IT1, Bangalore have already been

closed since April 1990 and April, 1988
respectively

(b) The number of employees working
In Strowger division and Corss Bar divisions
at the time of phasing out of the units were
4162 and 2211 respectively

(c) As many number of the empioyees
as possible who were rendered surplus due
to the closure of these divisions have by now
beentrainedinthe manufacture of electronic
switches and redployed in the new produc
tion hines and other production divistons of
Bangalore complex and aiso at the elec
tronic city unit at Bangalore

Proposal from NR! for Independent T.V.
annels
A}
5271. SHRI CHANDRAJEET YADAV
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state.

{a) whether the Government have re-
ceived any proposals from NRIs and foreign
companies o open independent television
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channels in the country,

(b) if so, the details thereof, and

{c) the reaction of the Government
thereto?

THE DEPUTY MINISTER INTHf MIN
ISTRY OF INFORMATION AND BROAD
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CASTING (KUMAR!I GIRIJA VYAS) (a)
While Government have not invited any
proposal In this regard a number of parties
have evinced interest in the matter

(b) A list 1s given 1s Statement

(c) Government have taken note of the
contents of these proposals

STATEMENT

List of NRIs/foreign companies who have evinced interest in operaling independent

television channels in the country

S No

[ Transiation] )

__Financial Ass{stance for ‘Sinhasih
Purv', 1992

5272 SHRI YOGANAND
SARASWATI
SHRI ARVIND NETAM

Will the Minister of CIVIL AVIATION
AND TOURISM be pieased to state

Name of the Party

2

M/s International Teluvision Bioadcasting
INC, New York

World Enterprises,
Los Angeles, USA

Asian Television Network
Canada

The Dorcas Foundation,
Bensalem P A 19020
USA

S T Broadcasting Corporation
ROCKUVILILE, MD 20852 (USA)

(a) whether the Government have re
cewved a proposal from the Government of
Madhya Pradgsh sesking financial assis-

L e dil

fance for ‘Sinhasth Purv' 1992, and

(b) 1t so, the time by which it 1s likely to
be cleared?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) and (b) Yes, S, Dunng
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1991-92 the Department of Tounsm has
sanctioned Rs. 10.00 lakhs for printing of
publicity materialon the Sinhasth Purv, 1992
as Rs 9.50 lakhs tor provision of tents. An
amount of Rs. 45.00 lakhs has also been
sanctioned for construction of a 60 bedded
Yatri Niwas at Ujjain.

Telegraph Offices with S.F.T. System

5273. SHR1 VINAY KATIYAR: Wil the
Minister of COMMUNICATIONS be pleased
10 state:

(a)the number of telegraph offices where
Store and Forward Transmiss.on system is
inuse to send the telegrams in Roman Script
under which the tolegrams are defivered
quickly;

(b) whether such a system s utilised in
respect of telegrams sent in Hindi; and

{c) if not, the reasons therefor and the
steps taken orproposedtobe takento utilise
this system for telegrams in Hindi?

THE DEPUTY MINISTER IN THE NiIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) There are 30 Tele-
graph Offices (Stations), where Store and
Forward Transmission Systems are in use.

(b) No, Sir.

{c) The existing Software is notcapable.
Steps have been taken to develop and up-
grade the Software.

SC/ST Quota in NTPC

5274. SHRI BHERULAL MEENA: Will
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the Minister of POWER AND NON-CON-
VENTIONAL ENERGY SOURCES be
pleased to state:

(a) whetherthe quotatixedforrecruiting
persons belongingto Scheduled Castes and
Scheduled Tribes in National Thermal Power
Corporation has been filled up; and

(b) it so, the number of persons re-
cruited since July 1991 till date?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERCY SOURCES (SHRI
KALP NATH RAM): {a) The reservation per-
centage in recrutment for Scheduled Castes/
Scheduled Tribes(SCs/STs) in Groups ‘A’ &
‘B’ posts in the National Thermal Power
Corporation is on All India Basis. The quota
of 16.66% for SCs and 7.5% for STs in
Groups ‘A’ and ‘B’ posts has not yet been
achieved despite best efforts made exclu-
swvely for their recruitment in the past. How
ever, the third Special Recruitment Drive has
since been launched to fill up the gap.

The Reservation percentage in recrult-
ment for SCs/STs in Groups ‘C’ & 'D’ posts
is on local basis and varnes from State to
State depending upon the percentage of
population, In some of the projects situated
in various states, the recruitment made has
been more than the prescribed percentage
whereas in some projects there is marginal
shortfall. However, when considered against
an average percentage of reservation on
whaole company basis, the number of SC &
ST employees recruited in Groups ‘C; & 'D’
posts is more than this average reservation
percentage except in ST category ot Group
'C’, as brought out below:-

Group SC

Average% In position
Cc 16.30 16.29
D 16.30 22.42

ST
Average%  In position
8.70 6.75
8.70 9.40
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(b) The position on number of persons  1s as below:-

recruited from July, 1991 to February, 1992
General SC ST Total SC/ST
130 88 26 114

[English} wid e (c) the steps taken by the Government

Export of Feature Films
5275 SHRI BIJOY KRISHNA
HANDIQUE. Will the Minister of INFORMA-
TION AND BROADCASTING be pleased to
state:

(a)whetherthere is scope for increasing
the export of feature hims;

(b) it so, whether piracy and under
nvoicing stands In the way of achieving the
export potential of the Indian films; and

(c) # so, the steps Government propose
to contemplate 1o meet the situation?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARI GIRUA VYAS) (a) to
(c). Expont of teature films has been decon-
trolled with effect from 14.8 1991 and such
measures are likely to boost export of the
same.

Delivery of Letters in Kerala From
Foreign Countries

§276. SHRI E. AHAMED: Will the Min-
ister of COMMUNICATIONS be pleasedio
state:

(a) whether there is delay in the delivery
of letiars from the gulf and, other foreign
countries in Kerala;

) is &0, the reasons therefor, and

in this regard?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V.
RANGAYYA NAIDU): (a) The delivery of
letters from Gulf and other foreign countnes
to Kerala 1s generally satisfactory and no
specific cases of delay have been reported.

(b) Does not arise.
(c) Does not arise.
[ Translation}
Export of SIeleI

5277. SHRI NITISH KUMAR: Will the
Mmnister of STEEL be pleased to state

(a) whether the attention of the Govern-
ment has been drawn to the news-item
captioned ‘SAIL may muss export target’
appearing in the ‘Indian Express’ dated the
December 30, 1991,

() if so, the reaction of the Government
thereon;

(c) the target fixed and achlevement
made in the export of steel during the last
three years and the actualquantity exported;

(d) the reasons for not achieving the
target:

(e) whether more than ten lakh tonnes
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of steel is proposed to be exported dunng
1992 by the Steet Authortty of India, and

{f) the ql-.tanmy of Steel likely to be
produced by the SAIL dunng 1992-93?

THEMINISTEROF STATE FORSTEEL
(SHRI SONTOSH MOHAN DEV) (a) and

Year Target
1988-89 100
1989-90 250
1990 91 250

(d) Export of specific products depends
upon demand in the international market
Exports have declined due to recessionary
trend in the international steel trade and
reduction in foreign demand

{e) No, Sir

(f) SAIL1s ikely to produce about /0 lakh
tonnes of finished steel during 1992 93

Increase in Transmission Capacity of
Tnvanc{rum AIR Station

! y 1o

5278 SHRIRAMESH CHENNITHALA
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a)whether the Government proposeto
increase the transmission capacity of
Trivandrum commercial Broadcasting sta-
tion to cover districts of Quilon and
Pathanamthitta, and

(b) if so, by when?

THE DEPUTY MINISTER IN THE MiN-
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(b). Yes, Sir. Against atarget of about 3 lakh
tonnes for 1991-92, SAIL has exported 1 57
lakh tonnes upto February, 1992 of the year
1991-92

(e) Exports of steel by SAIL against the
targets for the last three years Is as follows

(Quanttty in ‘000 tonnes)

Actual exports

102

165

ISTRY OF INFORMATION AND BROAD
CASTING (KUMARIGIRIJAVYAS) (a) and
(b) Yes, Sir There 1s an approved scheme
toreplace the existing 1 KW MW Transmitter
for Vividh BharatvCommercial Service at
Trnivandrum by a 2x5 KW FM Transmitter it
1s envisaged to be completed duning the Vil
Plan period

[English)
Supply of Power to Kerala

5279 SHRIK. MURALEEDHARAN. Wili
the Minister of POWER AND NON-CON
VENTIONAL ENERGY SOURCES be
pleased to state

(a) whether the supply of power to
Kerala state from the Central pool is lesser
than the previous years,

(b) if so, the quantity so reduced,
(c)whetherthe UnionGovernment have

received any request from the Government
of Kerala in this regard, and
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(d) if so, the action taken by the Union
Government thereon?

THE MINISTER OF STATE OF THE
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MINISTRY OF POWER AND NON-CON
VENTIONAL ENERGY SOURCES (SHRI
KALP NATHRALI) (a) and (b) The supply of
powertoKeralafromCentral Sector Stations
dunng the previous years Is as follows

Year Entitlement Actual Diawal Excess (+)/Shortfall ( )
(in Million Units)

1987 88 1000 6 1080 2 7 9_% -

1988 89 7223 7223

1989 90 1593 8 113785, ()28 6%

1990 91 1520 9 13617 {)10 5%

1991 92 16103 15417 ()4 3%

(c) and (d) The Government ot Keraia
haverequestedforthe increase of allocation
fromthe unallocated quota of Central Sector
power station from 15% at present to 25%
The ailocation from the unallocated quota
kept at the disposat of the Central Govern
ment 1s decided Reeping in view the short
ages ofthe constituents of the region andthe
position is reviewed from time 10 time and
necessary changes in the allocation of
unallocated power are made wheneve rcon
siderednecessary The presentallocation of
15% of this quota to Kerala is found to be
satisfactory as compared to other constitu
ents in the Southern Region

{
Food Processing Industry in Karnataka

5280 SHRIKH MUNIYAPPA
SHRIV KRISHNA RAO
SHRI RAMCHANDRA
VEERAPPA
Will the Minister of FOOD PROCESS
ING INDUSTRIES be pleased to state

(a) the number of food procassing in

dustries set up in Karnataka dunng the last
three years

(b) the detauls of proposal received from
the Government of Karnataka or from the
private sector for ne setting up of more food
processing industries in Karnataka and

(c) the details of food processing indus
tries proposed 1o be set up In Karnataka
during 19927

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN
DUSTRIES (SHRIGIRIDHAR GOMANGO)
(a) While information regarding all food pro
cessing units are not maintained centrally
as per information furnished by the Govern-
ment of Karnataka there are 90 units in the
medium and large scale sector and 16068
units in the small scale sector functioning at
present in Karnataka However, information
regarding food processing units setup in last
three years in that State 1s being collected
and will be iaid on the Table of the House

(b) Proposals have been received from



367 Written Answers

the Kamataka State Industrial Investment
and Development Corporation for UNIDO
assistance for rehabilitation of food process-
ing industries in Karnataka and from the
Director, Animal Husbandry, Government of
Karnataka for a meat project under Coop-
erative Sector. A proposal has been re-
ceived from the Government of Karnataka
for setting up of a fruit processing plant with
DANIDA assistance. In addition, 69 applica-
tions for the manutacture of been and po-
table alcohol were received fromthe State ot
Karnataka from private entrepreneurs and
Industrial Development Corporation

{c) While this Ministry does not set up
Food Processing Industries directly in any
State, several developmental plan schemes
have been formulated for providing assis-
tance to State Governement Organisations/
Cooperatives/Voluntary Agencies etc. for
setting up such ugits. _ £

Use of Methanol and Lathanol in
Surtface Transport
5281. DR. Y.S. RAJASEKHAR
REDDY
SHRI LAL JAN S.M. BASHA:

Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(a) the result of the expenmentai con-
ducted by the Department of Non-Conven-
tional Energy Sources by us g methanol
and lathanol as substitutes for diesel in
surface transport;

(b) the names of the projects which are
developing such alternate fuels; and

{c) the amount sanctioned by the Gov-
err menton research and development work
and the achievements made?

THE MINISTER OF STATE OF THE
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MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RALI): (a) to (c). A statement in
this regard is enclosed herewith.

STATEMENT

Use of alcohols to partially replace die-
sel oil has been demonstrated by the R&D
projects of the Department of Non-Conven-
tional Energy Sources. During 1988-90, ten
buses of Delhi Transport Corporation (DTC)
were operated 6.43 lakh km. using methanol
to achieve 12-15% diesel replacement un-
der a demonstration project entitled “Use of
Methanolas alternatefuel indiesel vehicles™.
This was followed up by use of ethanol
wherein 25 DTC buses were run 15.82 lakh
km. on dual-fuel mode during August, 90-
November, 91 achieving about 14% diesel
replacement. This project was entitled “Dem-
onstration project on bituel operation of die-
sel vehicles with alcohol”. Apart from substi-
tuting imported diesel, another major advan-
tage of both these projects was about 33
percent reduction in smoke emission. The
total expenditure on these projects relating
to diesel replacement has been approx. Rs.
22 lakhs.

2. As regards use of alcohols for petrol
replacement, a project entitled"Alcohol fuel
substitution in automobiles tleet Mondoring-
cum-Demonstration Trials"has recentlybeen
sanctioned to HT Delhi at an outlay of Rs.
19,12,250/- for demonstrating use of Petrol
(90%) blended with anhydrous ethanol (10%).
The Delhi Administration and Indian Oil Cor-
porationwill be collaborating with IT Delhifor
smooth counduct of this experiment and
demonstration.

Recovery of ITDC Hotel Dues from
Bihar Bhawan

5282. SHRI VISHWANATH SHAGTRI:
Will the Minister of CIVIL AVIATION AND
TOURISM ba ploased to state:
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(a) whether Governement are aware
that! T D C hotels including Janpath Hotel,
New Delht have to recover a huge amount
trom Bihar Bhawan, New Delhi,

(b) if so, the details thereof, hotei wise,
and

(c)the efforts made by the Government
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to recover the amount?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRiI MADHAVRAO
SCINDIA) (a) Bihar Bhavan, New Delhi
owes about Rs 96 81 lakhs to ITDC's Deltu
based hotels as on 29 2 1992

(b) The hotel wise break is as follows

Janpath Hotel
Kanishka Hotel
Ashok Hotel
Samrat Hote!
Ranjt Hotol
Lodhi Hotel

(c) ITDC as well as Union Government
havetaken up the matterat appropriate level
with the State Government to recover the
amount

Fall in Foreign Tourists during 1991

-

!

5283 SHRI K RAMAMURTHEE
TINDIVANAM Wil the Minister of CIVIL

AVIATION AND TOURISM be pleased 1o
state

(a) the number of foreign tourists who
visited India in 1990 and 1991, year wise,

(b) whetherthere was decline of tounsts
In 1991 as compared to 1990, and

{c) if so, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHR! MADHAVRAO
SCINDIA) (a) Thenumberofforeigntounsts
who visited iIndia in 1990 and 1991 were
17,07,158 and 16,77,508 respectively

(b) Yes, Sir

{c) The dechne in the tourst arnvals
dunng 1991 was pnmarily due to Gulft War
and its aftermath

Rs 6865 lakhs
Rs 192 lakhs
Rs 090 lakhs
Rs 147 lakhs
Rs 416 lakhs
Rs 1971 lakhs

Liberalisation of Value-Aided Services

5284 SHRIPARASRAM BHARDWAJ
Willithe Minister of COMMUNICATIONS be
pleased to state

(a) whether the Government have de
cidedtoliberalise value aidedservicesinthe
national telecommunication networks, and

(b) f so, the detaiis thereof?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) Yes, Sir

(b) Gov1 has decided to make these
Value Added Telecom Services available
progressively as per demand by Licensing
pnvate and public companies to provide and
operate them under prescrnbed condtions

¢ ...
New T.V. Serlals

5285 SHRI PARASRAM
BHARDWAJ
SHRI PAWAN KUMAR
BANSAL

Wilithe Minister of INFORMATION AND
BROADCASTING be pleased to state
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(a) whether some new TV serials are
stated to be released in the coming months;
and

(b) if so, the details thereof inciuding the
number of episodes and new artistes to be
introduced therein?

THE DEPUTY MINISTER IN THF MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIJAVYAS): (a) and
(b). A number of sponsored senals with
varying number of episodes as in the state-
ment annexed are lined up for telecast by
Doordarshan. The actual dates of their tele-
cast are dependent upon Doordarshan's
overall programme requirements from time
to time. The details of the new arlistes
appearing in these serials are not main-
tained by Doordarshan.

STATEMENT

S. No Title

1 2

1.  Stones from Bible
2. Wah Ri Duniya
3. Kal Bhi Aaj Bhi

4.  Moscow State Circus and Ballet
on lce

5.  Animal Folk Tales

6. Vidyapati

7. Maa Ka Udhar

8.  Alithe Best

9.  Mohinder Amarnath Present.

10. PotiiBaba Ki

J T ——
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S. No Title

1 2

11.  Panchatantra

12.  National Pariamentary Quiz
13. Gadbad Gudde

14.  Tribal People of North East
15. Uppanayas

16.  Avashesh

17. Bahu Begam

18.  Kitne Aur Himalaya

19. Rishte
20. Sauda
AT PR % S
Lankan T.V. to Enter India
v S 1, / ;

5286 SHRISANAT KUMAR MANDAL:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state.

(a) whether the Sn Lankan T. V. pro-
pose to make invasion of their programmes
in Southern parts of the country; and

(b) if s0, the reaction of the Government
in this regard?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIJAVYAS): (a) and
(b). As per the news item circulated by the
UNI, detelined March 1, 1992, a privately
owned TV Station based in Sri Lanka is
scheduled to start transmission from Au-
gust, 1992. The news item gives an indica-
tion that it would be a terrestrial transmitler
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as the reception from this transmitter, when
commissioned, will be without the use of
h Antenna. The extent of coverage of the

Ng power.

~ Doordarshan, however, on their part

ave taken steps to further expand their
service to the uncovered parts of Tamil Nadu
in a phased manner. With the commission-
ng of various transmitters under implemen-
ation/proposed 1o be set up in Tamil Nadu,
‘about 95.5% population of the State is ex-
bected to be brought under TV Coverage as
" against 89.2% population coverage at

- New Telephone Exchanges in West
Bengal

- 5287. SHRI SANT KUMAR MANDAL:
- Willthe Minister of COMMUNICATIONS be
' pleased to state:

- (a) the particulars of new telephone
‘gxchanges including RAX to be opened in
‘West Bengal during 1992-93;

. (b) the manual exchanges to be
automatised; and

~ (c) the introduction of new state-of art
technology in some of the existing exchanges
- and the linking of various exchanges with
* STD facilities both within thhe State and
Loutside and the modernisation and
' upgradation of the exchanges in Calcutta
city and to improve the telephone services
there?

THE DEPUTY MINISTER IN THE MIN-
TRY OF COMMUNICATIONS (SHRIP.V.
GAYYA NAIDU): (a) 22 new telephone
xchanges including RAXs are proposed to
 opened in West Bengal during 1992-93.
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(b) 13 manual exchanges are proposed
to be automatised during 1992-93.

(c) There is a continuous effort for the
introduction of new state-of-art technology,
modernisation and upgradation of exchanges
in calcutta city. All strowger exchanges and
about 84 K lines of cross-bar exchanges are
planned to be replaced by improvement of
telephone service in Calcutta. STD facility
are already available in the city.

Renewable Energy Sources

5288. SHRISANAT KUMAR MANDAL:
Will the Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:

(2) whether bio-mass is one of the
widely and extensively used sources of inex-
pensive and renewable energy sources;

(b) if so, whether any long-range plari
has been formulated to exploit the biomass
power technology in the rural areas particu-
larly where rice straw and rice husk and
wasted biomass are available in plenty;

(c) whether any such plant is likely to be
set up in some of the rural areas of West
Bengal; and

(d)if so, the details with locationthereof?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) Yes Sir. Biomass inits
various forms is traditionally and most
extensiely used sources of energy.

(b) and (c). The VIl plan pending
finalisation includes generation of energy
and power from variety of biomass ytluding
rice straw, rice husk and other biomass
wastes available in the country for different
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applications through thermal and thermo-
chemical conversion technologies The
programme on setting up of demonstration
and pilot piants are taken up in consultation
withthe State nodal/implementing agencies.
Nodalimplementing agencies of States and
UTs are encouragedto set up demonstration
and pilot plants at the feasible sites with
partial financial assistance of the Depan-
ment of Non-Conventional Energy Sources.
No proposal on Biomass based power sys-
tem has been received from West Bengal
Gowt.

A pilot project to demonstrate utilisation
of ice strawinlarge quantityfordecentralised
power generation in rural areas through
incineration tochnology s nearing comple-
tion at Jalkhen near Pauala, Punjab The
project envisages utiising about /0,000
tonnes of rice straw per annum andgenerate
about 10 MW power. On successful opera-
tion of this pilot plant the technology could be
adopted to formulate long term plan for
uthsation of surplus rice straw for power
generation and cogeneration.

(d) Does not anse.

{ Translation)

a

Food Processing Industries in

Rajasthan

5289. PROF RASA SINGH RAWAT:
SHRIMATI VASUNDHARA
RAJE:

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

{a) the number of food processing in-
dustries set up in Rajasthan during the last
three years and the amount spent thereon;

{b) whetherthe Government proposeto
set up more food process-ing industries in
Rajasthan during the Eighth Plan; and
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(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
(a) The information regarding the number of
food processing industries setupin Rajasthan
during the last three years and the amount
spent thereon is being collected and will be
laid on the Table of the House.

(b) and {c). Ministry of Food Processing
Industries does not set up food processing
industries directly in any State. However, this
Ministry has iormulated saveralschemes for
8th Plan for providing assistance to State
Government Organisations, Joint Sector
Companies, Cooperative Societies, volun-
tary agencies etc. for sotting up/promating
food processing industties

{Englishi
Assistance by KFW, Germany for lift
lrtigation in Orissa
5290. SHRI SHIVAJIPATNAIK" Wilithe
Minister of WATER RESOURCES be
ploased 1o state"

(a) whetherthe Union Governmenthave
received any proposaifromthe Government
of Onssa for obtaining financial assistance
fromKFW, Germany for htt irnigation taciities
In the State; and

(b) if so, the steps taken/proposed to be
taken by the Union Government thereon?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) and (b). Yes Sir.

The project proposal has been posed
for assistance to Germany. The Project has
been appraised by KFW, Germany. Neces-
sary information has been made available to
them to enabie finalisation of appraisal.
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Representation of ﬂmm: Workers

5291. SHRIL.GEQBGE FERNANDES:
Will the Minister of CIVIL AVIATION AND
. TOURISM be pleased to state:

(a) whetherany repesentation has been
received from the airports workers in the
recent past;

(b) i so, the details of their demands;
and

(c) the reaction of the Government
thereto?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA). (a) to (c). The representations
from airport workers are received at airports
as well as Headquarters of International
Arrports Authority of India (IAAI) and Na-
tional Airports Authority (NAA) to redrass
their grievances. All these are dealt with
promptly and the grievances redressed as
far as possible according to the existing
rules/instructions/orders of the government.
Various categones of employees of NAA
haveraised a general demand for streamlin-
ing their career prospects, and rationalise
the promotional avenues. A Committee has
been set up by the NAA to carry out a cadre
review of all the categories of empioyees.

Iinauguration of Doordarshan Kendra in
Muzatfarpur, Bihar

5292. SHRI GEORGE FERNANDES:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Doordarshan Kendra in
Muzaffampur, Bihar have been awaiting inau-
guration; and

{b) it so, by when it is likely to be
commissioned?

CHAITRA 10, 1914 (SAKA)

Written Answers 378

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (KUMARIGIRIJA VYAS): (a) and
(b). Instaliation works pertaining to the es-
tablishment ot a Programme Production
Caentre at Muzaffarpur in Bihar have been
completed. The Centre can, however, be
commissioned into service only atter the
requisite manpower for programme produc-
tion, operation and maintenace ofthe Centre
bacomes available.

»

Functioning of Vayudoot

5293. SHRI PIUS TIRKEY:
! SHRI RAJESH KUMAR:
" SHRIMATISHEELAGAUTAM:
SHRI SHRAVAN KUMAR
PATEL:
SHRI RAJENDRA
AGNIHOTRI:
SHRI BARE LAL JATAV:
SHRIMAT! KRISHNENDRA
KAUR (DEEPA):
% SHRIPHOOL CHAND VERMA:
L .SHRI ANBARASU ERA:

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) the steps being taken to ensure
adherence to the time-shcedule and im-
provement in the work culture ot Vaydoot;

{b) whetherthe Chairman, Vaydoot has
visited all the airports of the country;

(c)the stepsbeingtakento minimisethe
overhead expenses;

(d)whetherthe Vayudoot is overstaffed;

(e) i so, the steps taken or proposed to
be taken to economise in its functioning;

(f) the details of losses incurrad by the
Vaydoot during each of the last three years



379 Written Answers

and the reasons therefor; and

(g) the remedial measures proposed to
be taken to make up the losses?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) The steps taken to ensure
adherence of time schedule and work cul-
ture of Vayudoot.

1) Constant monitoring of on
time performance.

2) Rationalisation of routes.
3) To increase rehability of
aircrafts.
(b) No, Sir.

(c) The steps taken to minimise the
overheads are:
] Reduction in expenditure
without making compro-
mise with the standards
of safety and efficiency;

(i)

Better inventory planning
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and materialmanagement
to keepthefieet of aircraft
operational;
(iii) Redeployment of surplus
manpower in other
organisations.

(d) Yes, Sir.

() The steps taken/proposed to 6’e
taken to economise in its
functioning are.

The fares on some of the
sectors have been in-
creased to recover the
costs;
(i) Stricteconomy measures
have been taken to keep
the expenditure to the
unavoidable minimum;
(iii) Rationalisation of routes;
() The losses incurred by Vayudoot
during the last three years were as follows -

Year

1988-89

1989-90

1990-91

Losses in lakhs of Rupees

(2883 29)*
(3582 23)*

(3707 89)°

*Provisional and unaudited

The major reasons for the losses are:
Short-haul nature ofthe operations, absolete
and uneconomic fleet, unremunerative fare
structure etc.

(g) With the present fleet of aircraft and
the short-haut nature of operation there is
hardly any scope for recovering the losses
already incurred by Vayudoot.

,
e

Power Projects of Pﬁr

5294. SHRIPIUS.TIRKEY: .
SHRL.... BHUBANESHWAR
PRASADMEHTA:
Willthe Minister of POWER AND NON-
CONVENTIONAL ENERGY SOURCES be
pleased to state:
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(a) whether grievances raised by the
affected people of Suwamarekha Project
and Koel-Karo Project in South Bihar have
been mitigated;

(b) details of the proposed compensa-
tion/land against land and employment to
the displaced people;

(c) whether there is any provision to
provide employment to the oustees; and

(d) it so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) to (d).

SUWARNAREKHA PROJECT

The Suwarnarekha Hydro-electric
Project was commissioned 20 years ago.
The Government of Bihar authorities have
informed that for construction of this project
about 1500 acres and 22 acres of land was
acquired in 1965-67 and in 1980-81 respec-
tively. Allthe land losers were paid compen-
sation. They have also informed that initially
there was no provision to provide employ-
ment to oustees of this project on a compul-
sory basis. But, now, of late, a large number
of persons are claiming employment as land
losers. Until now 24 land losers have been
given employment on pliase according to
requirement and suitability.

KOEL-KARO PROJECT

This project is being executed by Na-
tionai Hydro-electric Power Corporation.

For mitigating the grievances raised by
the atfected people of the Koe! Karo Project,
the proposed rehabilitation plan and com-
pensation package includes homestead land
for every displaced family, cultivable land to
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the extent possible on lease basis, besides
full compensation in cash for thelr land as
well as property such as house, trees wells,
elc. It also provides for employment to the
oustees in Class-lll, IV or Clerical Posts
depending upon their suitability and avail-
ability.

Mahanagar Telophone Nigam Limited
5295. SHRI MOHAN RAWALE: Willthe
Minister of COMMUNICATIONS be pleased
to state:

(a) whether it is afact that the life of the
Mahanagar felephone Nigam Limited is .
ending on March, 31, 1992; and

(b) it so, the steps taken to extend the
tenure of Mahanagar Telephone Nigam Lim-
ited beyond March 31, 19927

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) and (b). Sir, the
validity of thhe licence granted to Mahanagar
Telephone Nigam Limited (MTNL) for oper-
ating telecom services in Delhi and Bombay
1s expiringon 31.3,1992. The lcence is being
extended for a further sun"able period.

SRR
Vayudoot Services for Postal Articles

FAN W
5296. SHRIR. SURENDER REDDY:
SHRI DHARMABIKSHAM:

Willthe Minister of COMMUNICATIONS
be pleased to state:

{a) whether it is a fact that the Postal
Department is considering to hire the
Vayudoot services for transport of mails and
postal articles from Delhi to other places and
vice versa;

(b} whether any decision has been ar-
rived at;
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{c)thetime by which this systemis ikely
to be introduced; and

(d) the extent to which it will help to
improve the postal setvices and the pro-
posed expenditure to be involved in this
scheme?

THE DEPUTY MINISTER 1N THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) A proposal to this
effect Is under the consideration of the Gov-
ernment.

(b) to {d). In view of (a) above does not
arise. |
hevlvil of river Board Act

5297. SHRI R. SURENDER REDDY:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whetherthe Govemment proposeto
Revive the River Board Act for amicable and
meaningfulsettiement of river disputes amont
the different States;

(b) if so, the details thereof; and

(c) the ime by which it is likely to be

MARCH 30, 1992

finalised?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA):(a) to (c). River Boards Act was
enacted by the Parfiament in 1956 and is in
force. A tiver board can be set up in consul-
tation with interested State Govemments,
through notification under the provisions of
the existing Act.

Y

Vanadium Ore Reserve

5298. SHRI BHAGEY GQﬁABDHAN
Will the Minister of MINES be pleased to
state:

(a) the estimated reserves of vanadium
ore in the country and the locations thereof;

(b) the production of vanadium metal or
its alloy in the country; and

() the demand for vanadium alloys in
the country andin the intemational markets?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV): (a) The estimated total
reserves of vanadium ore in the country are
as under:-

State/District Reserves
{In 000" tonnes)

Kamataka 8,842
Hassan 162
Shimoga 8,680
Maharashitra 6,200
Bhandara

Orissa 3,460
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. State/District Reserves
(In 000’ tonnes)
Mayurbhanj 2,260
Balasore 1.200
India - Total _18.502

(b) Porduction of ferro-vanadium i the
country during the year 1989 (Psov.) stood at
68.94 tonnes.

(c) The consumption of ferro-vanadium
in the country during 1988 was 240 tonnes
whereas the total world consumption during
that year stood at 33,200 tonnes,

Coking coal for Visakhapatnam Steel
) Plant

5299. SHRI BHAGEY
» GOBARDHAN:WiIll the Minister of STEEL
be plaased to state:

(a) the estimated requirement of coking
coal by the Visakhapatnam Steel Plant per
annum;

(b) the sources of supply ot coking coal;

(c)whetheranycokingcoalis likelytobe
mported; and

(d} if so, the outgo of foreign exchange
as a result thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL (SHRI SONTOSH
MOHAN DEV): (a) to (d). The estimated
coking coal requirement tor VSP for the year
1982-93is approximately 3. 10 milliontonnes.
A quantity of 0.90 miltion tonnes medium
coking coal is expected to be supplied from
indigenous sources, mostly from the
washeries ol Central Coal Fiekd Limited. The

balance quantity of 2.20 million tonnes of

coking coal will be imported at an approxi-
mate cost of $ 110 million F.O.B. prices.

a

[Translation) - -

Appointments of SC/ST Candidates
- -t . B

5300. SHRI MAHESH KANODIA: Wili

the Ministerof INFORMATION AND BROAD-
CASTING be pleased to state

(a) the number of candidates belonging
to scheduled castes and scheduled tribes
appointed under the special drive by his
Ministry from June 1990 to October 1990;

(b) whether the Ministry aiso launched
any such special drive in 1991 for filling up
the backlog; and

{c) it so, the total number of appoint-
ments made in this connection?

THE DEPUTY MINISTER IN THE MIN-
ISTRY QF INFROMATION AND BROAD-
CASTING (KUMARIGIRLIAVYAS): (a) The
infromation is being collected and will be laid
on the Table of the House.

(b) Yes, Sir,

(c) The infromation is being collected
agd will be laid on the Table of the House
P gt s .
*" Eletdronic Exchanges in Madhya
Pradis!r:m“

5301. SHRI SUSHIL CHANDRA
VARMA: Will the Minister of COMMUNICA-

TIONS be pleased to state «
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(a) whether any request has been re-
ceived from the Government of Madhya
Pradesh for providing electronic exchanges
in various towns of the State;

(b) if so, the details thereof; and

(c) the action taken or proposed to be
taken by the Government in this regard ?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP.V.
RANGAYYA NAIDU): (a) Yes, Sir.

(b) Request for conversion of following
exchanges into electronic exchanges has
been received from Government of Madhya
Pradesh:

Bina, Champa, Maksi, Kawardha, Pawai.

(c) (i) Telephone exchanges at Pawai
and Kawardha have already been converted
into electronic exchanges during 1990-91
and 1991-92 respectively. ;

(i) Manualtelephone exchanges atBina,
Champa and Maksi are planned to be con-
vertedinto electronicexchanges during 1992-
93.

[English]

Operation of flight on Delhi-Nag
Pur-Raipur-Calcutta Sector

5302. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to state:

" (a)whetherthe Government proposeto
operate the newly introduced flight between
Delhi-Nagpur-Raipur-Calcutta via Bhopal,

(b) if so, by when; and

(c) if not, the reasons therefor?
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) No such flight is in operation !
at present either by Indian Airlines or by
Vayudoot. However, Indian Airlines is opar-
ating 4 times a week service on Delhi-
Nagapur-Raipur-Delhi route,

(b) Does not arise.

(c) Due to capacity contraints it is not
possible to operate the service via Bhopal or
to extend it to Calcutta.

l
5303. SHRI SUSHIL CHANDRA
VERMA: Will the Minister of POWER AND

NON-CONVENTIONAL ENERGY
SOURCES be pleased to state:

Loans State Electricity Boards

W

(a) whether in view of the poor financial J
condition of almost all the Electricity boards ‘
in the country, the Electicity Finance Cormpa:
ration proposes to amend its terms ani’i
conditions for providing loans; and /

y

(b) whether in view of the critical finan-
cial condition of Electricity Boards, govern- i
ment propose to liberalise the terms and |
conditions for recovery of loans? :

|

THE MINISTER OF STATE OF THE
MINISTRY OF POWER AND NON-CON-
VENTIONAL ENERGY SOURCES (SHRI
KALP NATH RAI): (a) and (b). No, Sir, there
ic no such proposal at present under consid-
eration of the Power Finance Coporation/ -
Government. k-

a8

Construction of ITDC Hotels in Kerala

5304. SHRI v.s VIJAYARAGHAVAN:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a)the number of ITDC hotels functioing
at present in Kerala;
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(b) whether the Government of Kerala
has requested the Union Governement for
setting up more ITOC hotels; and

(c) i so, the details thereof;

(d) whether the government propose to
« set up more ITDC hotels in Kerala?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) ITDC prasently owns & oper-
ates one five star hotel at Kovalam beach in
Kerala

(b) No, Sir
(c) Does not arise

(d) ITDC's Annual Plan 1992-93 does
not include any provision for setting up any
new hotel in Kerala

[Translation)

De-Reservation of Iron ore Limestone
and Manganese Iin Madhya Pradesh

LAXMINARAYAN
PANDEYA
KUMARI PUSHPA DEVI
SINGH:
Will the Minister of MINES be pleased
to state

5305 DR

(a) whether limestone and iron ore min-
eral deposits are reserved for Government
Undertakings,

(b) the number of iron ore and manga-
nese mines closed in Madhya Pradesh,

(c) if so, since when and the reasons
thereof;

(d) the number of workers who have
become unemployed as a result thereof;
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(e) whetherthe Union Government pro-
pose to privatise these mines; and

() f so, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF MINES (SHRI BALRAM
SINGH YADAV) (a) No, Sir Many of such
deposits are being exploited by prn ate sec-
tor

(b) to (f) The information 1s being col-
lected and will be laid on the Tabie of the
House

[Enghsh)
Alr Reglonal News Units l

5306 SHRIDHARMABHIKSHAM Wili
the Ministerof INFORMATION ANDBROAD
CASTING be pleased to state

(a) the number of regional news units of
All India Radio in the country, State-wise,

(b)whetherthe Government proposeto
upgrade these units in the State Captals,
" and

(c) 1 so, by when and if not, the reasons
therefor?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFROMATION AND BROAD-
CASTING (KUMARI GIRIJA VYAS) (a) A
Statement is enclosed

{b) No, Sir
(c) The existing posts sanctionedforthe

regional news units, as perprescribed norms,
are constdered adequate.
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STATEMENT
S.No. State/Union Territory No. of News Units
1 2 3
1. Andhra Pradesh 2
2. Andaman, Nicobar islands 1
3. Assam 3
4. Bihar 2
S. Chandigarh 1
6. Goa 1
7. Gujarat 2
8. Himachal Pradesh 1
9. Jammu and Kashmir 3
10. Karnataka 2
1. Kerala 2
12 Madhya Pradesh 2
13. Maharashtra 4
14, Manipur 1
15. Mizoram 1
16. Meghalaya 1
17. Nagaland 1
18. Orissa 1
19. Pondicherry 1
20. Rajasthan 1
21. Sikkim 1
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SNo State/Unlon Terrttory No of News Units
1 2 3
22 Tamil Nadu 2
23 Tnpura 1
24 Uttar Pradesh 2
25 West Bengal 2
o v 1

- )

»
Regional Water [Grid

5307 SHRIDHARMA BHIKSHAM will
the Minister of WATER RESOURCES be
pleased to state

(a) whetherthe Union Government pro-
pose to set up regional water gnds in the
country, and

(b) if so, the details thereof?

THE MINISTER OF WATER RE
SOURCES (SHRI VIDYACHARAN
SHUKLA) (a) and (b) A National perspec
tive for Water Resources Development pre-
pared by the Government envisades inter
Iinkages between the major nvers of the
Peninsular region and between the Hima-
layan nvers separately for transfer of water
from surplus to water short areas The Na-
tional Water Development Agency underthe
Ministry of Water Resources has taken up
studies for the Peninisular river component
of the National perspective plan for water
resources development

e
Development of Tourist Spots in Orissa
?,ﬁ ey * -

5308 SHRI MRUTYUNJAYA NAYAK:
Will the Minister of CIVIL AVIATION AND
TOURISM be pleased to state

(a)whetherthe Union Government have
received any proposal fromthe Government
of Orissa forthe development of Hanshankar
(Bolangir) and Chakapadu (Phuibani), the
two important tounst spots, and

(b) it so, the action taken by the Union
Government thereon?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA) (a) and (b) Yes, Sir A project
proposal for the construction of a Tounst
Complex at Hanshankar received from the
State Goveinment has been sanctioned
However, no proposal has been recewved
fromthe State Government for development
of tounsm at Chakapadu

Air Stations in Orissa

53098 SHRI MRUTYUNJAYA NAYAK
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) the number of AIR Stations sanc-
tioned for Onssa dunng the Seventh Plan
pariod,

{b) by when AIR Station at Bolangir and
Bhawanipatna in Onssa would commence

operation,
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(c) whether Government propose to an
AIR station at Phulbani in Orissa also; and

(d) if so, by when?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFROMATION AND BROAD-
CASTING (KUMARIGIRIJAVYAS): (a) Five
All India Radio Stations for Bhawanipatna,
Bolangir, Baripada, Rourkelaand Berhampur
were sanctionedforthe State of Orissainthe
7th Pian.

(b) The radio stations at Bhavanipatna
and Bolangir are envisagedto be technically
ready in 1992.

(c) No, Sir.

(d) Does not arise.
Decline in Foreign Tourist Traffic
5310. SHRIMATI MAHENDRA
) KUMARI:
_SHFﬂ DATTATRAYA

BANDARU:

SHRIMATI DIPIKA H.

. TOPIWALA:
SHRIMATI RITA VERMA.

Will the Minister of CIVIL AVIATION
AND TOURISM be pleased to state

(a) whether Government are aware
about the decline of foreign tourists visiting
India;

(b) if so, the details thereof;

(c) whether the Government have iden-
tified the reasons for which the country
suffered a setback regarding visit of tourists;
and

(d) the steps proposed to remedy the
situation?
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THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAO
SCINDIA): (a) and {b). Through there has
been a decline of about 11.7% in tourist
arrivals duringftirsthalfof 1991, thetrend has
since been reversed and the arrivals re-
corded a positive growth of 7.5% during the
second half of 1991 and 33.2% during first
two months of 1992,

{c) The decline In the tourist arrivals
during first half of 1991 was primarily due to
Gulf War and its aftermath.

(d) Does not arise.

r

Setting up of Food Engineering Centre

5312. SHRIV. SREENIVASAPRASAD:
Will the Minister of FOOD PROCESSING
INDUSTRIES be plieased to state: .

(a) whetherthe Government proposeto
set up Food Engineering Centre during the
Eighth Plan period to develop new food
products, processes and machinery in the
count;

(b) whether the proposed centres are
likely to be set up in those States where
sufficient potential of food iterns exists; and

(c) if so, the location where the pro-
posed food engineening centres are likely to
be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING IN-
DUSTRIES (SHRIGIRIDHAR GOMANGO):
{a) to (c). Yes, Sir. One Food Engineenng
Centre is proposed to be set up at Central
Food Technological Research Institute,
Mysore using existing infrastructure and
expertise, during the 8th Plan to cater to the
needs of Food Processing Industries for
development of the Food Processing ma-
chinery and allied Research and Develop-
ment activities.
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[Translation}

New Telephone Exchagg:os in Madhya
Pradesh

5313 SHRI MAHENDRA KUMAR
SINGH THAKUR Will the Minister of COM-
MUNICATIONS be pleased to state

(a)the details of expansion of telephone
exchanges In Madhya Pradesh,

(b) whetherthe Government proposeto
setup newtelephone exchanges inthe state
duning 1992 93, and

(¢) if so the details thereof?

THE DEPUTY MINISTER IN THE MIN
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ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) The draft 8th Plan
(1992-97) proposals envisage addtion of
around 4 lakhs of switching capacity to pro-
vide around 3 lakh New Telephone Connec-
tions in Madhya Pradesh during the 8th Plan

(b) and (c) Yes, Sir

Over 100 New telephone exchanges
are tentatively proposed to be set up In
Madhya Pradesh dunng 1992 93 This is
subject to availabilty of funds, receipt of
materials & the registration of demands from
the public The details of the stations where
newexchanges aretentatively proposed are
at statement

STATEMENT

The tentative hist of Stations of Madhya Pradesh where new exchanges are proposed
dunng 1992-93

S No Name of Distt Name of Place
1 2 3

1 Balaghat ) D_am—o; o
2 Balaghat Manegoan

3 Bastar Kaps!

4 Bastar Bande

5 Betul Chanpara

6 Bhind Chandogarh

7 Bilaspur Jayaipur

8 Bilaspur Khami

9 Bilaspur Patan

-
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S.No. Name of Distt. Name of Place
1 2 3

10. Bilaspur Kurkala
11 Bilaspur Birra

12. Chhatarpur Ganj

13. Chhindwara Ghil

14. Chhindwara Siras

15. Damoh Tejgarh

16. Damoh Singrampur
17. Dewas Silavad

18. Dewas Agrod

19. Dhar Segwal

20 Dhar Pagara

21. Dhar Dongargarh
22. Durg Utali

23. Guna Oder

24. Guna Saraskheda
25. Guna Bamori

26. Guna Gaduli

27. Gwalior Baragaon
28. Gwalior Baroth

29. Hoshangabad Kothra

30. Hoshangabad Rani-Piparia
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S.No Name of Distt Name of Place
1 2 3

31 Hoshangabad Gadana
32 Hoshangabad Simaro
33 Jhabua Kovada
34 Jhabua Tarkhed
35 Jhabua Kundanpur
36 Jhabua Khattah
37 Khandwa Bon

38 Khandwa Mandwa
39 Khandwa Syedpur
40 Khandwa Charwa
41 Khandwa Bald

42 Khandwa Shivpur
43 Khsargone Singron
44 Khargone Bhaskar
45 Khargone Bagod
46 Khargone Chachana
47 Mandla Manikpur
48 Mandla Bichhia
49 Mandsaur Nimbod
50 Mandsaur Kurwan
51 Mandsaur Aldone
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S No Name of Distt Name of Place
1 2 3

52 Mandsaur Hatipipha
53 Morena Budhera
54 Morena Tarrakalan
55 Morena Baragaon
56 Morena Nagra

57 Narsinghpur Nauni

58 Narsinghpur Jhamer
59 Panna Bnjpur

60 Panna Seman

61 Raigarh Pudkapun
62 Raigarh Jamgaon
63 Raigarh Kapu

64 Raipur Billaigarh
65 Raipur Siltara

66 Raipur Panduka
67 Raipur Sihawa
68 Raipur Sandi

69 Raisen Sultangan)
70 Raisen Hardant
A Raisen Naktara
72 Rajnandgaon Mohala
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S.No. Name of Distt. Name of Place
1 2 3

73 Ratlam Pancheva
74 Ratlam Mandwvi

75 Rewa Amitks

76 Rewa Katra

77 Rewa Palgaon
78 Rewa Purwa

79 Rewa Kanoja

80 Sagar Tada

81 Sarguja Wadratnagar
82 Sarguja Kilhan

83 Satna Hati

84 Satna Kathra

85 Satna Ramsthan
86 Seoni Aan

87 Seon Lakhanwara
88 Shahdol Khanodi
89 Shajapur Khatrod
90 Shivpurnt Bira

91 Sidht Parsona
92 Sidhi Sarai

93 Sidhi Niwas
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S.No. Name of Distt. Name of Place
1 2 3
94, Tkamgarh Jeron
95, Tikamgarh Palera
96. Tkamgarh Bamori Barana
97. Tikamgarh Kari
98. Ujjain Indokh
99 Ujjain Chandukhedi
100. Ujain Berwan
101. Ujiain Banbana
102. Ujjain Runkheda
103. Ujain Gunavad
Uy - . A
Jrigatian Schemes in M.P. {c) the raasons for the delay in accord-

5314. SHRI MAHENDRA KUMAR ,

SINGH THAKUR™ W' fhe Minister of WA-
TER RESOURCES be pleased to siate:

(a) the details of irrigation schemes of
Madhya Pradesh pending with the Union
Government for clearance;

(b) since when those are pending;

ing clearance; and

(d) the time by which those are likely to
be cleared?

THE MINISTER OF WATER RE-
SOURCES (SHRI VIDYACHARAN
SHUKLA): (a) to (d). A statement giving the
details of major and medium projects of
Madhya Pradesh at the Centre is enclosed.
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17 Written Answers
Advisory Committees for

_ Doordarshan Kendras

5315 SHRI_MAHENDRA KUMAR
SINGH THAKUR
SHRISB THORAT

. Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state

(a) whether the Advisory Committees
have been constituted for Doordarshan
Kendras, and

(b) i so, the details thereot?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFROMATION AND BROAD-
CASTING (KUMARI GIRIWJA VYAS) (a)
Programme Advisory Commitiees have been
constituted at most of the Doordarshan
Kendras

(b) The Programme Advisory Commut-
tees are constituted for a period of 2 years
The basic purpose of these committecs is 1o
make suggestions for the improvement of
programmes, and advice on such other
matters concerning the planning and pre-
sentation of programmes of the Kendras as
are referred to the Committees

Post Offices in Rajasthan
5316 PROF RASA SINGH RAWAT
Willthe Minister of COMMUNICATIONS be
pleased to state
(a)thedistrict-wise number of head post
offices, branch post offices and sub post
office functioning in Rajasthan,

(b) the number of post offices, out of

CHAITRA 10, 1914 (SAKA)
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them, functioning in rented and Government
buildings respectively, distnct-wise,

(c) the total amount of rent being paid
annualily,

(d) the number of post offices, distnct-
wise, forwhich land has been purchased but
buildings have not been constructed so far,

(e)thetargetfixedfor constructing build-
ings, and

(f) the allocations made dunng 1992-93
in this regard?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF COMMUNICATIONS (SHRIP V
RANGAYYA NAIDU) (a) The district-wise
number of Head Post Offices, Sub-Post
Offices and Branch Post Offices functioning
in Rajasthan is given in statement-|

(b) The number of Post offices function-
ing in rented and departmental buildings
district-wise Is given in statement-2

(c) The total amount of rent being paid
annually for post offices in Rajasthan Circle
1s Rs 54,03,336/-

(d) The number of post offices district-
! wise for which laid has been purchased for
constructing buildings 1s given in statement-

3

(e) Thetarget fixed for constructing post
office buildings dunngthefinancialyear 1991-
92 in Rajasthan is given in statement-4

(f) The annual allocation of fund for
Rajasthanfor 1992-93 has notbeenfinalised
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